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LOK SABHA

Tuesday, May 30, 1967/Jyalstha 9, 1688
(Saka)

The Lok Sabha met at Eleven of the
Clock

[Mz. Sezaxex in the Chalr]

ORAL ANSWERS TO QUESTIONS

Mr. Bpéaker: The House will now
ske up Questions—Shri Shri Chand

it oy foowrly : oW e, ¥ 150
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Mir, Bpesker: I have no objection.

1 4o not know whether the Howme
would sccept it
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Oral Annwery 1536
(n) the detadls of the declsions arriv-
ed at the Chief Ministers’ and Food
Ministers' Conference held at New
Delhi on the 8th and 9th of April,
1867 im the matter of food policy; and

(b) whether any All-India TFood
Policy has been worked out to solve
the food problem facing the coumtry?

Commanity
Development ang Cooperatiom (Shri
D. Ering): (a) A statement s placed
on the Table of the House.

(b) Yes, Sir.

Shri Sradbhakar Supakar: Bir, I rise
to a point of order. These statements
are nol available even to the Mem-
bers who hawve tabled the questions.
Therefore, 1 would submit thut in
future the hon. Minister who is re-
plying to the question may give a gist
of his statement in the House so that
even those Members who have not got
copies of the statement may be able
to ask 1 t ti

4 M

Mr, Speaker: Everybody must get a
copy of the statement. A copy of the
slatement must be given to every hon.
Member.

oft wlere e vy anht ol
et & 1

it o weow s : g ww it
frwedt & aw ®1 2 Foeeft &

Mr. Speakir: Two or three days ago
the same point was raised here and
then it wag suggested that the Minis-
try concerned must supply sufficlent
coples so thal all hon. Members may
be able to have a copy.

Shri  Chintsmani PFanigrahi: He
should read out the statement,

Shri Sradhakar Sapakar: He should
give ut loast a gist of it.

Shri Krishas KEwmtar Ohatterfi: The
siatement should be circulated in time.
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Shd Asnasshiy Bhinde: We will en-
sure that sufficient coples are made
available.

Mr. Bpeaker: I am told that there
are coples in the Notice Office but hon.
Members have not taken them.

Shri Ba]l Baj Madhok: I just now
enquired, Bir, and it was not avall-
able.

ot WY AT W kowr ;. EEde 0¥
¥T ¥y |

Mr. Speaker: He may read it out.

Minisi~rs held on Gth and §th April,
1967 is given as follows:

1. It was realised that in the pre-
sent context of shortage and scarcity,

Oral Answers 1538
that efforts should be made t0 per.
fect the system of collection of date

lakh tonnes of imported wheat
milo by the Centre to the State
Punjab Government agreed ity maie
available to the Centre about 6 lakh
tonnes of al] foodgrains. Orissa agreed

wnade availahle 1. exchange for wheat
supplicil to the State by the Govern.
:nent o India,

5. With regard to procurement, it

State should make all efforts to maxi~
mise procurement.

6. It was felt that the procurement
prices for wheat recommended by the
Agricultural Prices Commission were
somewhat Jow, It was decideg that
the question would be discussed fur-
ther with the main rabi growing States
and that the level of priceg for the
rabi foodgrains would be announced
within a few days.



1539 -Oral Answers
sl intermediary, It was also agreed
‘that -exsmination of the costs and
margins of the Food Corporation would
e looxed into 1o ensure that the bring-
ing in of the Food Corporation did not
rasult in any Increase In prices.

8 It was agreed that a Standing
Committee of Chief Ministers eonsust-
ing of some Chief Ministers of deflcil
as well as surplus States will be form.
ed to deal with the various problems
on food es and when they arose,

9, It was realised that in the very
difficult situation in which we are this
year, it was very necessary to inten-
sify production within the countiy
and for this purpose every effort
should be made to grow short-term
erops over as large area as possible in
the period between the harvest of the
Rabi and sowing of the kharif crops.

Shbri 8hri Chand Goel: The question
is rather important as is indicated by
the fact that there are zs many ques-
tioners as there are members in thy
Union Ministry. I would like {o know
the shortfall, the difference betwecu
our food production and our food re
quirements, How does the Gowvern-
-ment propose 1o make up the shori-
fall during the current year?

Shri AnnasahTV Shinde: The position
iz well known. First of all, the final
are not availabl They
would be availeble within a month or
5o The indications are that this year
the volume of production is likely ‘0
be of the tune of T8 million tons. Re-
garding imports, though it is also not
very definite, we may be in a position
to #mport about 7 million to @ million
tons, That would be the total avail-
ability and within that availability we
will have to make our internal arrange-
menta.

Shri ghri Chand Goel: In view of the
ftaportance of the food problem and
onnsidering thay it is a natlonal pro.
blem and that it is the duty of the
Unjon Government to supply food to
every countryman, will Government
undertake squal, fair and equitable
distribution of foodgrains in the entire
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m.hlﬂ'o of
"‘hl_m pro-

‘The Minisier of Food and Agrimi-
mtﬁ‘::mml.lana
accep! sole responaibllity
of the Union Government to supply
food to the people. Tt is the joint res-
ponaibllity of the Centre and the
State Government concerned. The
Centre tries to help the deficii States
to the exient possible with the avail-
wbie foodgrana with *he Centre whe-
ther procured within the country or
imported from guiside,

Shri Hem Barus: Bince the Union
Government has not succeeded to the
desired extent in the matter of i
porting foodgraing for helping the diff-
erent States in the country in this
critical situation, may I know how
far it is a fact that some of the State
Governments in which non-Congress
parties are in power have suggested

by themselves

with
foreign countries, specially with Cey-
lun snd Burma; if so, what ls the re-
action of the Union Government to
this suggestion made by certain State
Governments?

Sbri Jagjiwan Ram: No State Gov-
ernment hus made any suggestion 10
this effect.

Shri Hem Barua: But jt came out in
the papers. If a suggestion is made,
what will be your attitude?

Shei Jagjiwan Ram: I do not think
we answer hypothetical questlons.
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gy & ag wre wger § e sk
Wt oI W AT wwrr § wgt oT fe
fruT & @06 o & 65 %o WY AF
Ay groefT A F TH ¥ 34 Fe WA
a1 Forar o oy @ 7 el Fredfcdt
W wE W G g0 AT a% few als
F W roeft s ed R A frw A ¥
Thagde Qm 7 o g Afawd &
FaTA ¥ ar e Hrdfor & @
at i A e ke wag A
=t g @9t wifgd s fag &
T i wrirer aw & I = o< Fearr
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stowrw feg : o1 dwr W @Y
g wfige s o xw & ST prowr
wwvir T ¥ farwre @@y for arym

o st T : 8 @z Tt
# ag wgr § T @ifow st sfefeafior
& fuwrs wg oy wer w0 w51 AW
wy dEd )

Bbri Indrajlf Gupta: Is the him.
Minister aware of the fact that several
eninent statisticlans and economists in
the country have frequently
that the system by which deta is pro-
cured regarding the actual figures of

Governments

with us In seeking that the statis-
tical organisation works efficiently and
that the statistics are mccurate. But,
obviously, the limitations are there.
Ag has already been mentioned by the
hon. Minister the other day, the
svailsbillly of fotdgrains in the eoun-
try appears to be apparently much
more than actually indicated by sta-
tistics. But some limitations are there
and they have been mentioned in the
House.

Shri Chintamanl Panigrabl: The
Orissa Govepnment promised, origl-
ginally, to export 75,000 tonnes of rice.
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But by now, it has exparied 98000 gfiy FH W AWM ER T ¥ IW W
tonnes of rice including 30,000 tooney
of paddy seeds. The Central Gov. & a7 f wgt waly  SaTer wew £
ﬂnmdmhl:mb&?ﬂr 10,000  wgt ¥ Wl | oW WE PETL TTE A W
tonnes of wheat pave sul-  wrf ghgre Al TM A T% T8 VX W
jed only 3000 tonnes of wheat. There
ﬂmuﬁ:’ﬁdﬁmﬂm:ﬂm from  WwrH o Iow gL aTE At e
m:aﬁmﬁhu TNM: o fldr o avavaw wwwr 991 fs awg
State is very difficul
1 the Government to sup. W NEWT & WHY AT W ¥ wgt & wowT:
:;,mmqmm,mu-o::. menr gifew % Wi forw wra & aekx
Government? w1 Www gy agt W

dfigfefn: wrogaftdfe
fugre & s, Wiy wg w4 @ @ ok
oz, fafow @ & qore & ag wlmy v
wa ¥ frfwgtd, = ¥ =
nq, fagre ¥ don & I @l 9T T
wu ok 7w ag o v & fe ve O
N A fgeinia o @y
fir agt g At foereew Y £ oy qely
g @ AT A E A W Aw A O
Zae

oft wolrw T : oy M Ay
faew W ow & | dar S W my
¥ far mar & g wown fom mar | Wy
draur o= folt & owt e v 0% gy
# v #t el wrawwar § sy
T A & | SR N o g
o g aran § A wowTT ¥ fa e
ol gifew v ot B oo fy
ot & fe few s ¥ femen o
Wt 9T TwT & @I Ay ogt Awy
wr @ frmd § agi man, wmaw ¥
s & W e B o T gy
w1 winfer g @t § s orgt wfies

Bhri P. K. Dee: I cannot understand:

lakh tonnes of wheat. If it ls
1, Orissa is 'h"hﬂ.m‘
of wheat. We are getting telegrams
all over the State that there is
acute shortage of wheat and aita. In
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oft wew fagrdy wroldft ;WA TE
ww & e s sifaat s wre st
¥ wee # w wRw ¥ e W
wyd wqwm 7 farged g€ aa feafa #
WY FErET W7 sqvy oty 97 Ay I
¥ g worar a7 fe wvg ¥ & g@ fasi
¥ wowTer o feafer &, W & Y wferat
et R § ST o SER AR
ot qamar ot e mopn ol & gl
an fagre ¥ arews forer ¥« o
Wt WEEOWT AT weer ww g & ¢
afg wow st wgra & ff wmr @
Wt welt wgTen ¥ qre wew w¥w ¥y W@
feafr & @ & w1 Wit awAwTd £
o ofe § at 9= ¥ wE W W aw
war wriaEy W nf g7

ot wlren o ;. aew W &
ot & wgt § v At w eyt W A
wAT W 91 1 g € e feafa
ar § fordy & 1 ag AN gew dar
& g e A g A g IR e
g fs wst widw ot g ©F w0
wtw wr ogh IW o wrTwow ¥
ufi v g @ 9T wATy A
Wt wRM @ | grr & Ferfa
ot ot 1w ¥ wron feww 3w
wt  fred s o woerean § 39T
o Wt W ¥ Qe Al g Wi aw B
AT ¥ WU ATt 8y e
orfy 1 oy R e W s g W
¥O X wew waw w1 X g
gt w0 A g e
26 ¥ At g W gk § St T
§% wriart urew off o a1 ST
ardr W ot wite st Y faeendt
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%1 ¥ WOV gt § 169 ey o
wress feg wg § wgt At ¥y fa
w7 gau fiwat nar § e we foets
% faq g Wew wF ff ard gw
& ) fer & v § e Far ww
W g aeE § uR AR sfaw
w77 o wraeret £

Shri Inderjit Malhotra: In view of
the past experience and the difficult-
ies faced in procuring sufficiem
quanlities of foodgrains, may 1 know
if the Central Government is suggest-
ing Lo the State Government Stato
irading in foodgrains?

Shri Annasahid Shimde: Yes, Sir.
In fact, this subject matter was dis-
cussed at length. Of course, th:
method of procurement has been lett
to the discretion of the State Govern-
ment. But all the Chief Ministers
assured us that they would try their
level best 1o see that procurement is
done.

Shri J. B. Eripalani: I would like
to know what the Food Minister
would do in the case of a State which
is & surplus State but which hag areas
which are in famine. Because it is a
surplus State and through neurclic
obstinacy, the Government of that
State does not call for help from the
Centre and within the State there are
restrictions as between one tehsil and
another tehsil. So, what is to be done
in regard to those people Who are liv-
ing in those deficii areas and whe
cannot get food from the surplus
mrea in the same Siate? In (heir
neurotie pride, the Government of the
Blate do not call for help from the
Centre. How are these pockety to be
Ted? I know that
there are at least three to flve areas



Shri A. B. Yajpayee: That is wnat
Jis happening. (Interruptions).

Shri Jagjiwan Ram: My. hon_ friends
are free to make any insinuations that
they choose.

Shri A. B. Vajpayee: It is a questiun
of fact. Let the hon. Minister visit
these areas himself,

Shri Jagilwap Ram: We should not
Sforget that in the State also, there are
responsible legislators and represen-
tatives of the people as we here are.
.Sp long as the State Governments are
functioning, and so long as there are
representatives of the people in the
-State Legislatures and sp long as the
State I egislat are f ioning. ...

sitwyg fe: maga a1 [ aw
AT wgr 99 G ¢ | wf Framei
s W Wz Ty =
s2zdw § qF e wiizwa wmar g
TER AR |

Shri Jagjiwan Ram: [ have rot
finished my answer yet....(Interrup-

tions). Therefore, it shall be the
duty. ... (Interruptions).
Mr. Speaker: May 1 request hon.

Members to allow the hon. Minister
to finish his reply?

‘Shri Jagjlwan Ram: 1 am saying
‘that so long as the constitutionally
State Governments are functioning
‘4here, so long as the responsibllity of
the State Governments to look after
these areas Is there and so long as the
tegislatures are functioning there, I
should not presume that they are
agblivious of the conditions in the

Oral Annoars 1548
Bo far as the Chntre Is concerned,
I havé said that fn ‘certain’ afeili of
fresy’ and certain actions have been
taken. But g 1 have sald, all ‘or
them are not adequate. We are
wending, to the extenl of availability
©f foodgrains, that Is, nearly 33,000 to
40,000 tonnes of foodgrains to Madhya
Pradesh. As a matetr of fact, I may
inform the House that I have ordered
2000 tonnes of wheat to be moved to
Madhya Pradesh for free distribution
in the distress areas.

Shrimatl Suoshila Rohtagi: In order
that the States may ultimately become
self-sufficient and in order that we
may reduce our dependence on Ioreign

Chief Ministers what the annual re-
quirements of the various States are
in the matter of fertilisers, money and
machinery, spart from foodgrains, and
it so, whether the Food Minister would
consider the advisability of asking the
Food Ministers in the States to see
that these requirements are provided
and also enough incentives are pro-
vided to the farmers so that produc-
tion can be boosted up so a3 to make
the country self-sufficient?

Sbhri Annasahib Shinde: All these
requirements of the <varlous State
Governments are looked into. As far
as ihe fertiliser requirement is con-
cerned, for instance, the fertiliser
distribution poliey has been farmulat-
ed In consultation with the State
Governments.

oft wmk woidw AT ITT TG TC
wET wireT & dw PeaT §, 3Ai R
g

It was, therefore, felt that the
existing zonal regtrictions under
which the inter-Slate movement
of foodgrains to private trade s
banned, should continue.”.

o aweT v g o fdt
wer wa ¥ on duw i Qe ot Y
ot fis Frrer S WY wew figar g
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ditgr Y grrgt e fwr &
saiw wY ey fr sgeeqr Y T oW
ez qcge o g k)

oAl . . .

ow Wiy wUer ¢ R HERY,
o UF & qfar T qoT ¥ vy
&7

i wcit : T oW W
wer yweafaa &

Bhri Hem Bayua: Let him be allow-
&d to complete his question.
Mr. Spemker: He i¢ putting parts
{a), (b) and (c) of the quesilon.
ot ok oA ¢ W e &
s s # egroan g -
“It was agreed that every effott
should be made to grow short.
tarm erops over as large an ares
as poasible in the period betwcen

the harvest period and sowing of
kharif crops.”.

My. Speaker: The hon. Member
smust come straight to his question. I
am pot going to allow speeches like
this. He Is taking away the time of
‘the whole House.

ot ot weRfie - Hiag IE

gt § s war g7 ot & #if o
foorg gut ¥ ot w9 oW WY wES §
A0 & fad wY wriwrdy 9 owf Y o
M Hgrar o fexa@t fem
T &1 zoHATd Ty ofagd wegafa @
wr v ¥y & awdr- s gU
=% ar fe gor gere A dmr
o gr-frged fgrm f= @ & 0 X
g P e § e war < frfreed
wihEw oW owr ¥ 0k gy Lo
stven dedw wr O frdaan Faen
fear mr

M. Spaaker: The reply necd only
e short. T need not be so long as
the question.

dfagfem: s a? T|AF
am aa wifgd 1
Surl Jagfiwan Bam; | am not golng
to angwer that. ‘That was not part
of the question,
question was about

will be very happy to learn that near.
ly 11 lakhs scres have been brought
under short-duration crops.

So far ms the question of wastage
Is concerned, that was not considered
at the Chief Ministers' conference but
positive steps are being taken.

In fact, I am golng to circulate a
report trom the Food and Agriculture
Ministry wherein all the details wiil
be glven showing what actions have
been taken to avold wastage of food-
grains,

oft weTmdre e < T AT am
a % wtil o ¥ W e
forer wer< Ao ¥ ¥ Fraefy fgre
# qrams fay & o s v & Fgflr
# oot eeT KT gl wT W, T
gt gat wow  friY, o e
otz ey feal & Fromelt ot W
¥ frgfer ot & fey R R 8,
witfs agi 5 wfaw wvdt e b
gfea sveew § 1 afx g, @ T
s gOFTC & W Wk ¥ el
& w7 = Faat ) qroeard
ﬁtﬁmyﬁ“mfﬂ
arwke?

oft wefey T @ WL IF TER
qiw wr Ea §, WTAERS weesy
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# foaTge ¥ e v Aft @,
#fer wo agr wRam ooty g v
# e wrw oft weeT B oy ¢ 0 wgt
e T8 arerd §, Tgi 7T Fo 1w
i o deEoeTd Wt ¥ gra
wemTEWET T

st e el ;A & T
Yww Wt w At amE qer fem
Ll

oft wepand qdw :  WTOT HOETL A
g Qo figar a1 fis g0 1971 ¥
AR W # e g ST |
a7 < fafreed st ¥ 9 aget
gk ofcfeafs & o - & mfig &
fatt fasrofosm fr mar ar; w
v Kt aoere W oug fame g e g
1971 7% wWR-@Ewaa mnf w1
wedt, afgx gi, ar o= % feg Wt T
s wAmr mar #

ot Wl T ;. TER & AEREE
0 ¢ fae g w1 o W ¥ femm
¥R Rt

Mr. Speaker: Shri Berwa:

Shri Nath Pal: We are also on the
list of questioners.

Mr. Speaker: But I ealled the hon.
Member; he was not here. He has
not come. There are fifty questioners
in the list .

Shri Nath Pal: I have the
list which you have.

Mr. Speaker: I called the hon. Mem-
ber in the beginning.

Shri Nath Pai: Is that the punish.
ment for coming late?

Mr. Speaker: No. But before 1 come
back to him for 5 second time I
nuﬂunthuuhmntlﬂm

| MAY 30, 1987
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off ST WIer WOWT : W TereRTY
ot O sy T ity Aoy s
urcdt qu ® foere £ g 1 ¥
e P e wpe W Fordt & oY e dverr
§C ¥ & wrareary wr srfafrfirer fadr
a mff war 1 F oy oo wger
fis 3 wdwAl & TwewT & AL R
war wwi gf, worea w1 shrfafe
fem & feqr Wit Oweqw w1 wT
wEvaT 2w g @

ot orolter T @ TR WT
sferfafians a1

o wifwre wvey drewy : frg A fgm 7

off ity T ¢ TR W
geargae 7 sfafrfem fear | w2
a6 GEAAT ¥ FEH §, g AT
1 Wi gz A R TR

uﬂﬁwﬂmnmn‘w
151, 152, 153, 155 ®IC 156 &
e & faar W, o o e ofr
frgz o WX Ay yrefn aeet W
et oft fer s

Mr, Speaker: We are going into de-
mwmumwﬁw
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Bbri Hems Barua: What about the
etosion of leadership?

st gre Ao Tl : frwwar Fafiem
L .
Shri Jagjiwan Ram: (B) No propo-

sal to that extent has been made by
any State Government,

Shri Nath Pal: What is your at-

titude?

Shrl Jagjiwan BRam: I am not go
ing to any hypothetical ques-
tion.

Shri N. K. Sanghl; It hay been
samitted that there is 5 Hrowing
shortage of food im the country. May
1 know from the hom Minlster If a
national policy for destroying pests and
sparrows is under contemplstion of
the Government?

Shrl Annasahib Shinde: How does
this srise from the main question,
8ir?

Mr, Speaker: Shri Kachavalya
oY geR T EgAW ;. HEAT
el ft & wey 93w g Foreit F ard
¥ xomr fv oo WA I W
1 x comdw ¥ 4wl ow wEEw
fry wr v Fear, g Bt % wgr
o dree o et st Trw ¥ oA A
g wr, qgt 7€ Wil W uw W Y
aft e | T weAT W X At 9T
W g garn g% afer w0
ofw ¥ T, wEET wiw N o rw
qz T A WA §, W ATER Famh
fie 3 fork F o e war ), AF TOAT
Y ¥ wzr § ? ww q¥w wCEC A
wer fogr wr e 5 amw Feew g
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Bhrl Ksnwar Lal Gupta: One ques-

tlon about Delhi.
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Mr. Speaker: What to do; I em not
able to help it (Interruptions).

Shri Bhrl Chand Geel: Could you
1ell ug where the front endg and from
where Lhe back benchey start?

Shri 8. Kunda: Sir, I rise to a point
of order. Those who sit in the back
would definitely not like to be called
back-benchers. It would be betler if
you call us “those who sit slightly
behind from the front".

Mr, Speaker: All right

st TrATAETT MRt o Sy e
zd wic e fafrzd @t 7rew & faw
I P AW A7 oAt A vl @
T IW G AU F qgA 0% WEA]
71 0w gw ¥ 128 feaunr dtea
HqATK 7 %1 @@ A% &1 vt #; afg
zt A fage o ¥ & Y 110
fesmr ofy safem wfy A i ™
& 7 99 %1 TAN HH X WY e
axz &7 @ gt ¥ T ooty qEY
FurFT AN NI

off wmfter viw ¢ T e W
Taz ® = £ fear wom § safwa
ank wiwd qpt ov ¥ w0 r A
ara Y fasda g 20

o ayeret whed) : T W4T
YEIEq qg aATA €7 FU KT f§ I
w A ¥ e wfad wew g
dfedi ¥ W weml amdm g
§ ot | oAz WM R IEE § §
g ? afe g« fer 3w w1 wes
s wf i 2 7 &% aer ¥
& ¥ SR Al Ear g ?

Shr| Annasahih Shinde: The poliey
is evolved &g & result of the general
wonsensug out of the discugsions,

:Heme hon Members rose—
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Oral Answers 1560

Mr, Bpeaker: We shall go-to the
next guestion now.

™ &y

*152. =it wheTe we Ao
oft s vawn :
ot ity
it Ho ¥e iw :
it wo wo fig dw :
i} HY T YO
it famafer qrfwmg) «
it warw Fog
il Ao o widl:
ot St e :
ot gtr e Gafy :
aft AW wwnt:
it v :
‘I‘Tmm:
ot FEETY
=it geaie -
= wr wrw o
= e vye fram{ :
«ff Fefrewe wmf
it dter wave g :
=t Ho Hte wwl :
it ww forerd :
Tro T T Wit :

__ it i ey :

st wfonnf Ko qiwr :
ofr fadvee wwmy
wft fto wo sf :
ot fwrc T -
%t awwew fag gy
=t swre T Wl ;
s gem ww wopm :
ot v feng warewrer :
oft sree A
it wrew e oy :
oft ol fy ¢
ﬂl‘hﬂ.’fq:
ot Tovllaw wAw
Wi ge we wow :
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= wais fig watfean
ot tawrer e ¢
st fEr e
sire wdieaAT waT
sft Tre agm :
wiwo qo 2wt ¢
it fargarsra qhein ¢
o AT WETAC:
it witATe ot :

w1 W o gl W@ ag w@m

£ FaT Wi e :
(%) Fa0 ¥ wdw 1967 TF

o & wsqae feqq safss & s
L CE RIS CIE L &

(=) war a<eTe grw ¥ SO
frrmigfamdsaaee AT a gl ;
T

(7) afz gi @t g% Peafafe
Fft e sdafi srad g ? -

D. Ering): (a) 1o (c). Statement is
placed on the Table of the House,

STATEMENT

{a) All reporis about

deaths whelher
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arrangements have been made to pro-
vide gratuitous relief in the form of
cash ang free supply of foodgrain and
free kiwchens are alsp being run by
voluniary organleationg to provide
free food to such people. A large
emargency fecding programme to
cover vulnérable seclions of the popu-
lation namely children, expectant and
nursing mothers has been organised
by CARE. 23,500 tonnes of gift wheat
and 12,000 tonnes of gift milk powder
have so far been allottad to the
affected Stateg for gratuitous relief
ang for milk feeding programmes.
4,787 tonneg of wheat placed at the
disposal of the Prime Minister's
Drought Relief and 1617 tonnes of
wheat from Government stocks have
been releasey to woluntary organ:

tions for running free kitchens,

Oral Answers

necessary. No ceiling hag been laid for
organising relief programmes. Allot-
ment of allocations of foodgrains to
the effecied States has been jncreased
tp the extent possible in order to pro-
vide sufficient foodgraing in the falr
price shops in the effected areas.

= wisK "W 3w Ig e
g 7 frenr @ wufag 39 o we ot
T AT |

st fay oW : @ g aige
s it gy, @i ITm oww ¥
g ¥ § wfag graw i s fe 2
w{f frar & a1 T T g aw
afesey §?



away with the junch hour and convert
the lunch hour alsy into a Question
Hour po that we may have two hours?

Mr, Speaker: I have no objection...
(Interruptions).

st siferx wmy koM W
iz w ¥y & GEr W T
v wrey woRTC TRl g7 ot fana
Tt v W agi € A A owidw
* wadidew § o w afadi qx ot Prmw
aff w dfer g9 et §
& wiwT wvom foe #9 s we
W& & 72T A S ww AT T
w W s ww ¥ w T
w0 AfET ¥ quern g §
fegmars ¥ gwrare gEi F A AT
¥ Fwewdm, farat e A ad &
T & W Al T I A 9 ve-
wiT & g€ W ¥ Qe A O A
o ¥ W A & WwT A TR,
fagre, I9¢ o7w WX moasm =60 faama
wWrdl ® FaAT W E Ay wves A agt
9% GE9MT SEAT § | Wegwim §
& ¥ 39w, fam i 119 WY, w=C
WA § 65 7T WX TaAw ¥ qa A
AR A SrEear 9 ) fras waw
# o St oF WY gur ar 9w § o 7
arei ®Y g8 F1 F@AAET MA@ v g
T g # 7 ag s s g
wifax  wrm awR X famam
st g ? 9w T faw qwmwt §
ug wiwe 2 fed o § ot Rec ww WY
I W F T W owmiw § W
w7 37 T 3 9t @ w1T ¥ qrg A
e o W g W w Wy dw
wret o Prvare v § ot Wy €7

ww o gfudn (st wefm
w): ey fs o ¥ gue # vy
wr §  srwrdl i N @ oA ¥ v
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frwwt § fs wgt o ot g gt
WA A FE Fr GATNTT GATL e {
wir § w fawfom ool & W
T O g A
g X§ W @ ' ORT g ghww Wi
e weg v § Wit wep v /ORTY
¥ P wrt § S & arETe 9T BY
e RgTTR a1 g B
T oXEr T T A W s
wxa # o e fs faaoor & wgt v
¢ feat ot o9 a0 A W 0% W
ygivfam s a sqfeadi vrg

ot Wigre /1@ dww ;o dwr fe
vt @ wat wEET @ %y R 9 €
urdt ®r§ 58 ¥ fAu o ot
& o 3y 5w AT & L AY Wi
s & A1 J geer S § T ST
faaTT ANTHT i T A ATR AT § RIS
fea w7 & o< wa qu et 0t o At
FT & 6 azf o< Feramr 797 9f 7T
Tq AT T ar a9 37 o w6
9 AT w74 o wur owmfa & 7
g fron @ 3, TR M gE AR
agi % fauma ame & g2 &1 @ N
arawifac ag fra s amTd ?

Wl WAATTA T3 TRT AT
& AT TN § W17 WTCA THE Y
arEt § o ga qfa= w7 § A Iuer
gETr A AT £

st giFre w3 ieav gy gAY
wgreg Faam awrdi t aa 517 A
Wit @ § 7 oy Fqe frar § feagr
g e e ¥ g

o Wit vw : der 1 g
Y WAL TG FORTT 5 oW v ¥
we 7g fawr w< Ax 2 fis 97 ¥ gy
ww AN @R

Bhri Virendrakwmar Shah: T
belisve the Governmeant is concerned
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and 80 should take steps to awoid
that. Iy the Minister aware that the
situation in Gujarat State in the dis-
iricts of Panch Mahal, Chota Udaipur
and Junagadh is such to lead to
starvation deaths on a large scale?
1 so, what steps are the Government
" taking to see thal adequate gquan-
tities of foodgrains are rushed to
these areas in time?

Shri Jagjivan Ram: Yes, in certain
areas of Gujarat there was failure
of rain and drought conditions were
prrevailing. We released some food-
prains for free distribution in  that
arca. Recently, the Chief Minister of
Gujarat met me and requesied me
whether I will give him smne more
foougrains for free distribution in the
ulleeted area. I am going to release
1,000 10nn of wheal for free distriba-
tion amoung the adibasis.

-

Shri Sradhakar Supakar: Certain
deaths on account of stirvation were
published in statemenis of some
Ministers. Has the Government vori-
fied whether the Ministers  actually
made the statement or not?

Shri Annasahib Shinde: A= already
mentioned by the hon. Minister, we
referred  the statements o the
various State Goverpments but  no
State Government has  so far sub-
mitied any information which indi-
cates that there have been deaths
dise to starvation.

-

12.00 hrs,
SHORT NOTICE QUESTIONS

Non-Payment of Money Orders
EN.Q. No. 3. Shri K. N. Tiwary:

Shri Kartik Oraon:
Bhrl P. K. Ghosh:

Will the Minister of Communica-
tlons be pleased to gtate:

(a) whether 2 large
were received in

of non-payment of Money
throughout the country; and

Oral Answers 1566

(b) if so, how many have been
paid and how many are still to be
paid?

sererd awr dwre Wit (wre
m waw fay ): (%) wre(w)1s Wiy
¥ 1swk, 1967 a% L 154
ot AT Y el T g &
ot ¥ gf o2 fuwmd fislt oy 1
ot YW wn g @ W
1 A whEd @ A
WA #Y werwedr € wrdargr W
o TR 1 1966 ¥ 3,85 071
fosad freit ff | @A T i &
o= i ¥ae40,596 forerad wfivoffer
g i ot |

st €0 Mo frardy: § T
g ¢ 5 o are faemad § o 4
e @ T @ A, ¥R I w foin
T T § WG W AR W A gl
& T

%o TH gam fag: wg  wdw
A fea a2 @ oot & oo @
froa ad faam st @< 1 wanweit
g gt & 9wt wET A amny

&t ®o w0 fomd : fod wefhaTaT
| & fF1 93 &Y W o 9 Wi
va & & foan wwil o1 e gur
e adigard ?

e T g Tag : wEw ¥ wf we

¥ w0m 9 vy 20 ATE  AHWRET
m_mgmrm 4,420 frfermm
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Chhota Nagpur, Ranchi and Palamau
District separately.

Dr. Ram Subhag Singh: I will find
ﬁtminfmnﬂtm and Jet him
oW,

Shrl P. K. Ghosh: In view of the
fact that there have been complaints
regarding late delivery and some-
times non-delivery of not only money
orders but also letters and telegrama,
I would like to know what steps the
Minister proposes to take in order to
ensure quicker and sure delivery.

Dr, Ram Subbay Singh: It was in
pursuance of that that I said that we
are going to launch a special drive
with & view to having all the money
order complaints settled within three
months, that is, by the end of July,
and nothing will be left over,

Shri P. K. Ghosh: What
letters and telegrams?

Dr. Ram Sobhag Singh: That is
another thing

about

Shri 5. Kandappan: In spite of the

I would ke to know whelher Govern-
ment has made any effort to find out
the reasons for this undue delay in

Dr. Ram Subhag Singh: Yes, Sir;
As 1 have said, we are going to make
a drive to prevent t!|i.; and within

MAY 30, 1987
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Dr. Ram Subhay Singh: That is
also correct. In Calcutta and other
places the illiterate
other persons to write
money orders and somelimes wrong
entries might be made by thoss
writers. 1 would, therefore, try to
evolve a new code that if there In
any illiterate person, particularly an
illiterate waman, the post office peo-
ple might give help.

Bhri 8. M. Banerjes: I would like
to know wheiher it has been brought
to the notice of the hon. Minister
that the payment of money orders ir
abnormally delayed cgpecially in the
rural arcas, mot entirely by the
Department employees but by the
extra.depariment workers, and, if so,
what steps have been taken to see
that proper post offices are set up in
the rural areas fo that money orders
are delivered in time.

Dr. Rem Bubbag Singh: That is a
suggestion for action, Regarding the
first part of the question, I want to
inform the House that we are going
to issue instructions that it will be
the responsibility of the post office
concerned and that if the payment is
not made within a month, then, on
receipt of a complaint, that particular
post office will send a reply in ten
days and if the reply to that is not
received in ten days, the duplicate
money order will be paid.

" oft mraoer mieare ;o s
o feg S ¥ 97 Qaagr waT ¥ @
& o=y ag A &
TAgIFn FA T Wwar gar &
A AgeT § 6 I & @y oW

wo T gun fay: waw ¥ wft
wff feegitfmmT A g & 1 Y
fa¥ o grex Wy Fevar o &
e ¥ wit T feh afigr Afer
W Wit it & o 9w f qaw W
warg fear wirm W Iw oW A
fomr a1
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SBkri G. Viswagathan: In the case
of non-payment of money order, may
1 know from the hon. Minisier whe-
ther the Gowvernment would first
make the payment to the person con-
cerned and then prosecute the per-
son held responsible and recover the
money from him?

Dr. Ram Subhag Singh: As I said,
we are issuing the Instructions that
if the payment is not made within a
month, then, after receipt of the
complaint, the post office should send
a registered letter within ten days
and if the reply is not recelved with-
in 10 days, the duplicate money
order may be paid.

ot fow wroaw : & goeT R AR
wrAAT ga  fe g et w6
g o it awadl W wIwfE #
et #t & on & faws ®r qewd
forar man & ot wfF 1 A weTeRE
art # 9 & gew ¥ frdy e WY
weara ar fusfae et ar @ a1 78t ?

e ww g fay: wE
¥ faefefmrdt gome & wmdw & fed
T agt R R aw ¥
ft ger § T ¥ wpurEARTE wrTg
Ny defMqmaed I
# wawm 40 586 Haw A F
wwim axr ® & oy wmvares @
g f s et el anfaa
oft @t &ft a¢ fefaford o
& % wik fawey ff gy

Shri K. N. Tiwary:
Shri B, Barua:
Shrl G. 8. Mishra:

Wil the Minlster of Food and Agri-
culture be pleased o state:

() whether it is g fact that a large
number of pecple have migrated from
drought-hit areas of the countly to
meighbouring regions {n search of food
and living during the last one year;

(b) if s0, the total number of people
eslimated 1o have migrated during the
above period and the names of places
from where the migration has taken
place; and

ic) whether Government have taken
any steps to dissuade people from
migration by providing them adequate
{ood and other means in those areas?

The Minister of State In the Minis-
WMMMW

7 and Cooperation
Annasahlb Shimde): (a) and (b).
The Government of India have not
received any reports of large-scale
migration of people as a result of
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(w) afe gt o oo & wTO0

(a) wetrs fawrr & qEwqUE
feaar wrer gar &; wix

(%) = wwrx & @ wWAT
%t nf & ar v wr AT @ 7

wra, @, wmafas famw qo
wgerT swem # wew B (W
wmfm M) (%) wed
woEre % wre A iR w7 ey A
agFrdl T W AW @k 30 A7
¥ am T rar-rdiferer
qam & gz w w1
sarfs 3y femaw, 196 B @M
g Al wafy & gew ammr ®
weqrdr fadrn faaeoeli & 4. 50 wma
¥ FT gET gAEgET gl I faaor
s wfafy &t 7w 73 feg g 3

(@) i gz i frafews
o § —

(1) Mmar ¥ F @ owwE
wnifug w7 & wrfoww
fawra vl &d 1

(2) ffem =1 agy wiaw
ferman

(3) forddes w1 & fag
fafedn o  weEETaw
fesmer  faew srow sga
wfas =% <@ )

(3) fad maee & Forerear—
fo’ 7 7 & sror =@
sfaat 9T AT Y gl
& Fawarm o1 |

(7) fta-feome fewdde ¥
e T e T
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' () faoft aerecfiedt ad e
#Yelt o W wfawen g AT aw
qWERET ST W we wufy T,
famgr, wga s, &w ey @
arat arfe 9T wd § w0 ¥R OF
o fagar R E | R aEm @
quew ®/fafa § 3 fro THo WFATET
5 wegman ¥ qF Ivafwfy e
%t & 1 7g qoafafy woerc & ed-
A ) WA SO0 W A qE
a & fore gary & | wfafy § fod
WA, 1967 T AT YT WY FETEAY

L

*7 T FAT aim € ATeT
T

*155. st Sigw e
ot ®o Hio a3 ;
sty o :

S WETANIT N
st ®o Wo &N :
ﬁ!‘o!ofq:

W We To WAY:

st fafew gurc Wi
st gwaw fam:

st fayeme oy :
ot wreftATe g
mﬂ'ofom

T ww awr gt St ag g
' Far w6 e :

(%) #ar ag wx & f§ gec AW
gorT § AT wopre § srbr o &
f¥ wg fafge awr v quer W
ot wear wor & fady oo ¥ ferlt T
s s e wt;

(w) =fe g, & woeT ¥ W
R # v wfafem §; o

() wox w2w & g & Feafiy
w7 8T w X el it .mf-
aft kg ?

we, wfr, wnprfre e
o wAgwTt  Wrem & o st (oY
wrefge fo) (%) @ (w).
SO, AT 1 9{E, 1967 W I€C
qxw w1 Aifa® ®ET  1,25,000

Wrelt o7 a1 Wit 7% Fr=fafa wong
Wt oy @ -

FTAU, 1967 95,000 o
A, 1967 1,45,000 Hre® =
wid, 1967 1,12,600 #=H v

W # wEE uveT g ¥ a§ ®er
w0 5 7E 1967w & fag
1,10,000 #Zd == ®T foor mom
31 T owdm F mwm W
g & i we aa i A
& fadr 79t og wdw fem fe @2
N Aver ¥ gw gfg #t g wqwrEer
¥ ww giTy wWT owaiE 1,25000
@ §i wA foar W@ W
FEIX & 9F ol #1 Sqesd
v YT @R et A T S
" O SO F G ¥ |
# T IO viw & ane w= €
sréAT 9% for feqr s )

() were wiw o g afed & frg
8,000 FIZLY ZAIWIC TF *T wrdex
fmt T ¢ | w T A 1,000 Tl
T ¥} WIWT P ETOITHT 0 GHTT
ww @ wit ft e ow wT W oA

| qeiera Py Fard & figa amg 1wt
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& wrvi ol avery s frer el et
& " & fag qaa wifer sbwdt 3y
T W 3,444 TN A TP FE-
w7t w1 wraz far mar 1 70 Al
o faegz Wi 12 dedy o g few-
firwr w1 wrden fear o B

wreqy way gfare fratea -
ww X wt ¥ feafy & goow §1F At
drfeat w1 T ST S TEEET
wii ¥ fog wafer s # faefrer
wiYferar, &t wmer, TaTRAT Wit W w_E
Lk

372 w07 w9 @ wfr A
o 7 & qrit ) graand sore o i
£ 1 g% ¥ 57 A ¥ faw 4 Foo ot
wrr v & fag § ) frer swverw & g
wrat ¥ faq 90 WTWr T ¥ ¥ ww
#o frm & 1 W oW wiE T A
4oy, Frzames T qur =1 &
Yz wied® fay 628, 52 W
T wEreTH e wirerc fer 0

g9 dfees dm T #
oo Wt wwr @ § | 5 wme vy
¥ fog vy o 351 woraw 281 Feli o
o werfis sy o ot ) s
welY g wgrn frfe & oo a2w ¥
wifoos wvzAl B g9 vt A ¥
¥ forg wrw w651 Wiedt o= A & wdt
1wy fewrr & dwr @ 6 Y Wi 4
pv wit § ot ¥ go mdw g
g wfufiy *f ward & fong oy wg
¢ oy frwr w g i o §
o T o N At ar oft 1 IO
saw wogre v fdwt ¥ wgrear Wt
St e ¥ e # ¥ 10
o untfey fod md £ 1
Dedaiution of Puming in Biukr
*156." Bhri T Avtrudhan:

el Vishwansthe Mames:

Sl K. M. Adeaham:
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(a) whether it ig » fact that Gove
ernment were not in favour of some
Districts of Bihar being declared as
famine areas by the State Govern-
ment; and

(b) if so, the reasons therefor?

The Minisier of State in the Minis-

Annasahlb Shinde): (a) and (b).
The declaration of any area in the
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Shri R. S. Vidyarthi:
Shri Rane:

Shri Ram Kishan Gupta:
Shri Mohsin:

Shri Sezhiyan:

Will the Minister of Law be pleased
to state:

(a) the number of Election Petitions
which have been filed with reference
to the recent General Elections against
candidates elected to Lck Sabha and
State Assemblies respectively;

(b) how the number comparas with
the Election Petitions filed after the
First, Second and Third Ceneral Elec-
tions; and

(c¢) the time likely to be taken for
their disposal?

The Depuiy Minister in the Minis-
try of Law (Shri D, R. Chavan): (a)
314 election petitions have been filed
before the High Courts out of which
268 relate to Assembly elections and
46 to Lok Sabha elections. 56 peti-
tions relating to elections to Jammu
& Kashmir Legislative Assembly
have been filed before the Election
Commission in accordance with
Jammu & Kashmir Representation of
the People Act.

(b) The number of election peti-
tions filed in the 1st, 2nd and 3rd
General Elections is as followsi—

House of the People Legislative Total

Assembly
1952 39 286 325
1957 59 413 472
1962 46 298 344

(e) It is not possible to give any
estimate of the time likely to be
taken by the High Courts in dispos-
ing of the petitions filed before
them,

Famine Code

Shri P. K. Deo:

iri K. P. Singh Deo:
Shri Dhirendranath:
Shri Sidheshwar Prasad:
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Shri Hem Raj:
Shri Sradhakar Sunakar:

Will the Minister of Food and Agri-
culture be pieased to state:

(a) whether the Famine Code has
lately been revised in the context of
the present conditions in the country;
and

(b) if so, the salient features there-
of?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cocoperation (Shri
Annasahip Shinde): (a) and (b).
Certain provisions of the State
Famine|Scarcity Codes|Manuals were
modified by the concerned Siate
Governments in the context of the
post-Independence conditions. Two
notes bringing out the salient differ-
ences between the old codes and the
position obtaining last year, were
placed on the Table of the Sabha on
9th August, 1966 and Tth April, 1967.

Road Transport Taxation Inquiry
Commiittee’s Report

¢159. Shri Ram Kishan Gupta:
Dr. Ranen Sen:
Shari D. C. Sharma:
S8hri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Heerji Bhai:
Shri E. Pradhani:

Will the Minister of Transport and
Shipping be pleased to refer to the
reply given to TUnstarred Question
No. 478 on the 4th April, 1967 and
state:

(a) whether Government have since
considered the report of the Road
Transport Taxation Inquiry Commit-
tee;

(b) if so, the result thereof; and
(¢) the decisions taken thereon?

The Minister of Transport and
Shipping (Dr. V. K. R. V. Rao): (a)
The Committee’s interim report is
still under consideration.

(b) and (c). ™= mnet arise.
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River Steamer Services n Assam (c) whether it caused disruption of
*169, Shri B. B the LA.C's services; and

Shri Yashpal Singh: (d) whether a settlement has since
Shri Madhu Limaye: been reached between the management
Shri 8. M. Banerjee: and the engineers?

Will the Minister of Transpori and
Shipping be pleased to state:

(a) whether the River Steam Nawi-
gation Co, Lid., and Indian General
Navigation and Railway Co. Lid. of
Assam plying their steamer services
have handed over the management to
the new unit;

(b) whether the security of services
of the existing workers is ensured and
if so, the broad outlines thereof;

(¢) whether the closure of ghats on
the Brahmaputra one after another is
going to be stopped; and

(d) the steps Government arc taking
to arrest the all-round deterioration in
this water transport system?

The Minister of Transport and
Shipping (Dr, V. K. R. V. Rao): (a)
to (d). A statement containing the
required jnformation is laid on the
Table of the House. |Placed in Lib-
rary. See No. LT-429/67).

LAC. Alrcraft Engineers

Will the Minister of Tourtsm and
‘Civil Aviation be pleased to state:

(a) whether it is a fact that the
Engineers of the LAC, Cal-

cutta resorted to work-to-rule and
work-to-trade practice in April, 1967;

(b) 1t 50, the reasons therefor;

The Minister of Tourism and Civil
Aviatlon (Dr, Karan Singh): (a) Yes,
Sir.

(b) The Aircraft Engineers of the
IAC, Caleutta, resorted to work-to-
rule and work-to-trade practice from
Bth April to 12th April, 1967 because
of alleged delay in implementing the
Agreement dated 26-12-60 entered in-
to between the Monagement of JAC
and the All India Aircraft Engincers
Association regarding revision of pay
scales, allowances and other service
conditions.

(e) Yes, Sir.

(d) Yes, Sir. The agreement
since been implemented.

has

Research and Education in Agricuiture

*182. Shri N. R. Laskar:
Shri Liladhar Kotoki:
Shri Mohan Swarup:
Shri Shri Gopal Saboo:

Will the Minister of Food and Agri-
enliare be pleased to state:

(a) whether any policy has been

cation in agriculture in the country;
(b) if so, the details thereof; and

(c) the other measures which have
to bring improvement in

Annasahib Shinde): (a) Yes.

(b) and (). A statement gying
the information required is laid on
the Table of the Sabha. [Placed in
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Will the Minister of Food -l Agri-
<culture be pleasod lo state:

(a) the names of the drought-afTect-
«d areas in Rajasthan where famine or
near-famine eunditions prevail;

(b) whether the Governmeny of
Majasthan have approached the Central
Government for necessary help lo
muet the situation; and

(e} if sa, the steps taken by Govu:n-
ment in the matter?

The Minister of Slate in the Minis-
try of Food, Agriculture,

Development and (Shrl
Annasaheh Shinde): (a) Except for
the distriews of Alwar, Ganganagar

und Bharatour, all other districts of
Rajns.han nave been affected by
drought and scarcity,

(b) amd (c). During 1986-57 Gov-
ecrnment of Rajasthan have so far
Annarahed Shinde): (a) Except for
réliel operalions totalling Rs 1150
crores. Short term loans for pur-
chase of inputs like peeds, fertilizers
and pesticides to the extent of
Rs. 348 crores were also advanced
An accelerated loan assistance of
Hs. 4591 lakhs was also sanclioned to

shortage of drinking water,

To meet the present drought condi-
tions in the State the Government of
India have allotted 1,500 tonnes of
Fift wheat for free distribution.

Modern Trapsport Alroralt Used by
LAC, and Air-India

(b) the name and type of aircraft In
use in India which are not so bonded?

The Minister of Tourism and Civil
:;inu- (Dr. Karan Siagh): (a) Yes,

(b) All sircraft operating in India
are suitably bonded,

Code of Conduct for Legialators

*165, Shri Inderjit Malhotra:
Bhri D. €. sharms:
Shri Bibhuti Mishra:
Shri K. N. Tiwary:
Shri Hem Barua:
Shri Surendranath Dwivedy.
Shrl Rim Eishan Oupta:
Shri V. Krishoamoorthl:
-Bhrl George Fernandes:
# Shri J. H. Patel:
Shri Madhu Limaye:
Shri A. B, Vajpayee:
Shrl Kanwar Lal Gupia:
Will the Minister of Law be pleased
to state:

{a) whether there is any M
defore the Election Commission to
Mn-c*amhmm
‘ators (State and Central) for erossing
of floor after they get elected; and

(b) if so, the details thereofy

The Deputy Minister in the Minis-
try of Law (Bhri D. R. Chavan): (a)
Mo, Sir.

(b) Does not arise.

Tourlem In Orisa

*166. Shri gradhakar Supakar:
Shri N. R. Laskar:
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rary. See No. LT-431/67).
Rabl Crop Production

*167. Shri Abdul Ghanl Dar:

il
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(2) whether the Central Goverhment
bhave issued any instructions to the
surplus States to help the deficit States
in fooq supplies; and

(1) it so, what is the Tesponse of the
wurplus States?

‘The Minister of State In the Minis-
try of Food, Agriculture, cmnlw
Development and Cooperation (Shri
Annasahib Shinde): (a) Only quali-
tative reports have been received so
far; firmm estimates based on actual
area enumeration and erop-tutting
surveys are expected to become avail-
able after the close of the current
Agricultural Year de. in July, 1087

(5) and (c). According to tentative
indications, production of wheat s
expected to be higher than last year,
while production of gram is likely to
be considerably less than last year.
Production of barley is expected to
be about the same leével as last year.
Production of rabi crops is expecied
to be above pormal in Haryana,
Punjab, and UP. nearly normal in
Rajasthan, Gujarat and T™Maharashtra
and below normal im Bihar and
Madhya Pradesh. Production of gram
is likely to be below normal in al-
most all the major rabi growing
States.

(d) Requirements of foodgraing in
a State depend upon a number of
factors including the level of pro-
duction and prices of these grains,
-v-uwmv and prices of otber food,

available with the surplus
obtained from them either for the
Central Pool or allotted by the
Central Government to deficit
for direct movement
Btate  basls.
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?
:
:
;

Some of the surplus States
made specific offers for supply to the

Will the Minister of Transport and
Shipping be pleased to state:

() whether it ig a fact that the

(b) i po, the stepy taken by Gov-
ernment to get them released?

The Minister of Transpert ang Ship-
ping (Dr. V. K. B, V, Rao): (a) Yes,
Sir,

{b) Efforts are being made through
diplomatic channels to secure the re-
lesse of these vessels.

Pamine Conditions ln Gujarat

*169, shri Virend:ukumar Bhah:
Shri Hukam Chand Kachwal:
Bhri Onkar Bingh:

Shri Bam Singh Ayarwal:
Shrl Jagannath Rao Joshi:

Will the Minister of Food and Agri-
enlture be pleased to state:

(a) whether it is a fact that famine
conditions exist in Gujarat State;

(b) the amount which Government
have sanctioned for scarcity operations
in the State;

() the requirements and
mmmhm

Btate; and

(d) the other steps taken by Gov-
m:ntwbcbtbnew-mnomn.
ment

The Minisier of State in the Minis

(Bhri
Annasahlb Shinde): (2) Scarcity con-
ditions exist in & number of villages
in Gujarat State.

(b) The Govermament of India have
so far sanctioned Rs. 3'03 crores to-
ward expenditure on relief operations,
A sum of Rs 1457 crores has also
beer given for purchase of agricultu-
ral inputs like fertilizers ete.

(c) The Gujarat Government had
estimated the monthly requirements
of imporied wheat and milo at 1,25,000
tonnes. In view of limited availabi-
lity and in~rciperd demands from other
drought affected States such as Bihar
and Uttar Pradesh,, 65,000 tonnes ot
wheat and milo are being allotted to
Gujarat.

(d) The State Government have so
far been allotted 3,000 tonnes of gift
wheat for free distribution to the old
and infirm affected by the gurrent
drought, The question of allotment of
some quantities of milk powder is
under consideration.

Gle QFe 480 ¥ WG STTA 9T
L

*170. We YUY WAIgT Higar :
off sy femi
st Tw dww  OEw:
st oy wa:

T W aw e w4 WA
% g w0 fw

(%) 1986 ¥ dte Yo 480
wiey & sty w9t feer
g7 =|w ;mdttmdmh
we feht ofe xgw gt ;
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(@) war ww® e eq Wi fck
wer § wr§ wwre § Wi il W
sfy frtsram o & wix

(w) afe gt, @ W wwrC fwmr
W s g g ?

ww, wfy, amadaw fem aw
g Wawem § owe Wt (st
uwreifgn fod) :
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ot ofe s g€ Imat wan  fgwma-
firara Svaew A ¢ wiftT § @we
ity AT g afadTe gt WA
& g & faafor Frs oy & o 2
e frawr owm TRl F oA
g a2 oy B wfe s afae @s
Wt 3 Frwd o ombr o

(7) mmg @i F41 G St
F R mer 5w ¥
o wAERA oy g e s
o1 W g W FEA. 45 W 36
daafafedt a1 o7 Frmz wadeaa
& gz ITET AST WA GG WL €2
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T goeTd grar Fratfar finhy g
war® v ¥ fier faer @ Wi -
Forer wafn & i % forly 38 &% & fwe
91 5% g% wfa fed) oy wmeen & fg
40 & ¥ ¥ 51 9% g6 gfy fiedy

LA il .

(7) 31 w14, 1067 W ®WTA
g Ty ot & & W wh wiew
w7 gt faar man § 1 @iy, ag wqwr
wraT wnar @ 6w eIt 1966-67
FEA AT 130 FUF 999 i
ORI F Erw & Fd o ardr e
& fany T IwEE @ww wW
T |

Fxport ol Cattle Feed and Bran

*171. Sbri Liladhar Kotoki:
Shei N. R. Laskar:
Shri Srudbakar Supakar:
Shri Sbri Gopa) Saboo:

Wil] the Minisler of Food and Agri-
culture be pleased (o glate;

i wilner e Certral Govern-
mieng Lhave regeived requesty  from
differea: State Goveramicnts to stop
vxport of ealtl> feed andd hrin jn order
to improve the catile wealth in  the
cuntry;

(b) if so, the decision taken thereon;
and

(c) the other measures adopted to
improve the cattic wealth in the coun-
try?

The Minister of State In the Mink-
try of Feod, Agriculture, Community
Development and Cooperation (Shri
Annashablb Shinde) (a) A suggestion
has been received from the Govern-
ment of West Bengal for imposing a
ban on the export of cattle feeg and
bran.

(b) The matter is under considers.
tion.
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(¢) A number of cattle development

veterinaty aid and manufacture of
biclogical products to prevent and
cure diseases are some of the tmport-
ant measures, For scientific breeding
a number of cattle breeding farms are
being set up.

Cotton Productlon

(l_,l. Shri K. N, Pandey.
Shri Madha Limaye:
Shri 8. M. Banerjes:
" Ram Manohar Lokda:
George Fernandes:
Shri Ramachandra Veerappa:

Wil! the Minister of Feod and Agri-
cullup; be pleassd (o state:

(a) whether it j¢ a lact that Gow-
erament have taken some special
munAsures L nerease the production
of cotton of diffcrent varielies in the
country; nnd

(b) if =0, the salient features thore-
of together with the cost involved?

The Minister of State fn the Miuis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annashib Shinde): (2 Yes. Central-
ly Bponsored §-hemes have been taken
up for maximising production »f med.
ium nnﬁﬁ" staple varicties of colton
In new ected arcus of maximun
potential, in the Fwmpartant  cotlon
erowing States, Lesides continuing the
Package a-eas already covered under
the State Programmes.

(b) A statement giving the infor-
mation is laid on the Table of the
SBabha
LT-432/67).

Eevision of Fertlliser I'rices
*173, Shrl V. Krishnamoorthl:
Shrl Hem Raj:
8hrt Sldheshwar Framd:
Wil the Minister of Food and Agri-
culiure be plessad to stale:

[Placed in Library. Ses No.

fertilisers with effect from the lst
April, 196T;
munmmwm

(c) whether Gover ted
msaueovemmmntham
revigion of fertiliser prices?

The Minister of Stale in the Minis-
try of Food, Agriculture, Community
Development and Ceoperation (Shri
Annasahib Bhinde): (a) Ves, Sir,

(b) The prices of fertilisers sold by
the Central Fertiliser pool are (o be
fixed with reference to the cost of pro-
curement, handling and transport of
the fertilisers procured from indige-
nous faclories or imported from
abroad. As a resuly of devaluation
the prices of importeg fertiliscrs went
up hy 57.5 per cent from 6-6-1966. The
prices of fertilisers sold by the Cen-
tral Fertiliser Pool were maintained
at the predevaluation kwvel  uplo
31-3-1807 org the i62: to the Central
Pool as a result of this subsidy 18
estimated to be about Rs, 48 crores.
In order to reduce the lnss suffercd
by the Centeal Festiliser Pool in 1947-
68, an upward revision of the prices
of fertilizers scld by the Central Pool
becume necessaty. Fven afler ihe re-
vision of pric s from :-4.1967, the
Central  Foertitlsor  Pool would  be
suffering a loss to the extent of about
Hs. 15 crores.

(¢) No, Sir,

Effect of [nsecticldes used for Food
on homan health

*174. Bhri Baburxp Patel: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government are aWAT®
of the lethal and poisonous effects of
the various insecticides and pesticides
used for food and egricultural pur-
poses in our country;

(b) whether to
appoint o Committae to Investigate the
cumulstive polsonoug effects of thess
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(e) i£ g0, when; and
(dy if not, the reasony therefor?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cotparation (Shrl
Annasahlhy Shinde): (a) Yes,

(b) The Indian Council of Agrieul-
tural Research appointed a Commit-
tee, under the Chairmanship of Pro
fessor M, S. Thacker, Member, Plan-
ning Commission on 2nd June, 1964,
The Commiltec has since submitted
the report which is under considera-
tion.

{c) Does not arise.
(d) Does not arise.

Milk Suppily by DM.A

Shri R. 8. Yidynrthi:
Bhri Bam Kishan Gupta:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a foct that the
Delhi Milk Scheme has not been able
to restore the cut made two years back
::dthemilk supply to the card holders;

(b) it g0, the steps taken by Gov-
ment to make available adequate
quantity of milk to at least the card
holders?

The Minister of State in the Minky-
fry of Food, Agriculiure, Community
Development and Cooperation (Shrl
Annasahly Shinde): (a) Yes, Sir.

(b) The following steps have been
taken t0 avert short-fall in the supply
of milk by the Dclhi Milk Scheme
during the lean summer period:—

(1) Imported skimmed milk pow.
der has been arranged to
maks up the normal short-
fall in procurement during
SUINMmeT.
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(1) A stock of white butter which,
can be used for reconsiltution
of milk bas been built-up.

(iii) Firm agreemenis have been
entered with the contractors
to supply milk to Delhi Milke
Scheme, Different quotas of
milk 10 be supplied have been
laid down in the agreement
in the ratio of 100 per cent.
for winter, 75 per cent for
rainy season, and 60 per cent
for UP, and 50 per cent for
Haryana areas for summer,
The contractors are subject to
a penalty of Rs. § per quintal
in case of failure o supply the
agreed quantities of milk dur-
ing the year.

(iv) In view of the shorlage, the
Bcheme is having to pay &
higher rate for purchase of
milk as compared with the
same period last year. Rate
of commission paid to contrac.
tors for supply of milk has
also been raised.

(v) A bun has been imposed by
the Delhi Administration on
the Emport, manufacture, sale
or service of milk products
like khoa, rubres, paneer and

I Es
vf §5 .
il
{
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from the Central quota in the last
three months to meet the require-
ments of rationing in the State;

(b) the guantity of foodgrains sup-
plied by the Centre;

(c) whether it is a fact that the
rationing systemn in Kerala is In a
crisis due to the inadequacy of supply
from the Centre; and

(d) if so, the steps taken to ensure
adequate supply

of foodgrains to
Kerala?

Annasahipy Shinde): (2) The Govern-
ment of Kerala's estimale of require-
ment of foodgrains for informal ration-
ing is 70 to 76 thousand tonmes of rice
and 17 o 20 thousand tonnes of wheat
per month.

by Whiic tiwe 1equirement of wheat
is being met in full the quantity of
rice that could be supplied during the
period February to April, 1867 was
1.78 lakh tonmes,

{e) Due to the overall rice srortage
in the coulitry it has not always been
possible to ensure full supply of rice
1o ration shops.

(d) All efforts are made to move
sufficient rice for mesting the ration-
ing commitments in Kerala. Sufficient
quentities of wheat have been stocked
in Kerals to make up for any shortfall
iu supply of rice.

complaints were recelved by the
£lection dw the
improper comduct pelling during
the last Genaral Elections;

(c) whether the Election Commie-

The Minister in the Minis-
iry of Law (Shri D. B. Chavan): (a)

A number of complaints were receiv-
t5 by the Election ion gen-
really referring toi—

authorised inclusion of names;

(il) location of polling stations In
a perticclar place;

(iil) participation of Government
servants in elections and use
of Government machinery;

(iv) improper rejection of nomina-
tion papers;

(v) wrong allotment of election
symbols;

"

(vi) apprehensin of breach of
peace at the polling station:

(vii) delay in starting or in the
closing of poll before sche.
duled time.

snd none of these referred to Im-
proper conduct of poll.

(b) It is not possible for the Edec-
tion Commission to make on the spot
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Quick ylelding Variety of Wheat
Beeds

*179. Shri N. 8. Sharmm:
Shri Sharda Nand:

Will the Minister of Food and Agri-
colture be pleased 1o state:

(a) whether it is a fact that the
Indian Agricultural Research Institute
}as gucceeded in producing a quick-
yielding variety of wheat seeds;

(b) i so, the steps taken to popu-
larise these seeds and the States which
will be covered by these seeds; and

(c) the extent to which food produe-
tion will be increased by this process?

The Minister of State In the Minls-
try of Food, Agriculiure, Communky
Deveiopment and Cooperation
Annasahlp Shinde); (a) Yes. The
Indian Agricultural Research Institute
has selected a dwarf varisty from
Mexico named, Soncra &4, for being
cultivated under late-sown conditions,
This variety matures in 80—120 days
depending upon the locations and the
time of sowing. The original variety
had red grain colour but this has now
been changeg by automic rad
and a new varlety, named Sharbati
Bonora, with bold amber graing and

(b) Seeds of Sonora 84 were import-
ed in 1665 and 1966 from Mexico for

me, the usefulpess of this variety for
multiple cropping is proposed to be
demonstrated all over the country,

Seeds of the new variety, Sharbati
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by the Central Variety Release Com-
mittee.

(c) It is difficult to assess precisely
the impact of these quick yielding
varieties on total production. It can
only be said at this stage that these
verieties make crocp rotations, such as,
rice-wheat, sugarcane.wheat, potato-
wheat, cotton-wheat, ete, readily pos-
sible. Being an early variety, it can
safely be grown under high fertility
conditions in the eastern part of U.P,
Bihar, West Bengal, HRajasthan,
Muodhya Pradesh, Gujarat, Maharashtra
and Orissa.

Development of Minor Ports in
Kerala

*180. Shri Vasudevan Nair:

it

BEEEREE
ArEpNcpYg
o

E
I
]

Will the Minister of Transport and
Shipping be pleased to state:

(a) whether the Kerala Govern-
ment have sent any scheme for the
development of minor ports in the
State during the Fourth Plan;

(b) if so, the names of the ports to
be developed:

(c) the maj~ features thereof; and

The Minisler of Transport and Ship-
ping (Dr. V. K E. V. Rao): (a) to
(d). A statement is 1aid on the Table
'of the House, [Placed in Library. See
No. LT-433/67].

Eice position in Twiis

769, Shri Ram Kishan Gupla: Wil
the Minister of Foag ang Agriculture
be pleased to state:

(a) the latest rice position in the
country; .
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(b) how it compares with that of
1945-68; ang

{¢) how much rice will be imported
during 1067-687

The Minister of Stale In the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahlb Shinde): (a) and (b). The
latest rice poOsition n the country is
more difficult than during 1985-66.

{c) In the Budgei Estimates for 1987-
68, provision has been made for the
import of about 4.8 lakh lonnes of
rice.

Food Gifts from abroad

770. Shri Baburao Patel: Will the
Minister of Foog and Agricullure be
pleased to state:

(a) the amount realized by the Food
Corporation of Indig by auctioning 11
tonnes of seedless raising reccived
from Greece during March, 1967;

{b) the names of parties to whom
they wire ovetioned,

{¢) the manner in which the amouat
realized from the auction has been
used for the drought-affected people
of Bibar, and

(d) whether similar food gifts have
been auctioned in the past?

The Minister of Stale ip the Mimis-
ury of Food, Agriculture, Ci Ity
Development and Cooperation (Shrl
Annasahib Shinde): (a) An  auctiom
for the sale of 11 tonnes raisins, out
of the gift raising received in August
1068 from Greece for relief of scarcity
in the country, was held by the Food
Corporation of India on 18-4-1967.
Bince the highest bid fell short of the
reserve price, no sale was made at
the auction.
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last year and the sale proceeds will
be credited o the Scarcity relief and
Rural Development Fund,

Cultivation of Mascor Dal

771, Shri Baburso Patel: Will the
Minister of Food ang Agriculture he
pleased to state:

{a) the names of States and the
acreage on which masoor dal s grown
in the country;

(b} the steps which Government
have taken or propose to take ¢o stop
the cultivation and growing of this
poisonous dal in public interest in
view of ill-effects of its use; and

(c) the States which have decided
to stup the cultivation of this dal?

The Minister of State in the Minls-
try of Foed, Agriculture, Community
Development and Cooperation (Shri
Annasahip Shinde): (a) Mascor is
mostly cultivated in Madhya Pradesh,
Uttar Pradesh, Bihar, West Bengal,
Punjab and Haryana, and in small
areas in Assam, Maharashira, Rajs-
thon, and nuncditel Pradesh. Separate
acreage figures for Masoor are how-
cver not available.

(b) It is not correct that masoor
dal is peisomvs end as such the
Government do not propose to take
any steps fo impose any restrictions
on its cultivation.

(e) Does not arise.
Petroleum Mulch

772, Shri Virendrakumar Shah: Will
the Minister of Feod ang Agricultare
be pleased 10 state:

(a) the outcome of petroleum mulch
cxperiments carried out in India by
ESS0 Research; and

(b) whether it has 5 commercial
proposal to grow food in semi-arid

(b) and (c). In view of the answer
%0 part (2) sbove, the questi do
mot arise,

{d) A quantity of about 241 tonnes of

raning out of this gift consignment
from Greece was auctioned at Kandis

by such experiments?
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were laid out on efficiency of differ-
ent mulches in molsture co
during the ysars 1961 and 1962 in the
LA.RL ESSD agricultural muich also
known as Petroleum mulch, was tried
along with straw mulch and polythene
mulch, The petroleum mulch deve-
loped by ESS0O research company,
USA. was used as a liquid spray n
cotton erop. The material was spray-
ed with a prmp at the rate of 650 litres
per hectare on either side of the cotlon
rows. Observations were recorded on
soil ‘moisture changes during the hat
months of May and June.

The straw mulch conserved moisture
to the extent of about 26 per cent,
' polythene maulch to the cxtent of
sbout 39 per cent and pelroleum m :lch
to the extent of about 14 per cent.
There was no adverse effect of these
materials on the yield or quality of
the crop. Thus, the petroleum mulch
was the least effective in moisture con-
pervation in this trial.

{b) In view of the aforesaid resuita
and with the present prices In India,
§t may not be feasible to recommend
the use of petroleum mulch for large
scale use.

Tuticerin Harbour Project

778. Shri Seshiyan:

Shri A. Anbashagan:
Will the Minister of Transport and
shipping be pleased to state:
(a) the progress made in the Tutl-
corin Harbour Project;
(b) the schedule of work planned
for 1966-67;

(¢) the total estimated cost of the
Project; and

(d) the amount spent so far?

The Minister of Transport and Bhip-
ping (Dr, V. K B V. Rao): {a) The
mo{wrkhstoﬂm:—
Shore Works

All the preliminary works such as
Field Inveslig. ucne, Land Acquisition
spproach road, internal roads, roads
hmmaﬁu to the
quarries, 1st and Zmfl stage of quart-
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efs, temporary offices, first stage of
water supply, sewerage, electrification,
fllling in low areas etc., have been

Off-Shore Works

(i) Construction of North Break-
water.

The work on the conmstructlon of
breakwater upto—8 metres is complete.
Laying of core stones has been com-
pleted in the reach and laying of ar-
mour stones ig in progress.

(ii) Construction of South Break-

wi T

The work on the construction of
breakwater upto—3 metres s complete.
Work on the reach from—3m to—5m
is in progress

(iiiy Approach Arm.

The work of reclaiming the ap-
proach arms from chart datum
to—5m depth is in progress.

(b) A gprovision of Rs, 193.60 lakhs
was provided in the Budget Estimates
1966-67 for continuing works relatina
to construction of breakwaters,
rail approach and other preliminary
whmnhnmtmgmchmd
construction equipmen.

{e) According to the detailed Pro-
ject Report, which is under considera-
tion of Govermment, the Tuticorin
Harbour Project is estimated to cost
Rs. twenty-five crores,

(d) Rs. 522 crores.

Terminal at Dum Dum Alrport
T15, Dr, Ranep Sen:
Bary G. 8. Bingh:
ghrl 8. K. Tapurish:
Shri Indrajit Gupta:
will the Minister of Tourism and
Ma\mhpl-uldhm:
(a) the progress made in develop-
in;ﬂwhrmlntlalnmnun;\kyﬂt:
and
{b)ho-bn.!twllluhwm
lope the same?
mmummm
Aviation (Dr. Karaa Singh): (a) and
(b). A new tarminal com-
plex at Dum Dum alrport s l-h(_
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developed in two phases. In phase I
an international terminal block is
being constructec  The construction
work is expected to be pleted early
in 1988, though it will take another
few months for the building to be
fully commissioned. In phase II, a
Contro! Tower Block is being com-
structed. The pile foundation work
for this Block has already been com-
pleted and the work for constructing
the super-structure has been awarded
recently, It is likely 1o be completed
in about three years.

Nationa] Highways
778, 8hri 8. C. Jha: Will the Minister

of Transport and Shipping be pleased
tn state:

(u) the rumber and names of Na-
tional Highways in the counftry; and

(b) the number of such National
Highways and their names in Bihar?

The Minister of Transport and Ship-
ping (Dr. V. K. R. V. Rav): (a) There
wre 44 National Highways in the
country, A statement showing the
National Highway numbers and their
description is laid on the Table of the
House. [Placed in Library. See No.
LT-434/67].

(b) 3 National Highways, namely,
Nos. 28A, 30 and 33 and portions of 4
Mational Highways, namely, Nos. 2,
28, 31, and 32 are in Bihar.

Indian Lac Research [Institute,
Ranchi

711, Shri Tridlb XKumar Chandhori:
Will the Minister of Food and Agri-
cultnre be pleased to state:

(a) whether a representation about
standing

1889 (SAKA) Written Answers 160,

leader of the Union for discussing the
points made out in the sajd represen-
tation?

The Minister of State ln the Minis-
trrotr-l.n::r;cﬂm Community

Development Cooperation (Shri
Annasahlb Shinde): (a) Yes, Sir.

(b) Despite the fact that the Union
is an unrecognised one, some of the
grievances included in the Union's re-
presentatjon have been redressed
going by the general approach of the
Government to such cases. These
include raising the wages of the casual
labourers from Rs. 1.78 to Rs. 2.25 per
day, declaring the monthly rated maj-
doors of the Institute as regular
employees in the pay scale of Rs, 70-
1-80-EB-1-85 gtc. ‘The Director did not
meet any leader of the Union. How-
ever, the position in respect of the
points raised in the representation
submitted by the Union was explain-
ed to the Superintendent of Labour,
Ranchi by the Director,

716, Shri Sheopujan Bhastri:
Shri Madhu Limaye:

Will the Minister of and
Bhipping be pleased to state:
(a) whether it is a fact that the
River B8team Navigation Company,
Assam hes declared a lock-out from
the first week of May, 1967;

(b) whether the lock-out declared
is illegal; and

(e) the steps taken by Government
to lift the lock-out and setfle the

The Minleter of Transport and Ship-
ping (Dr, V. K. R. V. Ras): (a) No

(b} and (¢). Do mot arise.
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Agricaltural University in Kerala

781, Shrl P, C, Adichan:
Shri P, Viswambharan;
Shrl P. P, Esthose:
Shri K. M. Abraham:

“Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Kerala Government
have requested the Cenire to set up
an Agricultural University in the
State; and

(b) it so, the action taken thereon?

The Minister of State in the Minis-
1ry of Feod, Agriculture, Commuanity

has so far been received from the
Government of Kerala. In the Annual
General meeting of the Indian Coun-
cil of Agricultural Research, the
Minister of Agriculture, Kerala,
expressed himself in favour of start-
ing an Agricultural University in
Kerala. No proposals have, howover,
been sent so far.

(b} Does not arise.

Distribution of Nitrogenous Fertillzen

788. Shri Viresdrakamar Shah:
Will the Minister of Food and Agri-
culture Le ploased to stute:

(a) whother Government are aware
that the system of distribution of mitro.
genous fertilisers exclusively through
the Co-operative Societies has result-
«d into inandequate sales promotional
efforts and thus less interest among
the farmers for this kind of fertiliser;
rad

(b) whether Government would
consider promoting nitrogenous fer-
tilisers through merchants also as is
done in the case of super-phosphate?

Written Answers JYAISTHA 0, 1889 (SAKA)
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The Minister of Siate im.the Minis-
try of Food, Agriculture,
Development and Cooperation (SEr
Annasahib Shinde): (a) It is not
correct to say that there is less interest
amongst farmers for nitrogenous fer-
tilisers on account of inadeguate sales
promotional effort on the part of the
Cooperatives. The demand for pitro-
genous fertilisers in the States where
the distribution is entrusted to Co-
operative Societies has been growing.

(b) To the extent that cooperatives
may nol be able to handle efficiently
the large quantities of fertilisers
required by farmers, the State Gov-
ernments have been advised to
employ, where necessary, other agen-
cies such as private dealers. Subject
to Government’s option of taking over
upto 30 per cent of the production
new factories licenced upto 3ist Dec-
ember, 1867 will be free to select their
own distribution agencies from Co-
operatives and private dealers. A
similar freedom has been given to
existing prod s of nitrog
fertilisers for 30 per cent of their pro-
duction from 1st October, 1068, Direct
sales made by these factories would
increase to 50 per cent of their pro-
duction from 1st October, 1967 and
TD per cent from 1st October, 1568.

Survey for Tubewells in Madhys
Pradesh and Gujarat

783. Bhrl Hukam Chand Kachwai:
Shri Ram Singh Ayarwal:
Bnri Nitiraj Singh Chaudhaury:
Shrli G. C. Dixit:

Bhrl ¥. 8. Kushwah:

Wil] the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Exploratory Tube-
well Organisation has done some
ground water survey by drilling ex-
ploratory tube-wells in Madhya Pra-
desh and Gujarat;

{b) how many exploratory tube-
wells were drilled in each State;

(c) how many of these were success.
tull due to the tapping of good acqui.
fers and how many tube-wells did
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not indicate good aquifers or water
bearing strata giving State-wise
figures thereof;

(d) whether any area has been
lected ang ded for deve-
lopraent by tubeweils in each State
based on the data of these exploratory
tubewells;

(e) the area irrigated by the exim-
ing tube wells in the different parts
of these States; and

(1) the area which can possibly be
brought under tubewell irrigation in
these selected areas?

The Minister of State in the Miois-
try of Food, Agriculture, Commanity
Development snd Cooperstion (Shri
Annasahib Shinde): (a) Yes.

(b) and {(c). Information is given
below:
Name of  No, of explo- No, of explo-
State ratory bores m ‘bores
drilled. fi succe-
ssful

Madbys Pradesh 56 31
Gujarst i 22

Twenty-five exploratory bores and 87
exploratory bores had to be aban-
doped in Madhya Pradesh and Gujarat
respectively either due to bad quality

reglon.

(d) Please see Annexure. Laid on
the Table of the House. [Placed in
Library. See No. LT-435/67].
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Tourist Fand

T84 Bhri M, Rampure:
Bhri Ebrakim Balaiman Salt:
Shri Ramachandrs Voorsppa:
Shri N. K. Sanghi:
Bhri Y. A, Pramd:
Will the Minister of Tourlsm and
Civil Aviatlon be pleased to state:
(m) whether it is a fact that the
Travel Agents Association of India has
requested for the creation of a Tourist
Fund on the lines of Shipping Deve.
lopment Fund for promotion of tour-
ism in the country;
(b) whether the request has been
considered by Government; and

(¢) if so, with what results?

The Minlster of Tourism and Civil
Aviation (Dr. Karza Singh): (a) to
(c). Yes, 8ir. A suggestion was
received from the Travel Agents
Association of India for the creatlon
of a Tourist Development Fund for
the promotion of tourism. This is
under consideration.

P. & T. Workshop at Calcutta Port

785. Shri 8, N. Malti:
Bhri 8. C. Samanta:

Will the Minister of Transport and
shipping be pleased to state:

() whether jt Is a fact that the
storage space avajlable at Calcuita
port is proposed to be used for a Post
snd Telegraph workahop; and

(b) if so, the reaction of the Bhip.

ping Corporation of India in the
matter?

The Minigter of and Bhip-
ping (Dr. ¥, K. R. V. Rao): (a) No,
Bir. A plot of land at the

old
Dump Site is held by the Posts and
Department on

:
i
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Subsidy prioe of rice and wheat In

EKerala

788, Shri E. K. Nayaaar:
Shri Umansth:
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tnereased the subsidy price of rice and
wheat in Kerala in 1866; and

(b) if so, how many times it ‘was
raised and the quantum paised in each
case?

The Minister of State in the Minis-
try of Foed, Agriculiare, Communlty
Development and Cooperation (Shrl
; Shinde): (a) The issue
prices of rice and imported wheat
supplied from Centiral stocks to all
State Governments including Kerala
were raised in 1966, Even so, the
prices of coarse rice and wheal con-
tains an element of subsidy,

(b) The increase in the issue price
of imported wheat was made only
.once wef November, 1966. For rice
twice, in June and December during
the year 1886. The extent of increase
in case of imported wheat for all
States was from Rs. 50,00 to Rs. 55.00
per quintal. In case of coarse rice,
the increase ip the issue price for
Kerala was from Rs. 66.00 1o Rs. 68.00
w.ef June, 1966 and from Rs. 69,00
to Rs. 80.00 per quintai w.e.f. Decem-
‘ber, 1966,

~ Declaration of Famine in Bihar

' a8g, Shri Mehan Swarup:
Shri Ram Sewak Yadav:
Shri Madhn Limaye:

MAY 30, 1967

#pow
znpé
i

s
Efég : ggggggggggg

g.

ZREEEREERRECEERRERREREREE
i

Shrimati suseela Gopalan:
Bhri Umanath:

Bhri P. P. Esthong;

Dr. Ram Manohay Lohia:

‘Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that Bihar
Government has declared one third of
the State under famine;

(b) if so, the particulars of areas
wliore famine has been detlared;

(c) the reaction of
thereto; and

(d) the steps taken to face the situa-
tion arising out of this declaration?

The Minister of State in the Minls-
try of Food, Agriculture, Community
Development and Covperatlen (Shrl
Annasahib Shinde): (a) and (b). A
statement indieating the areas declared
as famine areas by the Government
of Bihar is laid on the Table of the
House. [Placed in Library. See No.
LT-436/87).

(¢) and (d). The Government of
India has been making all possible

Government
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efforts to help Bihar Government.
Relief measures on a very large scale
have been taken by the State Govern-
ment to meet the situation created by
the drought. A statement of assist-
snce given by the Government of India
to itheé Bihar Government so far is
placed on the Table of the House.
[Placed in Library. See No. LT-437/
aT].
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States have not so far Introduced
Ratloning; and

(b) if so, whather it has been a deci-
sion of the States concerned or the
Ceniral Government have advised the
States like-wise?

Annasahip ghinde): (a) Yes, Sir.

(b) The declsion in this regard is
taken by the concerned State Govern-
ments.

Agreement with USSR in the Field
of Agriculture

Will the Minlster of Food and Agri-
culture be pleased to state:

(a) whether any agreement has been
signed between the Governments of
U.S.SH. ang India to collaborate in the
field of agriculture; and

(b) if so, the details thereof?

India was signed on 25th November,
1966 on delivery of equipment and
agricultural machines. Under this
mmmummmtdum.
will provide, as a gift, to the people
and Go ent India equip t
and agricultural machines for getting




grain conveyors, mowers, cotton plan-
ters atc. and maintenance equipment.
The value of these equipment and
machines is estimated at approximate-
Iy Rs. 155 lakhs.

Facllities 1o Jurael Government for
Farm Demonstration in India

796, Shrl P. K Deo:
Bhri K. P. Singh Deo:
Shri Dhirendranath:

Will the Minister of Food and Agrl-
culture be pleased to state:

(a) whether the Isracli Government
have requested the Government of
India to give facilities for latest farm
demaonstration in this country; and

(b} 1t so, Government's reaction
thereto?

The Minister of State in the Minls-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Anngsahib Shinde): (a) No.

(b) Does not arise.

Restoration of Indo-Pak Air Services

797, Shri Ram Kishan Gupta:
Shri M, Rampure:

Services between the two countries;
and

(b) if so, the result thereof?

The of Tourlsm and Civil
Aviation (Dr. Singh): (a) and
(b). A refersnce invited to the

Written Angtwery MAY 30, 1967
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May, 1967 in reply to Starred Ques-
tion No. 19. The matter is still upder
consideration,

Food Supplies to Delhi

798. Shri Ram Kishan Gupta;
Shri Kanwar Lal Gupta:
Shri Bal Raj Madhok:
Shri A, B. Vajpayee:

Will the Minister of Pood and Agri-
cultore be pleased o state:

{a) whether it js a fact that food
wapplies '@ e wapital have een din-
rupted following the Chief Ministers’
decision to split the Northern Food
Zone into single State Zones; and

{b) if s0, the steps taken or proposed
1o be taken for allernative arrange-
ments io meet the capilal's require-
ments?

The Minister of State in the Minls-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasshib shinde). (a) No, Sir,

(b) Does not arise.

Tourist Week
799. Shri N. B. Laskar:

‘Will the Miniater of Tourism and
Civil Aviation be pleased to state:

(a) whether al'-rourd facilities to
tourists who came to India during
“Tourist Week™ in March, 1067 were
provided;

(b) whether expenditure ineurred
and forelgn exchange earned by Gov-
ernment im connection with the
Tourist Week has been estimated;
and

(¢) it so, the details thereof?

The Minister of Tourimn and Clvil
Aviatien (Dr. Ksran Singh): () The
Tourist Week in March this year was
celebrated only in Delhl. All ints
who happensd to be in Delhl dyuring
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the Week were rendered following
special facilitles,
1. Specia] welcome at the Palam

Airport was arranged by the
Department of Tourism,

2. The Mayor of Delhi held a
reception on 18th March, 1967
for tourists in Delhi on that
day.

3. An International Tourist Even-
ing was hosted by the India
International Centre when a
large number of tourisis were
invited to meet the members
of the Centre in pursuance of
“person-lo-person™ contact
scheme.

4. Film shows of documentary
and trave] films were held at
various hotels for the benefit
of foreign tourists staying in
those hotels.

8, Special Cultural Evenings were
organised to celebrate the
« International Tourist Week.

6. Lok Kala Manch, a voluntary
organisation participated in
the Week by Celebrating
Tourlst Holl Mela at Parade
Grounds, This was largely
attended by tourists,

7. Central Cottage Industries
Emporium, Handloom House,
and other approved lhq’):

u,le;, lhrln;'lﬂ per em?con-

cessions to foreign ftourists.

These facilities were in addition to
the special concessions, such as aboli-
tion of visa fee, on-the.spot issuance
of visa by the [ndian Embassies
abroad, extension of period o!nili-
dity of Temporary Landing Permits
from 72 hours to 7 days and further
liberalisations of 'Tourist Baggage
Rules, which the Government of Indla
have announced as part of the Inter-
national Tourist Year.

(b} The expenditure incurred on
the celebration connected with the
Tourlet Wesk in Mareh, 1967 was

1622

approximately Rs. 17,000, No figures
are available of the foreign exchange
earned by the Government during the
Tourist Week, as these are estimated
for the whole year at the end of the
calendar year.

(c) The expenditure was Incurred
on the following items:—

1. International Tourist Poster
Exhibition.

3. Production of publicily mate-
rial connected with the Week.

3. Arranging of the inaugural
function at Vigyan Bhavan.

4. Purchase of gerlands for wel-
coming tourists at the airport.

5. Photographic publicity abroad.

Supply of Feodgrains by Surplus
States to deficit States

Will the Minjister of Food and Agri-
culture be pleased to state:

(a) whethey it iz a fact that certaln
States which are surplus in foodgralns
have refused to provide foodgrains to
the deflcit States;

(b) if s0, the names of those States;

(¢) whether Government have taken
up the matter with those States 1o
procure the surplus foodgrains for the:
deficit States?

The Minister of State In the Minks-
mﬂmmm
Development and Cosperation (Shri
Annasahib ghindé): (a) No, Sir.

(b) and (c). Do not arlee
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Tourist Cars

#81. Dr. Karnl Singh:
Shrimat] Nirlep Kaur:
‘Will the Minister of Tourlsm and
Civil Aviation be pleased to state:

(a) the rules regarding the sale of
tourist cars to hotels and tourist Orga.

nisations;

(b) whether such cars can be used
by officials and owners of the Depart-
ment; and

(c) if so, the rules regarding their
‘upe?

The Minister for Tonrism and Civil

Second-hand imported cars are sold
by the State Trading Corporation for
the purpose of plying as tourist taxis,
These cars are allotted by the Depart.
ment of Tourism to recognised tourist
car operators/shikar outfitters/travel
agents. In determining tbe criteria
for allotment of cars, consideration is
given to the oplimum requirement of
.cars at a given tourist centre and the
foreign exchange earnings of the
allottees. Hotels, so far, have not been
.allotted any cars but the Tourist Deve-
lopment Council has recommended
that hotels may also be considered for

MAY 30, 1967
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State Trading Corporation after they
have run for 1,860,000 Km, and have
been in use for 4 years,

(b) and (c). The cars may be used
by any other bona-fide customer on
payment of normal tarlff when they
are not required by tourists,

Mechanisation of Medium sizse Farms

802, Dr. Karnd Singh:
Shrimati Nirlep Kaur:
8hri D. C. Sharma:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the dations of
the Soviet exports for the mechanisa-
tion of medium size farms to enable
multiple eropping have been examined;
and

(b) if so, the reaction of the Central
and Btate Governments thereto?

The Minister of Stale in the Minis.
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) A team of
Soviet scientists headed by a Deputy
Minister of U.S.5.H. had visited India
on their own initiative to get first
hand knowledge of agricultural pro-
grammes specially in the field of agri-
cultural research. They have not given
any dation for hanisa
tion of medium size farms in order to
enable multiple cropping.

(b) The question does not arise.

New Birategy for Agricultural Produe-
tion
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(c) the varieties to be made use of
and the estimated Increase In the pro-
duction thersof; and

(d) ‘whether supply of irrigation and
fertilisers has been stream-lined to
make the scheme a success?

The Minister of State in the Mins-
4ry of Food, Agriculture, Community
and (Shri

Devalopment Cooperation

Annasshib Shinde): (a) to (d). A
statement is laid on the Table of the
‘House,
LT-488/67].
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Re-organisation of 1.C AR,

897, Bhri Inderjit Malbotra: Will the
Minister of Food and Agrienltare be
pleased to state:

(a) whether the Indian Counecil of
Agricultural Research has been re-
organised; and

(b) if so, the main features thereof?
The Minister of State in the Minls.

Anngsahib Bhinde): (a) and (b). A
statement giving the required infor-
mation is placed on the Table of the

House, ([Placed im Library. See No.
LT-439/07].

Delbi-Srinagar Jet Service

888, Bhri Inderjit Malhotra: Wil] the
Minister of Touriem and Otvil Avia-
tiom be pleased to state:

(a) whether Government have
taken any decision to introduce jet
service betwesn Delhi and Srinagar;

(b) it so, the period for which this
service widl be In operstion; and

({c) what wil} be ity frequency?
The Minister of Tourlam and Civil
Avistion (Dr. Earan Singh): (a) and
(b). It is proposed to introduce &

Caravelle service betwen Delhi and
Srinager in October this year.

(¢) During the tourist seasan, the
service will operate daily.
Halicopter Bervice

809, Shri Inderjit Malhetra: WH) the

Minister of Toarism gnd Civil Aviation
be pleased to state:

(a) whether any scheme is under
consideration to link important towns,
like Chandigarh, Ambala, Ludhiana,
Jullunder and Jamsmu w helicopter
service; and

(b) if =0, the main features thereof?

The Minister of Tourism and Civil
Aviatlon (Dr. Earan Singh): (a) No,
Sir.

{(b) Does not arise.

Resmmption of Delhi-Pathankot LA.C.
Flights

810, Shri Inderjit Malhotra; Will the
Minister of Toarism and Civil Avistion
be pleased to glate:

(m) whether Government ars con-
sidering the resumption of LAC.
flights between Dethi and Pathankot;
and

(b) if so, when?

The Minister of Totiriem and Civil
Aviation (Dr. Earan Singh): (a) and
(©). The feasibility of LA.C, resum-
ing air services through Pathankot is
being examined.

Short Duration Orépy

811 Shri Yashpal Slugh:
Bhri Indecfit Malhotrs:
wmm

Madhy Limaxye:
Bl 5. M, Banerjes: -

!
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Will the Minister of Food and Agri-
eulture be pleased to state:

(8) whether Government have for-
mulated any plang to introduce and
popularise “Short duration Crops" to
be grown between the two main grow-
ing geasons;

(b) it so, the broad details thereaf;
and

(c) the additiona]l expenditure on

(a) and (b).
Keeping in view the present difficult
food situation in the country mainly
on account of drought, it was decided
to explore the possibilities of growing
short duration varieties of erops bet-
ween the harvest of the standing rabi
crops and the sowings of the next
kharif crops. There are certain
shori duration warieties of 70890
days' duration of regi, paddy, maize
etc., which could be successfully cul-
tivated during this short period. The
State Governments were accordingly
addressed to idenlify such warieties
and undertake their cultivation in
areas having assured irrigstion facili-
ties. The technical experts of the
Government of India have also visit-
ed some of the States to assist them
in drawing up an action programme
and in arranging supply of seeds,
fertilizers ete,

(c) This programme will not involve
any additional expenditure to the
Government of Indly by way of grant.
The supply of inputs to the cultivators
will be financed through short.term
loans.

The information 3o far received
indicates that g total area of about 10
Mhmhmuhew-z

this programme in the
Bl BT Ry e
Madras, Punjeb, Haryana sng Uttar
Pradesh.

1609 (SAKA) Written Awswers 169°

Wil the Minister of Tourlem and
Civial Aviation be pleased to state:

old Dakotag alrcraft of LA.C. now In
service at different routes in India;

(b) if s0, by what time thege old
aircraft will be replaced; and

(c) the type of aircraft which is be-
ing put into service instead of ths old
Dakotas?

The Minister of Tourlsm ang Civil
Aviatlon (Dr, Ksran Singh): (a) Yes,
Sir.

{b) and (c). Al but 8 Dakotas are
likely to be replaced by the middle of
1969 by Pokker Friendship and HS-748
{Avro-748) mircraft. The replacement
of the remamning eight Dakotas is
under examination.



Develdpment and

Anpasabifb Shinde): (a) The detalls
of financial assistance and also of the
ullotments of foodgrains made to the
scarcity affected States are glven
below:

LFinancial Assistance
(Re. in million)

1966-67 1967-68 Total

s —— & — W b

Bihar . 439'90 B2:50 s22°40
Gujarst . . 44’87 44-87
Madhys Pradesh 269-34 6:75 216.09
Rajasthan 154-38 154°38
Uttar Pradesh 6285 9§ 71-8§

II. Allotment of foodgraing (imported)

Written Ansvers MAY 30, 1967
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quantities vf wheat for runring free
kilchens in these States:

Release of wheat at Release of free
L tcopomic prices wheat by P.M."s
Dy "
(Tonn¢s) (Toones)
Bibar | . '8 1
vE LMy W

(b) The expenditure on relief opera-
tions in connection with natursl cala-
mitiey like drought, etc. ia shared bet-
ween the Central and the State Gov-
ernments, according to a prescribed
pattern of assistance. This expendi-
ture ig initially Incurred by the State
Governments themselves though flnan-
cial assistance 13 normally given to
the State Governments even before

ipt of of expenditure.

‘[m

1966 1o May 1967
(Figures in ‘ooo
toanes)
Bihar | 1291°§
Gujarat. 476
Madhys Pradesh 298
Rajasthan . . 303
Uttar Pradesh 76

The above allotment include the fol-
lowing quantities; of whest given to
the States for free distribution au
gratuitous relicf to the old and the
fnfirm in the drought affected areas:

(Tonnes)
Bhe . . . 11,000
Madhys Pradesh 3,000
Rejesthas . ., 1,500
Uttar Pradesh . 8,000

Voluntary organisations in Bihar

A ding to reports received from
the Government of Bihar, they have
incurred an expenditure of
Rs. 10,07,2412%8 during 1986.87 and
Rs. 39216674 upto the 3rd week of
April, 1067. Figures of expenditure
Incurred by other State Governments
have not yet been received from them.

Handling of Fertillzer Cargo

B14. Shri Seshiyan: Will the Minis-
ter of Food and Agricultare be pleas-
ed to state:

(a) whelher Goverument have any
proposal to handle fertiliser cargo in
bulk at the Indian Ports; and

(b) if so. the possible saving in
forcign exchange by this process?

The Minister of Stale in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Skrl
Annasakib Shinde): (a) Import of
Ammonium Sulphate in bulk s being
made since 1982 In 1907, 1t bs pro-
posed to import T00,000 tonnes of
Ammonium Sulphate in bulk.

(b) Based of the differences in the
cost of bagged and bulk suiphate ef
ammeonla procured in 1068-87 frome
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UB.A, the saving per tonne is esti-
mated st 15 dollars,

Betiing up of a Juic MIll in Coopera-
tive Sector In Assam

815, Dr, Ranen Sea:
8hri Dhireswar Kalita:

Will the Minister of Food and Agri-
culture be pleased to state:

(2) whether the Assam Government
have sought central assistance in set-
ting up a Jute mill in the State in the
co-operative sector;

(b) if po, the nature and extent of
the assistance sought by the State
Government; and

(c) the action taken thereon?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasshib Shinde): (a) Yes, Sir.

(b) State Government of Assam

sought Centre’s help in respect of the
following:

(i) Grant of a licence ynder the
Industrial (Development and
Regulation) Act 1051 for es-
tablishment of a jute mill
plant by the Assam Co-opera.
tive Jute Mill Ltd, Nowgong.

Financial assistance for in-
wvesting towards the share
eapital of the society.

Allotment of forelgn exchange
for import of machinery.

A loan of Rs. 89 lakhs from
the Industrial Finance Cor-
poration of India,

{c) The following action has been
taken gn the request of the State Gov-
ernment|Joclety:

(i)

(li)

{iv)

(i) The licence for setting up the
propased mill with a capacity
of producing 6010 tons of jute
goodg per annum was issued
on 28th May, 1062

(i) A sum of Rs. 285 lakhg has
Soen snctioned to the State

Government of Assam for in-
vesting the amount In the
share capital of the soclety
setting up the jule mill

(iii) The society has been allotted
foreign exchange to the tune
of Ra. 84 lakhs for import of
machinery from Unilted King-
dom.

(iv) The lang term loan applica-
tion of Rs. 80 lakhg is under
congideration of the Industrial

Finance Corporation.

Procurement of Foodgraing by Food
Corporation of Imdia

816. Shri P. Ramamurti:
Shnl A, K. Gopalan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the total quantity of foodgrains
procured by the Food Corporstion of
India during the period from Decetn-
ber, 1966 to February, 1967;

(c) if s0, the result thereof?
The Minister of State in in the Minls-
Community

Annasahib Shinde): (a) A tota] quan-
tity of about 50 lakh tannes of food.
grains has been purchaseq by the
Food Corporation of India during the
period from December, 1988 to Febru-
ary, 1967.

(b) and (e¢). The Government have
not made any special assessment of
the working of the Corporation for
this short period.

Famine Conditions i Mirsspur
Distrist (U.P.)
$17. Stry K. F. Singh Deo:
Shri Dhirepdransth:

Will the Minister of Food and Agri-
cmiture be pleased to state:

(a) whether 1t fa & fact that Mirza-
pur District in UP, has faced’ near
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famine conditiong for the last four
years; and
() if s0, the measures taken by the

tricts of UP. are very densly populat-
ed and avallability of foodgrains even
in normal years is not plentiful there.
However, development of any special
scarcity in Mirazapur District was pot
reported to us before September-
October, 1084, Only after October,
1986, serious scarcity conditions deve-
loped in Mirzapur as well as the other
eastern districts as a result of deficit
rains.

(b) The assistance provided by the
Central Government (o the Govern-
ment of UP. to meet the scareity con-
ditions in Mirzapur and other eastern
districts are:

Central allotment of irnported food-
#raing have been stepped up
from 40,000 tonnes ip October
to about 125,000 tonnes during
each month February, March
and April 1867.

(2) 8,000 tonnes of gift wheat has
been aliotted to State Govern-
ment for free distribution to
old and the infirm in the
drought aredd.

(3) 3444 tonnes of milk powder
hag been gllotted to the UP.
G t for milk di
centres.

(4) 70 tonnes of biscuits, 12 tonnes
of dry raisins and s substan.

Besides, 3 number of voluntary or-
ganiztiony have startej fres kitchens
in the droughtaffected areas. The

ber of such kitchens functioning
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816. Shri Manibhal J, Patel: Wil
the Minister of Food and Agriculturs
be pleased to state:

{a) whether It is a fact that a two-
man team has recently visited Austra-
lia as apecial visitors under the Colom-
bo Plan for Food Stady;

(b) if so, the personnel of the team
and the purpose for which the team
visited Australia; and

(e) the results of the visit?

Food Study Team has been sponsored
by the Government of India to visit
Australia, The Australian Govern-
ment had, however, offered two Spe-
cial Visitor awards under the Colombe
Plan to enable Shri Satwant Singh, a
practical farmer who is also a Diree-
tor of the Food Corporation of India
and a senior official of the Govern.
ment to visit and study agricultural
marketing practices in that country.
Bhri M. P. Sen, Managing Director of
the Corporation was chosen In place
of ag officla] candidate. Their obser-
wvations are pot yet avsilable to the
Government.
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() An expenditure of Rs 4260
lakhg has so far been incurred for the

Aftar the Introduction of the revised
procsdure for the release of Central

duction, Minor Irrigation and Land
Development etc. for 1082-63 and 1063
64 and for Minor for 1064~
85 to 1966.87 |y Placed on the Table

mation about tubewells is placed on
the Table of the House. [Placed in
Library, See No. LT-440/67].

(d) The size and dimensions for the
remaining years of the Fourth
Dot yet
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(e) whether it ia a fact that a large
number of foreign and Indian tourists
visit this place every year;

(d) whether Sohana hag been inclu-

ded in the tourists places of India
under the programme of the Inter-
national Tourlst year; and

(e) if not, the reasong therefor?

The Minister of Tourizm and Civil
l_\rhmu (Dr. Karan Bingh): (a) Yes,

.

(b) Details of the scheme are await-
ed from the State Government.

(e) No statistics are available about
the number of visitors to Sohana. It
is however not included in the tour-
ists’ itinerary at present due to lack
of facilities.

(d) and (e). No, Sir as facilities
have not yet been provided.

Trunk Highways in Indis

22, shri Sequelra: Will the Minis-
ter of Transport ang Shipping be
pleased to state:

(a) the main trunk Highways in the
country at present;

(b) the load limitation (maximum
GVW) peamitted on each of these
roads in tonnes; and

(c) whether higher loads are going
to be permitted and if so, where and
when?

The Minister of Transport and Ship-
ping (Pr. V. K. K V. Rao): (a) to (¢).
The Government of Indig are primari.
ly responsible for roads declared as

ationa] Highways. All roads other
thap National Highways in States are
essentially the responsibility of the
State Governments concerned. A
list of the roads Included in the cxist-
ing .National Highway System is
atinched. . TNiere is no uniform load
Hmitation for vehicles operating on
thees highways, as the load carrying
eapacity of various sections of the
road and of the bridges and culverts
thereon varles widely. ‘The limita-

tion varies from road to road depend.
ing upon the condition of roads snd
bridges, and also from State to State
as the subject of laying down load
limitations for vehicles operating on
roads covering both National High-
ways and other roads fally within the
sphere of Stiate activities. Recently,
a suggestion was made to the Chief
Engineers of Bihar, Uttar Pradesh,
Madhya Pradesh, Rajasthan, Maha.
rashtra, Gujarat ang West Bengal to
consider permitting a uniform gross:
laden welght of 15 tong on the Delhi-
Bombay and Delhi-Calcutty routes,
The enforcement of this increased
laden weight limit will become opera-
tive as goon a8 necessary improve-
ments to and strengthening of the
road crust and the structures on the
road are carried out as and where
needed,

Use of Agquifers for Water Supply

823. Shri M. L. Sondhi: Will the
Minister of Food and Agticuliurs be
pleased to state:

(a) whether Government are aware
of the advantages of aquifers to en-
sure water supply for food produc-
tion;

(b) whether Government have
and recom-
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January, 1988 with a view to deli-
neating areag with ground water
potentiality for development hy tube-
well Lrigation

(b) Yea, A senlor officer of the Ex-
p'oratory Tubewell Organisation was
also deputed to tne International
Conference on Artificial Recharge and
Aquifer Management held at Haifa
(Israel) in March, 1087,

(c) Yes. Active contact is laang
maintained with countries which sre
advanced in groundwater develop-
ment, through correspondence, visits
and perticipation in  international
seminarsjconferences.

(d) Yes. The Explorat Tube-
well Organisation will continue to
carry out groundwater exploration in
different party of 1~ ~~untry during
the Fourth Plan, Besidrs, a Central-
1y sponsored Scheme for Groundwater
Surveys and Investigations has also
been approved for implementation by
the Stote Governments during the
Fourth Plan. This Scheme will be
complementary to the activities of the
Exploratory Tubewella
and would be conflned to drilling up
to a depth of 250 feet only.

Surpiag Stock of Bajra in Mysore
State

824, Shri Virendrakumay Shah: Will
tne Minister of Food and Agrioulture
be pleased to state:

(a) the quantity of Bajra grown in
the State of Mysore per annum sgince
1981;

(b) whether a surplus stock of
ﬁukmummmmm:

(¢) whether the Central Govern-
nent propose to supply the surplus
Bajre from Mysore to Gujarst, where
there ig 3 heavy demand?

Yhe Misister of Stste In the Nink-
try of Fopd, Agricultare,

Comtmunity
adia Bhiille): ¢a) The produc-

tion of bajra in Mysore State since.
1960-61 has been as under:—

1061-82
1963-64 ............
1964-85
198568 ............
(b) and (c) Some surplus has been
declared by the State Government
and has been allotted to deficit States
including Gujarat. No report of fur-
ther surplus lying with the Mpysore
State has 50 far been received. If
turther surplug le offered by
Government, the question of
ing a part or whole of it to
will be considered.
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Prices of Foodgraing

B26. Bhri P, Gopalan:
Shri Viswanathe Menon:
Shrf K, M. Abraham:
Shri P. P, Esthose:
Bhr{ Umanath:
Will the Minister of Food and Agni-
scwiture be pleased to state:

(a) whether the attention of Gov-
-ernment has been drawn to the criti-
cism in a section of the Press that
Food Corporation of India has failed
to bring down the prices of foodgrains;
-and

(b) if s0, the reaction of Govern-
ment thereto?

(8hrl Annasshib Shinde):
and (b). It has not been possible to
locate any such gpecific criticism in
the Press. In any case, the Food
Corporation of India has so far been

(a) the target of annual production
. the Fourth Plan;
any such target wea
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(c) whether that target was gehiev-
ed; and

(d) if not, the actusi production of
coconut during the Third Plany

My of Foot, Atrimbare ‘poern
of Comainn-
olly Development and Cooperation
(8hrl Amnasahid Bhinde): ()
o (d). The information is being sol-
lected and would be placed on the
Tabie of the Sabha in due course.

Bubply of Padty by Oriam to Bibar

8Z8. Shrl Chintamani Panigrakhi:
Wi'l the Minister of Food asd Agri-
culture be pleased to state:

(2) whether Government are aware
that the Orissa Government has
agreed to supply 10,000 tonnes of
paddy to the Bihar Government and
20,000 tonnes of paddy to the West
Bengal Government directly: and

Ib:i!uo.!htnmohheirw

(Shrt  Annasahid  Shinde): (a)
The Government of Orissa have agreed
to supply 20,000 tonnes paddy to Bihar
for seed purposes. There I3 no pro-
nosal for supply of any paddv to
West Bengal, though rice is being sup-
plied to West Bengal from Orissa ac-
curding to Central allocution,

(b) Rates of paddy to be charged
from Bihar are still under considera-
tion of the Government of Orisss.

Damage te Crops in Orissn (1948-87)

20, Bkri Chintamani Panigrahi;
8hri A. Dipa:
Shrl Dhirendranath:
Bhri P, K. Deo:
Shri K P. singh Deo:
Bhrl G. C. Nakk:
Will the Minister of Feed and Agri-
culture be plessed to state:
(a) whether Governmant have re-
» Ctived any repart from the, Ovtess
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Government regarding the damage of
crops in Orissa due to drought in 1966-
87 crop yesr;

(b) if so, the extent of damage;

sought and rendered an far?

(b) The State Government have
not given the detally of the 'osses In
respect of all the crops of 1966-87, but
only of a limited category of medium
and late varieties of paddy and here
too they have not indicated the base-

not poasible 1o give an estimate of the
loss of the 1088.87 crops beyond the
fact that the total production of food-
graing in 1068-87 in Orlssa has, accord-
ing to Information available In Gov-
ernment of India, been 14.1 per cent
be'ow the production In the “peak”
year 1064-85.

(c) Yes.

(d) The State Government have
in financial year

|
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Will the Minister of Tourism and
Civil Aviation be pleased to state:

(a) whether development of Kova-
lam jn Kerala State as & Tourist Cen-
tre has been taken up as a central
scheme;

(b) if s0, the nature of development
proposed and the tota] estimated cost
thereof;

(¢) the percentage of the cost to be
met by Government; and

(d) when this scheme is likely to be
completad?

The Ministe; of Tourism and Civil
Aviation (Dr. Xarun Singh): (a) Yes,
Bir.

(b) to (d). Kovalam will be deve-
loped as g sea-side resort for attract-
ing tourist traffic particularly such as
is brought by special charters. The
scheme includes acquisition ang re-
model'ing of palace property, cons-
truction of a block of 14 rooms and a
%0-room three sttr hotel, remodelling
of old and new bath houses, putting
up o7 avillion paths and landscaping
the whole somp'ex, provision of boats
and other aqustic recreational
ties. The outlay proposed
lakhs out of which the Central Gov-
share would be Rs. ﬁ
Jakhs. The scheme in its entirety
expected to he completed by the end
of the Fowrth Plan.
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Food Cerporation of Iadia

831 Shri K, N. Pandey: Will the
Minister of Food and Agriculiure be
pleased to state:

(a) whether it is a fact that some
States have Questioned the need of
continuance of the Food Corporation of
India; and

(b) if so, the reaction of Govern-
ment thereto?

The Minister of Blate in the Min-
istry of Food, Agriculture, Commu-
nity Development and Cooperatlon
(8hrl  Apnasabib Shinde): (a)
No, Sir,

(b) Does not arise.

Hold-ups and Delays of Air Services

832. Shri Baburao Patel: Will the
Minister of Tourism and Civil Avia-
tion be pleased to state:

(a) whether |t is a fact that @

pilot of the Indian Airlines Corpora-
tion held up an ILAC. Caravelle at
Madras on the afterncon of 12th April,
1967 because of a quarrel with one of
the air hostesses;

(b) the steps taken by the Corpora-
tion to prevent such bold-ups and de-
mmwmwﬂmmm
air hostesses; and

(c) the code of conduct, if any, for
pllots and air hostesses and other em-
ployees during fiight?

The Minister of Tourism and Civil
Aviation: (Dr, Karan Singh): (a) The
flight at Madras was held up for about
fifteen minutes due to a wmisunder-
standing between the Commander and
the Air-hostess,

(b) The matter is being investigated
and necessary corrective actlon will
be taken by the Corporation,

(¢) Flight Engineers, Navigators,
Cabin Atltendants and the purser are
under the command of the Captain,
and as such they have to carry out his
legitimate orders.

Written Answers MAY 30, 1067

Written Anstoers 1642

be pleased to state:

(a) whether the benefit of the Pro-
vident Fund of Rs. 18:90 lakhs misap-
propriated by Dr. Teja and the
Jayanti Shipping Company has been.
restored to the employees;

(b) if so, in what manner;
(¢) if not, the reasons therefor;

(d) whether the Income-tax of
Rs. ‘1 ‘20 lakhg deducted from staff
salarie; but misappropristed by
Dr. Teja has also been paid to the
Income-tax Department or whether-
the tax was collected again from the
members of the staff;

(e) if paid, when; and
(f) if not, the reasons therefor?

The Minkster of and
Shipping (Dr. V. K. R, V. Rao): (a)
and (b). he Provident Fund accumu-
lations have since been deposited by
the present mangement of the Jayant
Shipping Company in the name of the
Trustees of tne Provident Fund who-
have invested these funds with the
State Bank of India, Bombay.

(¢) Does not arise.

(d) and (e). The previous manage-
ment had paid the Income-tax llabili-
ties deducted from the salaries of the-
employees to the Authorities at Delhi
on 30-3-1966 and nothing was outsiand.
ing at the time of taking over of
the Management by the Government
on 10-6-1966,

(1) Does not arise.

Road Bridge over Balispattam Biver

834 Hhri N. Sreckanian Nalr:
Shri A. K. Gepalan:
Shri P. Ramamarti:

Wil the Minister of Transport apd
Shipping be nleamed to state:

(a) whethér it is 5 fact that the
Kerala Governmant um
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(b) if so, the action taken thereon;

(e) whether Qovernment are gware
that the Railway-cum-road bridge
will be closed for the strengthening

-‘o:dth-dmnﬁorm than one yeer;

(d) it so, the steps taken to relieve
the hardships now confronted by the
publie in this sector of road transport?

The Minister of Tramsport and
Shipping (Dr. V. K. B V. Rao): (a)
and (b), ¥es, The question of giving
grant-in-aid for this work during the
Fourth FPlan is under consideration.

(c) and (d). Yes, the proposal of
strengthening the girders would
necessitate the diversion of road traffic
‘on the bridge for a period of one year
or 0. The State Government have
‘been asked to reopen the ferry-service
to divert the traffic.

Neendakara Bridge

835, Shri N. Sreckantan Nalr: Will
the Minister of Transport and Ship-
plog be pleased to state:

(a) whether the test loading of the
wells of the Neendakara bridge has
been satisfactorily complefed;

(b) if 50, whether orders have been
given to proceed with the concreting:

(c) if not, the reasons thereof; and

(d) the number of design details
v with Government in connec-

The Minister of Transport and Skip-
ping (Dr, V. K. R V. Rao): (a) to
(c) Load testing of one well under
pler No. P-II has been completed, but
ong test is not con-

amess the likely variation in psettle.
ment of different wells. Orders have
not yet been given to proceed with the
concreting, as these will depend on the
conclusions to be drawn from the re-
sults of load tests.

(d) The designs of bearings, pler
caps, superstructure as we'l os of the
vertical curve in the decking, are
pending with the Government of
India, These designs may need modi-
fications in the lignt of the results of
loading tests which are being conduct-
ed.

Cold Storngey in Delhi

836. Shri Sharda Nand:
Shri J. B. Bingh:
Bhri Bharat Singh Chauhan:
Shri Ranjit Singh:
Will the Minister of Food and Agri-
eulture, be pleased to state:

(a) whether it is a fact that the
cold storages in Delhi are being mis-
used by traders to hoard fruits and
vegetables with a view to create an
artificial scarcity and raising prices;

(b) if so, the action taken against
such traders?

(b) Does not arise.

Ezshumalj (Kerals) as a Tourist
Cemtre

837. Shri A. K. Gopalan:
Shei P, Ramanurt):

Will the Minister of Tourism and
Civi Avistlen be pleased to state:
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the Plan; snd
(d) if not, the reasons therefor?

The Minister of Touriam and Civil
Aviation (Dr. Karan Singh): (a) and
(b) No, Sir. No officer of this Depart-
ment has visited Exhumalai, Canna-
nore District to explore the postibility
of developing it as a tourist centre,

(c) and (d) There is no proposal to
develop tourist fecllities at Ezhumalai
during tne Fourth Plan. However the
construction of a Tourist Bangalow at
Cannanore which is located at a short
distance from Ezhumalai has been
included in the Fourth Five Year Plan
on Tourism, the cost being shared in
the ratio of 50:50 by the Central and
State Govis,

BERREEEE
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five
seed farms with Soviet assistance are
Proposed to be established in India;

(b} if s0, whether Kerals js demand-
ing the establishment of one such
seed farm in that State;

(¢) the main features of such a

(d) how far the Soviet Government
will bear the liabilitias:

(¢) whether any agreement has
been reached and signed with fhe
USSR.; and

(f) # 90, the details thereofy

Written Answers  MAY 30, 1967

Shri Bhiva Chandrs Jha;

Will the Minister of Food and Agrh.
culture be pleased o state:

of certain famine areas in Bihar, the
Central Government have not besn

(¢) whether the permission wis Te-
fused and if 9, the reasony therefor?

Teking into consideration what Is

minimum demands of other States,
maximum possible supplies of food-
grains are being made to Bihar.

(b) and (c) Bthar Government was
given the
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Oberel Inter-oemiinemial Welel,
New Dol

$40. Shri R, 8. Vidyarthi: Will the
Minister of Teurism sna Civil Avia-
tioa be pleased to state:

(n) whether any repurts of discrl-
mination between Indiane and forel-
gnery in the Oberoi Inter-continental
Hotel in New Delh! have been recei-
ved by Government;

(b) whether it is a fact that in some
parts of the Hotel, Indians are not
allowed; and

(e) if so, the steps taken by Govern-
ment in the matter?

The Minister of Totriem and Civil

Avistion (Dr. Karan Bingh): () No,
Efir,

(b) No, Sir.
(€) Does not arise.
# ot e et wnfc wr oorbm
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R & ety v afirele Wk W
g?

ww, gy, wpofae fowre oe
ogere wwremt W vew shit (off
wwrnfpw frk) @ (%) TEwe oy
grew ¥ fewh gw hwem oo ol
et ¥ qw owfaa e ar @ d)
wie ¥ qw W S AT W
g

(@) o = & 22-5-1887
®} st war gu faer sprr f

A" 22.04 fozw
g 2. 43 fem

() faset gy qurd sdw, 1967
17w, 1967 ¥ 31 WTEY, 1967 A
Ay foar mar & Faad wevd o feeely &
Ay Ra A ¥ A 3o wowi ¥
TamH, wrma w7, Fekr e quafoney
surar mar &

fugre & werasen Wx

844, st ffer firwy :
ft wo WMo fyurdt :
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T &7 fR
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fagre % wem

845. it fiwhe forg :
@t wo wre frartt :
WO W ey gfe et oy
#Y w1 w1 fiw ;

(%) w1 wg &« § fis fagre W
qfwafog ¥ g3 forslf 5t wwtwoer
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¥ wyeft wormsfy sqaeq & gror e
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22 w¢ A% weiw wow ¥ gry g g
Fow & A7 firgred 7 faet Ak
FAATT W furaTe aiwy ownr fer
&; e

(7) afe g, M1 fawr wrew
% fafur S e o wqw faiy
wr feafy g ?

o, ofe, wopofor fasw oo
WO AW X ovw sht  («t
v ey fd) : (%) gt

(w) 3y =
(7) s ) Y waar g

Super Basar, New Deiki

348, Bhri Bhogendra Jha:
Shri K. M. Madhwhar:

Will the Minister of Peodl and Agri-
wuliure be

T HE
aill i
Jrtepsfi 6l
bt
2 rk

i
13
i

Natiemal Mariime Day

M7, Shri Umanath:
Skri K. Ramani:

Amount of Grant-{n-aid

1964  Ra 20,200
1985  Rs. 10,000
1068 NIL

1967 Rs. 2000

(c) The State Governments do mot
incur any direct expesditure on the
celebrations.

wwew dmet & sl o

TS ITOT W o W
s4s. ot wwc wiw qar ;W
fufe 5ot e S g sG R
(¢) mTagee s w om
wre % awew davet & wherfaf e
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Misass of Monoy Earmarkeq for
drought-kit Peepie
4. Shrl D, N. Patodia:

Bhri K. Barua:
Bhri G. 8. Mishra:

Will the Minister of Food ana Agri-
cultare be pleased to state:
(a) whether Government are &ware

scarcity-conditioned Btates are being
migused or diverted for other pur-
Poses;

(b) whether Government have a&s-
certained the facts in this regard from
the State Governments concerned; and

tc) if so, whether any action bas
been taken by the Government subse-
Quently to ensure that fundg meant
for the pelief measurea are actually
spent there?

The Minister of State in the Ministry
of VFeod, Agriculiure, Community
Davelopment and . (Bhrd
Aunasahib Shinde): (a) No, Sir. The
Government have not received any
suth complaint,

(b) and (c), Since the adjustment
of Central assistance for rellef schemes
i3 on the basis of audited fgures of
expenditure to be furnished by the
State Governments, irregularities, if
any, will be brought to light during
audit and will be duly taken note of
while finalizing the payment of Cen-

tri] asgistance.
Internstiona] Toarist Year
51 Shri G. G. §well:
Sbri Kikar Singh:
Dr. Karnl Singh:
Bhri R. K. Birfa:
Bari Kolai Birwa:
Shri Onkar Lal Berwa:
Shri Indevjit Malhatrer
Shri R. 5. Vidparthi:
Shri D. N. Paiedia:
Shri Maotha Lal:
8hei C. C. Desal:
Shri B. Barea:
Wil the Minider of Teminp sl
Oivll Aviation be pleaed 0 refer 't®
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the reply given to Stafred Question
No. 88 on the 28th March 197 and
state:

(a) the extent to which the Inter-
national Tourist Year has been suc-
cessful so far;

(b) the number of tourists wno
have come over L0 ladia under thc
International Tourist Year 5o [ar anu
the names of countries where from
they have come; and

(¢) the tolal foreign exchange ewrn-
ed in this regard?

The Minister of Tourimn and Civil
Aviation (Dr. Karan Singh): (a) The

liberalisation of Tourist
Baggage Rules and other facilities

Writter Amwers JYAISTHA 0, 1889 (SAKA)

Written Annwers 1662
year. in view of this it is not possible
to give figures of foreign exchange
earned during the Brst three months
of the International Tourist Year.

Abolition of the Posy of Block
. Development Oficers
{lll.'IlriI-Il:
Dr. Karnl Singh:

il
EE;‘;S!! i

I
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Will the Minister of Fosd and Agri-
calture be pleased Lo state:

(a) whether the Central Govern-
ment have issued any directions to
the State Governments for the aboli-
tion of the posts of Block Develop-
ment Officers in the Siates;

(b) if so, the reaction of Biate Gov-
ermnments thereto: and

(¢) the names of States where ihe
posy of Block Development Oficers
has been abolished or s propossd te
be abolished with the reasons shere-
for?
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abolisheq with effect from 1st Jan-
uary, 1966. The State Government
took this decision, it is understood,
mainly on the ground that since bulk
of the work in the blocks concerns the
agriculture sector. the Department of
Agriculture could attend to it direct-
Iy through ifs own hierarchy,

Government of India have so far
received no specific proposals irom
any other State Governmentefor the
abolition of the posts of Block Deve-
lopment Officers.

Use of Helicopters during Elections

833, Shri George Fernandes:
Shri Madhu Limaye:
Shri J. H. Patel:

Will the Minister of Tourism and
Civil Aviation be pleased to state:

(a) whether Government have re-
ceived complaints regarding the use
of a helicopter in contravention of the
ruvles and safety regulations in the
election campaign in February, 1967
in Bembay city;

(b) if so, the nature thereof; and
(c) the action taken thereon?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) No,
Sir.

(b) and (c¢). Do not arise,

Fooq aid from U.S.A,

855. Shri D. C. Sharma:
Shri Ram Singh:
Shri Hukam Chand Kachwai:
Shri Yajnik:

Will the Minister of Food and Agri-
culture be pleased to state.

(a) whether the allegations that
Government have accepted very hu-
miliating terms to secure food under
PL 480 agreement and other azids irom
the United ‘States have been looked
into;

(b) if so, the reaction of Govern-
ment thereto; and

MAY 30, 1967
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(¢) the steps proposed to be itaken
in the matter? '

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) The Govern-
ment of India have not accepted any
humiliating terms to secure food
under PL 480 agreement ang other
aid from the United States,

(b) and (c). Do not arise.
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qIT 97 fFam® 3779, 4% @fe T FTQAFHO FA AT GLEF A4 G
Laat 9 faaeas IR HAAAT FO F faatast 2,
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warifen  fefeer  fael & gegien
w7 wfiF g9 qAAT  gTX g
fagran: og freey o fafr b
t frg ofim ot s Wi
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Bridge over Ganges near Patna

439, Sbri Bishwanath Roy:
Shri Bibhati Mishra:
Shri K. N. Tiwary:
- Shri Ram Kishan Gupta:
Shri Vishwa Nath Pandey:

Will the Minister of Tramsporl and
Shipping be pleased lo slate:

(a) whether the scheme regarding
the construction of a bridge over the
Cianges near Patna has been finaiised;
and

th) if not. the reasons thercfor?

The Minister of Transport and
(Dr. ¥V, K. R, V, Rao): (a)
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with o foreign firm. viz, Ms. J. G.
White Engineering Corporation of
New York, for studying the various
sites suggestad sp far ang recom-
mending a suitable site.
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Rice Export from Orlses

863, Shri Chintamani Panigrahi:
‘Will the Minister of Food and Agri-
«uliure be pleased to state:

(a) the quantily of rice exported
from Orissa so far fram its promised
<uota of 75.000 tonnes during 1968-87;

{b) the quantity of rice suppli.d to
“West Bengal, Bihar and the Central
poel from this quota;

(c) the quantity of rice Jespatched
‘through the Food Corporation of
Indis; and

(d) the quantity of rice procured
in Orissa through the Food Cofpora-
tion as well gy the State Government
11l the 20th May, 19677

The Minister of State in the Minis-
Comumnity

127 of Fosd, Agriculture,
ovelopment 1ed Ovoperatien  (Bari

Annasahilh Shinde): (a) A usntity of
71,739 tonnes rice wa exported (ex~
cluding 3,200 tonnes paddy for seed
purposes exporied to Blhar),

(b) Entire quantity of 71,736 tonnes
rice was supplied to West Bengal
Government.

{¢) Entire quantity of
paddy was despalched through the

(d) The Food Corporation of India
bave not procured any quantity of
rico or poddy, the Government of

procured 1,81,400 tonnes rice

;W} up to 20th May,

Rice Procurement Price in Orissa

1864. Shri Chintamani Panigrahi:
Will the Minister of Food and Agri-
culture be pleased to state:

ta) the procurement price per bag
of different varieties of rice and paddy
in Orissa fixed by the Food Corpora-
tion of India during the year 1986-87;

(b) the price at which it supplied
the samge to Wesy Bengal, category-
wise;

(e} the price at which Orissa Gov-
ernment has procured rice;

(d) the price at which Orissa Guv-
ermmment has supplied rice to West
Bengal:

te) whether the Central Govern-
ment have advanced any smount to
the Orizsa Government for procure-
ment in 1086-67; and

() it so, the amount thereo??

price of rice and paddy in Orima s -
not fixed by the Food Corporation of
India. The price of rice claimed by
the State Government from Food Car-
poration of India and under considare-
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tion of the Central Government are
s follows:

(Rs, per guiatl)

Upto from
3{-367 1-4-67
" Common 75's3 7852
Fine ‘ 7978 82-84
Superfine 11 8465 8771
Superfine I . . 87:27 90-33
Superfine 1 (Spl.) . 88-87 9193

(b) Rice is supplied to West Bengal
by Food Corporation of India sccord-
ing to the instructions of the Govern-
ment of India and at the issue prices
fixed by the Central Government. The
1ssue prices are—

‘Rs. per quintal)

Coarse (for West Bengal)

7200
Medium ¥4'00
Fipe . . 94°00
Superfine 11 | 10000
Superfipe 1 11000

collecteg ang Will be laid on the
Table of the Sabha.

Procurement Price of paddy in Kerala

4865, Shri K. M. Abraham: Will the
Ministey of Food and Agricultare be
pleazed to state:

(a) whether Government gropose
to increase the procurement price of
puaddy in Kerala; and

(b) if not, the steps 10 be taken to
compensate the loss incurred by the

- a.l.lﬂyn'lqu?

 "Imo Minister of Biato in the Minis-
' thy of Foed, Agricultare, Commanily

Develoyment and Cooperation (Shri
Anpasshidh gbinde): (a) and (b). In-

ﬂlt_tlﬂidthlllbhlwhhmdvﬂ‘
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§68. Bhri P. P. Esthose:
Shel E. M. Abrabam:
Shrl Mangaiathumadem:
8hri A. Breedharan:

Will the Minister of Tourism sl
Civil Aviation be pleased to state;

(a) whether there is any proposal
io expand the alrports at Trivandrum
and Ernakulam so as to enablpy the
ports to facilitate landing of big
planes;

(b) whether Government have cun-
sidered this in view of the urging
necessity for the development of tour-
ism; and

(e) if not, the reasons therefor?

The Minister of Tourism and Oivil
Aviation (Dr, Karan Singh): (a) to
(c). The runway at Trivandrum has
already been extended to 6,000 ft.
After the work of strengthening the
runway now in progress and nearing.
completion is over, it will be suitable
for Visrount operations,

The Civil Aviation Department hus
a civil cnclave at the Cochin aere-
drome. The question of constructing
a separate civil acrodrome for Cochin
near Ernakulam is under examination,

Expendilure on Import of Foodgraive

867. Shri Nitiraj Siagh Chaudhary:
Vil the Minister of Food and Agri-
calture be pleased to state:

(a) the amount spent in purchasing
food grains from gther countries from

the time import of foodgrains began
to-date; and

(b) when the regular purchase of
fosdgrains ix llkely to end?

E
£
;
-

§
g
a
58
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(b) It is the declared objective of
the Government of ndia to become
self sufficient in foodgrainns by 1971.
The expectation is that #t will not be

necessary to import foodgraing there-
alfler,

Imports of Fogdgarinae

868. Shri Nitiraj Bingh Chamdhary:
Will the Minister of Food and Agril-
culture be pleased to state:

(a) the total quanity of foodgrains
imported during 1968 and its wvalue
at Port:

(b) the wmount spent on transport-
in transit, storage and its value?
shops including expenditure in beg-
ging, godowning, storing, insuranee,
Rallway freight. cartage and ham-
malage; and

(¢) the quantity of foodgrains lost
in transit, storage and its value?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Corrperation (Shri
Annasahib  Shinde): (a) The total
quanity of foodgrains imported dur-
ing 1966 is 103-58 lakhs tonnes and
its C, & F. value is Rs. 523:31 crorus,

(b) An expenditure of Rs. 48'82
crores had been incured in 1966.

(c) Transit and storage losses are
assessed for a financial year and not
for a calendar year. Evep the losses

lakhs
tonneg valued at Rs, 245 lakhs,
Alrpert at KEumalj (Kerals)

869, Bhri K M. Abrabam: Will the
Minister of Touriem and Civil Avia-
#iom be pleased to state:

(a) whelber thers is a proposal for
an abrpoet ot Kumali (Kerala) consl-

lﬁ‘f‘

dering the importance of Tekkady,
the tourist cenire; and

(b) i so, the steps taken mo far
in the matter? '

The Minister of Tourism asd Olvil
:iv‘luhn (Dr. Karan Singh): (a) Yes,
r.

(b) A few sites In3pected so far
have not been found suliable. The
Kerala Government have been re-
quested to suggest other suitable sites
for inspection.

Calicut Airpert

870. Shri K, M. Abraham:
Shri P. P. Esthose:

Shri P. Ramamurti:

Will the Minister of Tourlsm and-
Civil Aviation be pleased to state:

(a) whether it is a fact that the con-
struction of an agport at Calicut in
Kerala has been sanctioned;

(b) if 0. the estimated cont thereof;
and

{c) the steps taken to construct the
same?

The Minister of Tourism ang Civil
Aviation (Dr, Karan Singh): (a) and
(b). The estimates for the construc-
tion of gerodrome at Calicut have not
yet been finalised.

{c) A site hag been selected and
the Indian Airlines Corporstion are
undertuking @ study of the traffic
potential of this place. The decision
regarding whether to construct an
serodrome there will be taken after
the results of the study are known.

Ernakulam-Teekoy-Feermade Natlomal
Highway

871, Shri K. M. Abrabam: Will the
Minister of Transport and Shipping-
bg pleased to state:

(a) whether Governtment bave-
to continve the construe-.
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tion works sopped et Foonjar on the
Ernakulsm-Teskoy-Peermade National
Highway;
(b) if 50, when the work will start;
and
(e) when it is likely to be complet~
od?
The Minister of Transpert and
(Dr. V. K. RV, Rao): (a)
to (c). The rosd connecting Teekoy-
Peermade in Kerala State is a State
Mminmaﬂaﬁadﬂlﬁvu.
Information on the points is being
en!lechdnnﬂvﬂlbgl-lld on the
Table of the House in due course.
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. Bhilleag-Jewsl-Badargpur Road

513, Shrimati Jyotsma Chanda: Will
the Minister of Tvansport and Ship-
ping be pleased to state:

(a) whether Government propose
to declare Shillong-Jowai-Badarpur
Road as » National Highway;

(b) the amount spent so far in the
construction of this road and the
amount to be spent to complete it;
and

fc) whether it is a fact that the
amount spent by the Assam P.W.D.
on the various phase:s of fthis road
har not so far been sancbioned?

The Minister of Transport and
(Dr. V, K. R. V. Rao): (a)
and (b). The Shillong-Jowai-Badar-
pur road forms part of the Shillong-
Agartala road, which is a State road
lving wartly in Assam and partly in
Tripura. Propusals huve bten made
from timo to ‘ime for the declaration
of this road as » National Highway.
1t has, however, not been pussible to
accept those prooosais so far duy to
financial limitations. 1n order, how-
«ver, to meet the needs of traffic, the
Government of India are aiding the
development of the missing link in
the road from Jowai (Passi) to Badar-
pur in Assam. This work is estimated
to cost Rs. 2'22 crores. Out of this,
Rs. 1'50 crores was
., 190868 and a
further sum of Rs. 6 lakhs has been
allotted for 1988-67. Wiih the balance
of Rs. 68 laukhs, the work envisaged
on this road is expected to be com-
pleted.

for economy. This matter is being
examined.

Tourists in Kashmir

74, Shrimatl Jyotsna Chanda: Will
the Minister of Tourlsm aad Civl
Aviation be pleased 1o state the
special facilities that are being pro-
vided to the tourists visiting Kashmir
this season?

additiong] facilities which are being
provided by the State Government for
tourists visiting Kashmir this season
arei—

(a) Provision of additional accom-
modation st Kud, Batote,
Banihal, Pahalgam, Brinagar.
Gulmary and Yusmurg. The
accommodation thus available
will be thirty percent mnore
uver last vear.

{b) Transport facilities on
Pathankot-Srinagar route are
being almost doubled.

(¢) The water supply in Gulmarg.
Vaishnodevi, Patnitop and
Sanasar has been considersbly
supplemented

td) The Charchinari Island in
Dal Lake has been developed
for providing en'ertainment
to visitors. Facilities such a®
a cafeterica, sunbathing, surf-
riding, swimming and other
aquatic sports will now be
available in Charchinari,

By September this vear 150
rooms are likely to be added
to the existing hotel actom-
modation.

(e

(t) Construction of an all-weather
Skating rink In Srinager s
being starteq immediately.

The sheve
to tha normal facility of concessional
rail-cum-road tickets valid for April—
October poriod which is given every
year, and additional scheduled and



Seliing of faked D.T.U. Tickels

875, Bhrimatl Jyotans Chands: Will
the Minister of Transpert and Ship-
ping be pleased to state:

(a) whether It iz a fact that
D.T.U. has been cheated by several

lakhs of rypees by selling fake
tickets; and

(b} whether any arrist has been
niade and clue detected of the gang
whp were doing this for the |last
many years?

The Minister of and
Shipping (Dr. V. K. B. V, Rao): (a)
A complaint to this effect hud been
reccived but on enquiry by the CBL
no material was found which could
substantiate the allegotions,

{b) Does not arisc in view of (a)
#bove,

LAC, Flight Schedules from Dum
Dum Airport

§76. Shri Swell: Will the Minister
of Tourism and Civil Aviation be
Pleased to state:

fa) whether it is a fact that many
1.A.C. planes based at Dum Dum
Airpori developed large-scale mecha-
nical troubles in April, 1967 resull-
ing in serious disruptions of flight
sthedules and inconveniencing a large
number of passengers;

(b) whether Government

investigated the causes of
troubles: and

have
these

(¢} if so, the remedial measures
tuken?

The Ministor of Tourism and Civil
Aviation (Dr, Karan Singh): (a) Dur-
ing April 1987, there were 20 mecha-
‘nical delays of 30 minutes and above,
ex-Calcutta, against 580 planned take-
offs, giving » service regularity of 95
per cent.

(b) The defeets are under investi-
gation.

-

establishied
completion of the investigation in -
each case, suitable remedial action ls-
taken to obviate or minimise the re-
currence of such troubles.

Airfield near Shillng

§77. Shri Bwell: Will the Minisler
of Tourism and Civil Aviation be
pleased to alate:

{a) whether it is a fact that on
iirfield near Shillong has been com-
pleted and that the Indian Air Force
have successfully landed their planes.
on the field;

(1) whether it is also a fact that
private operators are prepared to Ry
corvices be'ween Caleutta and Shil-
tong: and

(¢r it so., whether Government
propose to make use of the air-field
«nd exiend the services of the Indian
Airlinex Corporation to Shillong?

The Minhter of Tourism and Civil
Aviation (I'r. Karan Singh): (a) A
fuir-weather airstrip was taken over
on 15th July, 1966 from Assam Gov-
ernment by the Indian Air Force, It
has been developzd for emergency
operational requirements of the Alr
Force.

(b) No firm application for opera-
tion of mir services between Calcutta:
and Shillony has so far been received
from any private operator,

(¢) The Indian Airlines Corporation
has no plans to extend its services to-
Shillong as there is no suilable aero-
drome there.

- Asesmbly Elections in Miso Hil
District

§78. Shri Swell: Will the Minister of
Law be pleased to state:
" (a) whether afl Amembly Electlons:
in the Mizo Hill Distriet have been
completed;

(b) the dates on which these
tions were held; and’ .
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{c) the percendege of voters that
‘truned up in these elections?

The Deputy Minigter In the Mimjs-
try of Law (8hrl D. R, Chavan): (a)
Ves, Sir.

b) and (c), There were no candi-
dates {n one of them and in each of
the other two there was only one
~ontesting candidate who was declar-
ed elected on 21st January, 1967,
Consequently there was no poll for
“the amsembly elections in this district
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in the harvest of

break-up thereof;
(b) how the com-

pares with that of 1065.88; and

(e) the quantity procured with the
help of States by the Food Corpora-
tion of Indja?

1906-87 end the

(n) te (c). A
statement {s placed on the Table of
the House. [Placed in Library. See
No, LT-443/67].

Free Movement of Articies from
Punjab te Himachal Pradesh

831, Shri Hem Raj: Will the Minis-
ter of Food and Agriculture be pless-
ed to state:

(n) whether it is a fact that be-
sides foodgrains the Punjab Govern-
ment have also banned the free
movement of gur, sUgar, pulses, cotton
and other articles from Punjab to
Himachal Pradesh and put up cheok
barriers on borders; and

(b} if so, the steps which Govern-
ment propose to take Lo remove these
barriers between one State and other
Stiatea?

The Minister of State In the Minis-
try of Food, Agriculture, Community
Deovelopment and Ovoperatlon (Shri

Punjab under the Northern
Inter-zonal Rice

Control) Order, 1987, issued
by the Central Govemnment.

Punjab baz been

under the Inter-zonal Wheat
wnd Wheat Products (Move-
mtcﬂh;.ﬂ) Order, 1984,
issued by the Ceatral Gavera-
muwﬂ
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Maize—Movement of maize from
Punjab is restricted under the

Government,
Jowar and Bajra.—The movement
restrictions  in respect of

jowar and bajra have bheen
imposeq by the Punjab Gov-
ernment under their order
entitled the Punjab Coarse
Grains  (Export  Control)
Order, 1066,

Gur~—No restriction.
Sugar.—Inter-State movement of

sugar has been banoed by
the Central Government,

Pulses —Nou restriction excepl in
respect of gram-dal whose
movement 18 restricted under

the Northern Inter-zonal
Gram (Movement Control)
Order, 1967.

Cotton.—Punjah Government has
not imposed gny restrictions
on the movement of cotton,

{b) The check barriets put up by
Punjab Government at their borders
are intended to regulate the move-
ment of articles for which export
permits are required to be obtained.

Agricaliaral Land of BRiowechal
Pradesh Ex-Servicomen in Punjub

882, Shri Hem Raj: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) whether it is a fact that most
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Written Answers 1684
produce from' Punjab to Kangra for
their personal uee?

w:n:mumhhm»
Food, Agricultare Osmmanity
Development and Cooperation (Bharf
Annasabeh Shinde): (a) to (c). Infor-
mation is being collected from the
State Government concerned and will
be laid on the Table of the Sabha as
soun as it is recelved,

Wheat and Rice purchaseg by
Central Goverament

883. Shri Hem Raj: Will the Minis-
ter of Food and Agriculture he pleas-
ed to state:

(2) the stocks of wheat and rice
which have been purchased by the
Central Government in  different
States for the Central stock; and

(b) the stock of wheat and rice
which have either been purchased or
collected by levy by the different
State Governments for establishing
their stocks?

The Minister of State in the Mink-—-
try of Foed, Agrienlture, Community
Development and Cooperation (Shri
Annasshld Shimde): (a) and (b). A
statement showing the quantities of
wheat, rice and paddy procured (a)
for the Central Pool and (b) for the
State Governments own reserves gdur-
ing 1068-67 crop year so far is placed
on the Table of the House. [Placed
in Lidrary. See No. LT-#44/67).

Chemical Manures

884. Shri Yajnik: Will the Minjster
of Food and Agriculture be pleased to
slate:

(a) whether Government are aware

the use of chemical manures on agri-
culturs] land which are being sought
to be manufactured in India on =
large scale; and

(b)ﬁn&-mnm
ment tharedo? .
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The Minister of State in the Minis-
try of Food, Agriculture Community
Development and Cooperation (Shri
Annasahib Shinde): (a) The Gov-
ernment of India are not aware of
any such reports. However, there is
very substantial scientific evidence,
built up in this country as well as
in countries all over the world, that
fertilisers, when used judiciously, give
excellent crop yields without any
dangerous effects.

(b) Does not arise,

Import of Foodgrains

885. Shri Yajnik:
Shri Ram Charan:
Shri R. K. Birla:
Shri D. N, Patodia:
Shri D. C. Sharma:
Shri S. R. Damani:
Shri V. Krishnamoorthi:
Dr, Ranen Sen:
Shri Jyotirmoy Basu:
Shri Yashpal Singh:
Shri S. C. Samanta:
Shri R. Barua:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Heerji Bhai;
Shri K. Pradhani:
Shri Sarjoo Pandey:
Shri K. Lakkappa:

Will the Minister of Fooq and Agri-
culture be pleased to state:

(a) whether Gevernment have de-
cided to reduce progressively the
imports of foodgrains during the next
few years with a view to secure self-
sufficiency in foodgrains by 1971;

(b) if so, the programme of re-
duced imports worked out by Gov-
ernment for the next few years; and

(c) wirether Government will con-
tinue to import some marginal guan-
tities of foodgrains even after 1971
from some countries in the course of
normal irade?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasshib Shinde): (a) No, Sir,

{b) Assuming normal monsoons ana
the fulfilment of production targets
contemplated for the Fourth Five Year
Plan, import requirementg of food-
grains during the vears 1968 to 1971
are likely %o be as follows:—

fMillion tonnes)

Import Requirements

Year For current For building
Consump- up buffer Total
tion stock
196% 7-0 1-0 8-0
1969 50 10 60
1970 20 1:0 30
1971 i -0 1-0

(c) This will depend on the pattern

.0f trade arrangements with the coun-

iries concerned at the relevant time,
Organic Manure

886. Shri Yajnik: Will the Minister
of Food and Agriculture be pleased
to state:

(a) whether Government are aware
of the sterling wvalue of the organic
manure and compost made of all
human cattle and vegetable waste;

(b) if so, whether Government
have worked out any programme for
the collection and use of organic
manure that is wasted in the country-
side at present; and

(c) if not, the reasons therefor?

The Minister of State in the Minis~
try of Food. Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) Yes, Sir.

(by The Government have already
launched schemes sor the development
and utilisation of local manurial re-
sources in rural areas for compost
production which are being imple-
mented as State Plan schemes in all
the States/Union Territories.

These schemes have been making.
steady progress from the Secondq Five
Year Plan onwards. As against the
achievement of 66.00 mt4ion tons of
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rural compost production by the end
«0f the Second Plan (1960-61), achieve-
ment by the end of the Third Plan
(1965-66) .was 119.58 million {onnes.
“"Target for the Fourth Plan has been
fixed at 165.90 million tonnes of rural
compost production by the end of
1970-71. Anticipated achievement for
the year 1966-67 is 133.42 million ton-
nes and the target for the year
1967-68 is 141.88 million tonnes,
L

(c) Does not arise.

Development of Kumarakom as a
Tourist Centre

887. Shri K. M. Abraham: Will the
Minister of Tourism and Civil Avia-
tion be pleased to state:

(a) whether Government have re-
-cetved any representation from XKu-
marakom, Kottayam requesting that
Kumarakom may be developed as a
tourist cenire; and

(b) if so, the action taken in the
matter?

The Minister of Tourism and Civil
Aviation (Dr, Karan Singh): (a) A
suggestion has been received to
develop Kumarakom as g tourist cen-
tre.

(b) In view of the limited resource
position it is proposed to provide
tourist facilities at Periyar Wild Life
Sanctuary, Vaikom ang at Kottayam.
As such there is mno proposal to
develop Kumarakom which is situat-
ed at a distance of 50 miles from
Periyar and 7 miles from Kottayam.

Increase in Calcutta Port Charges

888, Shri Indrajit Gupta: Will the
Minister of Transport and Shipping
e pleased to state:

(a) whether it is a fact that the
recent increase in Calecutta port
charges will fall more heavily on

imports than on exports; and

(b) if so, to what extent this s
likely to put up internal manufac-
turing costs and commodity prices?

The Minister of Transport and Ship-
ping (Dr, V. K, R. V. Rao): (a) and
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(b). The recent increases in Calcutta
Port charges on commodities have
been imposed entirely on imports and,
in doing so, the Port Commissioners
have taken into account the cost of
the services performed by them and
what the different items of traffic can
bear. Port charges are ohiy one of
the many factors which influence
manufacturing costs or the sale price
of gifferent commodities. They do not
constitute a significant element in the
cost structure of most commodities.
So far as foodgrains, salt and petro-
Jeum are concerned, the increases in
Port charges work out respectively to
Rs. 2.07, 1.50 and 3.55 per tonne.

Price of Rice in States

889, Shri Rane: Will the Minister of
Food and Agriculture be pleased to

state:

(a) the prices of rice in Fair
Price Shops in States other than
Madras; and

(b) how they compare with the
price of rice at one rupee per

measure in Madras?

The Minister of State ip the Minis-
try of Food, Agriculture, Commaunity
Development and Cooperation (Shri
Annasahib Shinde): (a) A statement
is placed on the Table of the House.
[Placed in Library. See No. LT-
445 /67].

(b) They are all higher except In
Jammu and Kashmir, where they are
lower.

Rice Procurement by Food Corpora-
tion of India

890, Shri K, Suryanarayana: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the quantity of rice of various
varieties procured by the Food Cor-

poration of India from the wvarious
States; and

(b) the prices paid to the sup-
pliers and prices fixed for the

consumers for the different varieties?

The Minister of State ipn the Minis-
try of Food, Agriculture, Community




b
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Development and Cooperation (Shri
Annasahib Shinde): (a) about 9:2
lakh tonnes from 1st November, 1966
to 30th April, 1967,

(b) A statement showing the prices
a* which the Corporation has purchas-
2qd different varieties of rice from the
various States is placed on the Table
of the House. [Placed in Library.
See No. LT-446/67]. The Corpora-
tion does not sell rice in retail to
<consumers. The retail prices are fixed
by the respective State Governments
and are based on the cost of rice
received frem all sources including
internal purchase. It is difficult to
isolate the retail prices of the varie-
ties of rice purchased by the Food
Corporation of India.

Grank for Reclamation of Unculti-
-vated Land

891. Shri Randhir Singh: Will the
Minister of Foog and Agriculture be
pleased to state:

(a) whether Government propose
to enact an Agriculture Act on
‘U.K. pattern providing special grants
per acre to farmers for reclamation

of uncultivated land in order to
augment food production in the
wountry and give special incentive

to farmers;

(b) if not, the
and

reasons therefor;

(c¢) if so, from which date?

The Minister of State in the Minls-
try of Food, Agriculiure, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) No, Sir,

(b) and (c). The question of enact-
ing an Agriculture Act on UK, Pat-
tern for providing special grants to
the farmers for reclamation of unculti-
vated lands has not been examined.
However, Government of India and
‘State Governments are already pro-
viding gassistance for the reclamation
of Governments waste lands primarily
for the resettlement of landless agri-
«cultural labourers, Under this scheme
.assistance is given subject to a maxi-
mum of Rs. 300 per acre which is

460 (Ai) LS—6.
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borne by the Centre and the State
Governments on 50°50 basis. Besides,
State Governments galso provide as-
sistance for the terracing and recla-
mation of land where subsidy to the
extent of 25—50 per cent. is provided
and the remaining amount is recover-
ed on easy terms over a number of
years. Further, assistance +to the
farmers for land reclamation is also
available from the Agricultural Re-
finance Corporation. Schemes to re-
claim and develop about 13 million
acres at an estimateq cost of Rs. 30
crores have been sanctioned, The
targets of Fourth Five Year Plan for
land reclamation fixed are 2'5 million
acres for the schemes other than those
financed by  Agricultural Refinance
Corporation.

Cattle Slaughter House

892. Shri Randhir Singh: Will the
Minister of Food and Agriculure be
pleased to state:

(a) whether it is a fact that a
Cattle Slaughter House, Essex
Farms (Private) Ltd. by name, is
being constructed with the financial
help and patronage of the Central
Government at 17th Mile G.T. Road

near Delhi State border;

(b) whether it is a fact that Local
Gram Panchayats, Block Samiti,
Zila Parishad and the Sub-Divi-
sional Administration have opposed
the establishment of this slaughter
house;

(c) whether it is also a fact that
all political parties and social and
religious organisationsehave strongly
opposed this on the plea that it
injures the religious sentiments of
the local population; and

(d) if so, the steps which Govern-

ment have taken to annul the
establishment of this slaughter
house?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) to (d). There
is no proposal with the Government



(a) the number of National Parks

which are in the country and their
names and locations;

{e) whether it iz a fmct that Xaxl-
renge, the home of the World-famous
and rare one-horned rhinoceros, has
not yet been declared a
park?
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As Wild Life is a State sabject, the
legislation for the creation of patky Is
%0 be enaoted by the Legialatures of
the States concerned,

The development of Natlonal Parks
ean be included under the Scheme
‘Nature Conservation’ in the State
Sector and the pattern of msistance
for all State schemes in the Fourth
Plan is 30 per cent loan and 30 per
cent. grant.

(c) Kaziranga has not yet been
declared 5 ‘National Park’,

Aerodrome in Gwallor

#84. Shrl Atam Dms: Will the Min-
ister of Tourism and Civil Avistion
be pleased to state:

(a) whether there is a proposal to
construct a civil aerodrome at
Gwalior in Madhya Pradesh; and

(b) if s0, when it will be cons-
tructed?

The Minister of Touriam and Civid
Aviation (Dr, Xaran Slagh): (a) and
(b), There is no proposal to construct
a clvil aerodrome at Gwalior,

Development of Delhi Villages with
Financial Assistance from Lebanon

(d) it 50, the detatly thereol?
The Minlster of Slate s tiis A0l

AL aan
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(b) Detalls of the proposed develop-
ment are under comsideration.

(¢) No. 8ir.
(d) Does not arise.

Loms suffered by LA.C. en Dakota

ed by the Indlan Airlines Corpora-
tion for Avro Jets to replace Dakotas;

(b) the number of Avro Jjets
ordered and at whet retes; and

(e) their delivery schedule?

The Minister of Tourlam and Civil
Aviation (Dr, Karan Skogh): (a) A
letter of intent was issued by Indian
Airlines Corporation to Hindustan
;mmmmmuumom
r, 1965.

(b) Nine Avro-748 (HS-748) Series
IT aircraft have been ordered. The
m of each aircraft is Rs. 8253
al

(c) The delivery scheduleg is as
follows:—

No. of
aircraft

Month of delivery

May, 1967,
December, 1907,
February, 1068,
May, 1988
July, 1988,
September, 1088.
December, 1968.
February, 1088,
March, 1969,

Bt et b e e e R e

Will the Minister of Food and
Agriculiure be pleased to state the
percentage of people in India fed
annually on foodgraing produced in
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consumers, JFurther, besides rice,
whest and milo where internal pro-
duction is supplemented by imports,
there are other foodgrains including
millets and pulves produced internally
and even persons taking imported
grains through Government distribu-
tion may also be consuming some of
these indigenously produced grains.

| Shichar-Manipur Road

899. Shrimati Jyotsns Chanda: Will
the Minister of Transport and Ship-
ping be pleased to state;

(a) whether the construction of the
Silchar-Manipur road has been com-
pleted; and

(b) if not, when it will pe complet-
ed?

The Minister of Transport and Ship-
ping (Dr, ¥. K. R. V. Rao): (a) A road
already exists from Silchar to the
river Jiri at the border between
Assam and Manipur. Perhaps hon'ble
Member is referring to the portion of
the New Cachar Road (Jiri-Imphal)
under construction, at present, in the
State of . The construction
of this road hax not so far been com-
pleted.

(b) The road s expected to be com-
pleted in 1970.

Bettiement of Landless Agricnitmral
Labourers

900, 8hri H. N. Mukerjee: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the progress made so far in
implementation of the schemes re-
ceived from State Governments and
Union, Territories for the settlement of
Landless Agricultural Labourers; and

(b) the break-up State-wise?

wu:'m-uuofmhm.m
of Food, Agricultwre, Commaunity
Bovebigahent and
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labourers, so far 96,537 families have
been resetiled. )

(b) The Biate-wisg  break-up

of the families resettied under the
above wcheme is as follows:
S. No. of fami~
No. State lies resettiod
1. Andhra Pradesh 3,353
2. Assam . . f 3
3. Bihar . 14,775
4. Gujarmt 5342
5. Madms 917
6. Mysore 100
7. Madhya Pradesh 7959
8. Kerala 4,000
9. Orism 360
10. Punjsb 41,526
11. Mahasashirs 16,124
12. Uttar Pradesh 936
13. Tripunn . 1,096
96,527

Quota of foodgraing for Bihar

L. Bhri Doven Sem:
Shri Madbm Lireaye:

Will the Minister of Food and
Agriculture be pleased to state:

(n) the quota of grains promised
to Bihar for the months of March,
April, May, 1967 by the Centre;

(b) the actual quots delivered to
the Btate;

(c) the proportion of milo and
wheat in these months;

(d) the proportion of milo and
wheat in the grain quota glven to
other States;

(e) the resson for the shortfall In
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The Minisier of State in thy Minis-
fry of Feod, Agriculiture, Community
Development and Cooperatien (Ehri
Aunnasahih shinde): (a) The allot-
ments made to Blhar were—

March 178,000 tonnes
April 197,000 tonnes
May 225,000 tonnes
(b) The quantities despatched
were—
March 172,400 tonnes
April 196,600 tonnes
May 180 400 tonnes
(Upto 20-5-1867)
(c) The total quantity despatched
during the months consisted of about
half wheat ang half milo.
(d) The production of milo in the
case of other Statey ranged from B2
per cent. to 0 per cent.

"
-

s5iE
3*&!
g
:
g

5§
i

thels  highway
programme for inclusion in the
Fourth Flan; and

programma for the Fourth Plan period
in respect of National Highways and
other centrally alded road projects
because the Plan itself i still under
consideration.

(b) Does not arise,

Jote Prodootion Target

943, Barli P. G, Ben: Will the Min-
ister of Pesd and Agriculiure be
pleased to state:

(a) the target for the production
of Jute during 1967-68;

(b) the measures taken for its
achievement; and



(b) it so0, the ressons therefor; and
(¢) the action taken in the matter?
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Central Inland Water Transport
Corporation

909. Shrimati Jyotsna Chanda:
Shri ¥. A. Parsad:
Dr. Ranen Sen:
Shri Hem Barua:
Shri Nath Pai:
Shri Surendra Nath Dwivedy:

Will the Minister of Transport and
Shipping be pleased to state:

(a) whether it is a fact that the
Ceéntral Inland Water = Transport

MAY 30, 1967
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Corporation has been set up to take
over the assets of the River Steam.
Navigation Co. Ltd;

(b) if so, the authorised capital of.
the Corporation and liabilities and
assets of the River Steam Navigation
Co. Ltd., being taken over; and

(c¢) the number of employees of
the Corporation and number of em-
ployees of the River Steam Naviga--
tion Co., Ltd. being taken over?

The Minister of Transport and
Shipping (Dr. V. K. R. V. Rao): (a)
Yes; Sir.

(b) The authorised capital of the
Central Inland Water Transport Cor-
poration is Rs 4 crores divided into
40,000 shares of Rs. 1000 each. The:
liabilities of the Rivers Steam Navi-
gation Company expected to be taken
over aggregate to Rs. 7.72 crores in-
clusive of interest upto 31-3-1967 while
the assets expected to be taken over
are expected to be Rs. 4 crores.

(¢) Out of a total of about 7500 em-
ployees of the Rivers Steam Naviga-
tion Company, it is expected that
about 5000 employees would be taken
over by the Central Inland Water-
Transport.

Exploratory Tube-wells Organisatiom
in Andhra Pradesh

910. Shri M. S. Murti: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any tubewells have:
been sunk by the Exploratory Tube-

wells Organisation in Andhra Pra-
desh; and
(b) if so, the number of wells:

sunk so far and the number of wells
that proved successful?

The Minister of State in the Minis-
try of Food, Agriculture, Community-
Development and Cooperation (Shr¥
Annasahib Shinde): (a) and (b). Im
the course of groundwater exploratiom
in Andhra Pradesh, the Exploratory
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Tubewe]ls Organisation drilled 15 ex-

plorato: bores of which only 11
yielded satisfactory  discharge of
water.

Air Service to Baroda

911. Shri Manibhai J. Patel;: Will the
Minister of Tourism and Civil Avia-
tion be pleased to state:

(a) whether it is a fact that air
flights to Baroda have been sus-
pended;

(b) if so, the reasons therefor and
when the flights will be resumed;

(¢) whether the Air strip of
Barody is not in working order; and

(d) if so, the action taken in the
matter?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) Yes
Sir.

(b) to (d). The airstrip at Baroda
hag become unserviceable for opera-
tions. Estimates for improving the
runway have been been sanctioned
and the work awardeq this month. The
work is expected to be completed in
about 18 months time. The question
of resumption of air services through
Baroda will be examined as soon as
the wory js completed.

Area under Cultivation

912. Shri Nitiraj Singh Chaudhary:
Will the Minister of Food and Agri-
culture be pleased to state:

Sugarcane

(a) the area under sugarcane culti-
vation, State-wise, during the years
1965-66, 1966-67 and 1967-68;

(b) the sugar production, State-
wise, during 1965-66 and 1966-67,
and

(c) the quantity of sugar likely to
be produced  during 1967-68,
State-wise?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasihbib Shinde): (a) and (b). The

Written Answers 170 6«
required information for 1965-66 and
1966-67 js given below. Estimates of
area under sugarcane during 1967-68
are not yet available: ¢

Area under Total produc-

State sugarcane tion of sugar
(000’ acres) (c00’tonnes)y
1965- 1966- 1965- 1966--
66 67 66 67 (up-
(2nd to
East) 15-5-67y,
U.r. 3660 3059 1370 714
Bihar 420 368 371 210
Punjab . 887 887 159 85
Assam . 74 75 9 6
W. Bengal . 97 81 13 8
Orissa . 115 129 11 9
M. P. 160 155 36 T
Rajasthan 140 119 18 8
Maharashtra . 387 370 764 620
Gujarat : 87 78 55 40
Andhra 295 2IT1 294 146
Madras 213 124 228 159.
Mysore 190 183 145 78
Kerala p 23 21 23 8
Pondicherry Not 12 7

available

(¢) It is too early to give any esti--
mate of production of sugar during:
1967-68.

Relief to Famine Areas in Bihar and
U.P.

913, Shri P. Parthasarathy:
Shri R. D. Reddy:

Will the Minister ‘of Food and Agri--
culture be pleased to state:

(a) the foreign countries which
have extended sympathy and help to

give relief to the famine affected
areas in Bihar and U.P.; and

(b) if so, the total assistance re-
ceived in rupee value from abroad?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) and (b). A.
statement jg laid on the Table of the:
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(b) if so, the details thereof?

The Minister of Tourism gad Civil
Aviation (Dr. Eran Singh): (a) The
Government have no such proposal
under consideration.

(b) The question does not arise.
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Supply of Fertilisers 1o Orissa

926. Shri Ramachandrs Ulaka:
Btri Dhaleshwar Meena:
Shri K. Pradhani:
Shri Heorfi Bhal:

Will the Minister of Food and
Agriculture be pleased to state:

(a) the quantity of fertilisery sctuale
1y supplied to Orissa during 1968-87;

(b) whether there is any proposal
::d increase the quota during 1067-88;

(¢) if s0, the details thereof?

The Minister of State In the Minls-
try of Food, Agriculture,
Development and Cooperstion (Shri
Annasship Shinde): (a) The allot-
ment of various kinds of nitrogenous
fertilisery made i favoup of Orissa
Government during 1068-87 and the
quantity actually supplied
12-5-1967 aguinst the allotment are
mentioned below:

S\nmr usntity
Kind of ferriliser lotted Qmpplid
for 1966-67 till 12-5-67
Sulphate of Ammonia 23,445 23445
Ures 5,204 4512
CAN. . . 26,449 24,630
Amm. Phosphate 12,000 11,447
Di Amm. Phos. 13,167 12,841
Total in terms of

IN}frmm 17,753 16,649

(d) Ha gard to the different
production peoprumints the svallabi
lity of foreign exchange for imports



Orissa would be of the order of
25,720 tonnes in terms of Nitrogen
during 1967-88.

11,428
14,501
3,174

To'al in terms of Nitroegn 9,462
The bpalance g of

Shinde): (o) and (b)

Y. Details are given below:
Orisss Rajasthen
(Re, in lekhs)
Rertifizer marketing 11569 168771

Taccavi loan for ferti-

bisera . 100°00 6653
Pesticides 4000 3300
Seeda ., o710
Torss . 355°69 347 94
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Subsidy to bring dewn price of Rice
in Staies

932, Shri Mohsin:
Bhri K. M_A
Shri Sradhakar Supakar:
Shri N. R. Laskar:
Shri Ramachandrs Veerappa:
Shri Nambiar:

Will the Minister of Food and Agri-
<uliure be pleased to state:

(a) whether jt js a fact that some
‘States have asked for subsidy from
the Centre to bring down the price
.of rice;

(b) if so, the States which have
.asked for such 5 subsidy; and

(¢) the reaction of Government
thereto?

The Minisler of State In the Minis-
try of Food, Agriculture,
‘Devolopment and Cooperatiom (Shrl
JAnnasahib Shinde): (a) No, Sir.

(b) and (c). Do not arise.
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tion Commission did not reveived any
complaint that elections were not held
in a peaceful way.

(b) No such informution is available,
Joint Farm Pilot Sohemes
934, Shri Ramachandra Ulsks:

(a) whether Joint Farming Pllot
Schemes are proposed to be organised
in Orissa and Rajasthan during
1967-88; angd

(b) if so, the details thereof?

There is no spetial category of Pilot
schemes jn the Fourth Plan

Supply of Fertllisers to Rajasthan
935. Bhri Ramachandrs Ulaks:

(c) if so, the details thersof?
The Miunister of Siate in the Minle-
OCommunity
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the quantity actually supplied till
12-5-1967 aguinst the allotments are
&3 mentioned below:

(Figures in tonney)
Quantity Qu.m! ty

ttlomd !or
t“? 12.5.67

Kind of
fertiliser

Bulphate of Ammonia 37,338 30,070
Urea . 4,989 2,435
CAN. . 28,643 26,884
Amm. Phosphate 5,000 5,000
Di Am. Phosphate . 6,521 651
Sul, of Potash . 100 96
“Total in terms of

Nitrogen . . 18,520 15,571

(b) H.wing regard to the different
duction progr the availabi-
ﬂty of foreign axchm;e for imports
and estimaled indigenous production
and the roquirements assesed for
1967-68, the likely allotment for Rajas-
than would be of the order of 28,180
tonnes in terms of Nitrogen during
1967-88.

(¢) Allotments of nitrogenoug ferti-
lisers are made from the Central Gov-
ernment on quarterly basis. The fol-
lowing quantities of nitrogenous fer-
tiliserg have so far been allotted for
the first quarter viz. April—June 1067.

(Tonnes)

Sulphate of Ammonia 14,286

Urea . 6,533

C.AN. .. 4463

Amm. lesphm = 4675
Total in terms of

Mitr. . . 7,858

The balance quantity of 20,308

mmnvﬂ;“he ll.l;:d!:

favour of Rajasthan State in s

sequent three quirters viz. July to
, October to December 1087

a0 Jenasry—March 1963

90 (Al) L8

Development of Horticultare o
Rajasthan

936, Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri K. Pradhan):
shel Heerfl Bhal:

Will the Minister of Food and Agrl-
culture be pleased to state the
amount proposed to be given to
Rajasthan UGovernment for the deve-
lopment gf horticulture in the Btate
during 1067-687

The Minister of State in the Minis-
try of Food, Agriculture,
Development and Cooperation (Shrl
Annasahih Shinde): It is understood
that the Rajasthan Government are
envisaging an outlay of Rs. 7.02 lakhs
for the development of hortlculture in
1867-68. But we do not have definite
information yet.

The Central financial assistance is
not sanctioned or released for indi.
vidual scheme; but only for broad
heads of development. As such it is not
porsible to give the figures of central
assistance  intendeq exclusively for
horticultural schemes.

Development of Sugarcane Cultivation
in Rajasthan

937. Ahrl Dbhuleshwar Meena:
Shri Ramachanden Ulaka:
Shri Heer)! Bhal:

Shri K. Pradhanl:

‘Will the Minister of Food and Agri-
culture be pleased to state:

{a) whether Government have
given any financial assistance to
Rajasthan for the development of
sugarcane cultivation In that Stale
during 1968-67;

{b) If 50, the details therteof;

(¢) the total acreage brought un-
der sugarcane cultivation In that
State during the sbove period; and

(d) the total production of sugar-
cine in that Stats during the above
period?
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Food; Agvicuitarq, Comamnity
Development ang Cooperation  (Bhri
Annssahib Shinde): (a) Yes, Sir,

(b) Sugarcane development schemes
of States are included under the head
“Agricultural Production” for which
Central assistance of Rs. 91.17 lakhs
(Loans—4.98 lakhs and Grants—
Rs. 88.19 lakhs) was sanctioned to the
State Government of Rajtsthan dur-
ing 1086-67.

(¢) According to All-India second
estimate of sugarcane 1966.67, the
total area under sugarcane in Rajds-
than during 1966-67 was placed at
48.1 thousand hectares. The final
figure of the area will be available in
June-July 1967,

(d) The production of sugarcane (in
terms of gur) is expected to be sli-
ghtly more than 73.000 tons.

Youth Hostels in Bnjasthan and Orissa

938. Bhri Dhuleshwar Meena:
8hril Ramachandra Ulaka:
Shri Heer}l Bhal:

Shri K. Pradhant:

Wil the Minister of Tourism and
Civil Aviation be pleased to state:

(a) the amount actually allotted
to Rajasthan and Orissa States for
the construction of Youth Hostels
during 1966-67;

(b) the places where such hostels

have been constructed during the
above period; and
(c) the amount 0o be

given to these Statee during 1967-68
for the purpose?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a)
The Central Government did not give
any subsidy to the Government of
Rajesthan for construction of Youth
Hotels during 1088-87.

(%) No subsidies were given for
construction of Youth Hostels at any
other place during the same period.

MAY 30, 1967
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() The subject Youth Hostels has
been transferred to the Ministry of
Tourism and Civil Aviation only re-
cently, and therefore no provision has
been made for this item in the cur-
rent yecar’s budget of the Department
of Tourism. The programme for
construction of Youth Hostels and the
pattern of financing their construction
are under actlve consideration.

Dantwala Commities’s Report

93, Shri Dhuleshwar Meena:
Shri RBamachandra Ulaka:
Shri K, Pradhani:

Shri Heerjl Bhal;

Will the Minister of Food and Agri-
culture be pleased to refer to
the reply given to Unstarred Question
No. 476 on the 4th April, 1967 and
state:

(a) whether any fresh decision has
since been taken on the recommenda-
tions made by the Deantwala Commit-
tec; and

(b) If so, the nature thereof?

The Minister of State in the Minis-
try of Food, Agrirulture, Community
Developmeni and Cooperation (Shri
Annawuhib Bhinde): (a) No.

(b) Does not arise.

Graving dock Project at Visakha-
patnam

940. Shri Dhuleshwar Meena:
Shri Ramachundra Ulaka;
Snri Heerji Bhal:

Bhri K. Pradhani:

‘Will the Minister of Transport and
Shipping be pleased to refer to
the reply given to Unstarred Question
No. 479 on the 4th April, 1967 and
state:

(a) whether the report from the
Japanese consultants on the Graving
Dock Project at Visakhspatoam has
d.:;. been examined by Government;

(b) if so, the results thereof?
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Mangalore Fort Project

42 Shri D. C, Sharma: Will the

Minisier of Transport ang Shipping
be pleased to state:

(a) whether the technical report
from thg Nutional Mineral Dewelop-
ment Corporation for setking final
clenrance of the Central Governmant
for the Re. 28 crore Mangalore Port
Project has been received;

{b) whether the same has Dbeen
considered by Government; and

(#) if 5o, the decision taken there-
on?

Toe Minlsier of Tranaport and
Shipping (Dr. V. K R. V. Rao): (a)
ta (c). The feasibility report of the
Nationa] Mineral Development Cor-
poration about the possibility of pro-
ducing about 4 million tinnes of mar-
ketable product of magnetite ore for
export through Mangalore Port was
received on 19th May 1967 and
under consideration.

3
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Agriculinral Polley
943, Bhri D. C. gharma:
Shri K. Lakkappm:
Will the Minister of Food and Agri-
oulture be pleased to state:

(a) the steps taken to achieve a
break through in agriculture to ac-
celerate the process of economic
development; '

(b) the detalls thereof; and

(c) the success achieved so far?

The Minister of State in the Minis
&y of Foud, Agriculture, Community
Development and Cooperation  (Shrl
Annssahib Shinde): (a) Agricul-
tural programmes envisaged for :he
Fourth Plan aim at securing quick
and perceptibly large incrcases in
agricultural production mainly through

in per acre yiclds. The New
Strategy adopted has the following
important programmes:

(i) Applying a package of prac-
tices, comprising water man-
agemen, high-ylelding varie-
ties of seeds, pest contro] and
& sufficiency of fertiliser ap-
plication along with good cul-
tura] practices covering an
area of 32'5 million acres in
1970-71, and

(ii) Introducing short-term varfe.
ties in the major cereals of the
couniry which are as  good
yiclders as ye long-term
varieties under g suitable
package of practices; thereby
allowing for the growing of
a major second crop in the
irrigated areas of the coun-
try where only one crop was

Written Answers MAY 30, 1067
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uu(h) Tne %m of
agricultural p 0N programme-
eg which are being implemented in
1967-68 in pursuance of the new stra-
tegy are as under:

(i) High Yielding Varieties Pro-
grame will be undertaken
over 15 million gcres.

(ii) Multiple Cropping Program-
'me will be organised over
nearly 7.5 million acres.

(iii) Fertilisers to the extent of
135 lakh tonnes of mnitrogen,
5 lakh tonnes of P,°and 3
lakh, tonnes of K,°will be
made gvailable for the various
Progranrmes.

(iv) An additional area of 3 to
3.5 million acres will be
covered by minor irrigation
works.

(v) The area to be benefited by
plant protection measures wHl
be extended to 126 million
acres (gross).

(vi) Beneflt of soil conservation
measures on agricultural lands
will be extended to an addi
tional area of 3.9 million acres.

(vii) Supporting arrangements for
the supply of inputs (eg.
seeds, pesticides, machinery
and credit) training of exten-
sion personnel and of farmers,
have also been made.

(c) The year 1966-67 was &
year of expcrimentation and reslts so
far achieved show that the High Yield-
ing Varieties Programme is acceptable
to the fammer and his response is most
encouraging as will be seen from the
following:—

(I) The willingness of the €ar-
mer to try out the new varie-
ties and even experiment with
them using large amounts of
fertilisers and pesticides for
plant protection;

(ii{ The willingnesy of the farmer
to invest in spplementary ir-
:inﬁonotqm like opwn
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wells, pump sets, filter-points
and tuvewells; and

(iii) The willingnesg of the farmer
to take to proper land level-
ling for optimum yse of water

including

Despite adverge weather, the yields
from the High Yielding Varieties Pro-
gramme have been encouraging dur-
ing 1066.87. The Programme in all its
aspects has been taken up only from
1887-68 and given normal weather, the
full impact of the new policles and
programmes is expected to be felt
more clearly during the coming year.
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Tourist Week (March, 1967,
845, ghri K. N. Pandey:
Shri Dhirendranath.

Will the Minister of Tourizm and
Clvil Aviatlon be pleased to state:
(a) whether Government have
assessed the impact of the Tourist
Week celebrated in March, 1947 on
the tourist trafic in the country; and
(b) if so, the result thereof;

The Minister of Tourlsm and Civil
Aviation (Dr. Karan Singh): (a) and
(b). The Tourist Week held in March,
1967 was celebrated only in  Delhi.
Similar Tourist Weeks have also been
held in Madras, Jalpur and Chandi-
gath, and other States plan to celebe-
rate Tourist Weeks during the course
of the year.

It is too early to assess at this stage
{he impact of the International Tourist
Week celcbrations on the tourist arri-
vals in this country. The various faci-
lities, concessions and other activities
which are being observed as part  of
International Tourist Year are llkely
to show results by the end of 1967,
when it will be possible to compare
the tourist arrivals with those of last
year.

Federal Road Transpert Authority

S46. Shri K. N. Pandey: Will the
Minister of Transport and Shipping
be pleased to state:

(a) whether there is any proposal
for setting up a Federal Road Trans-
vort Authority; and

(b) it so, its functions and com=
position?
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The Minister of Transport and Ship-
ping (Dr. V. K. R, V. Rao): (a) and
{b). There is no formal proposal on
this question under consideration  at
present. However, the Minister  of
‘Transport and Shipping had stated in
a specch at Calcutta that it may be-
come necessary eventually to think of
a Federal Road Transport Authority
with a national policy and enhanced
resources but owned and administered
jointly with the States and possibly
also the privale sector and working in
co-ordination with Railways and gther
forms of ‘ransport like inland water
transport and coastal transport. All
relevant materinl in this connection
ie being collected after which a deci-
sion will be taken on formulating a
proposal for consideration,

Sailing Vesse) “Suraj Salamat~

847, shrl Vishwa Nath Pandey:
Wiil tne Minister of Transport and
Shipping be pleased to state:

(a) whether it is a fact that a
sailing vessel “Suraj Salamat” laden
with onion and iron ore sank off
Bilimora in rough sea as a gale
lasheg the Saurashtra coast on the
13rd March, 1967;

(b) if so, the total loas
and

(c) the stepg taken to safeguard
ships from such accidents?

—

The Minister of Transport and Ship-

ping (Dr. V. K. E V. Rao): (a) Yes.

The vessel however sank on the 19th
March, 1967,

(b) The vesse] and the cargo which
were insured for Rs. 10,000 and 5,000
respeclively became a total Joss. There
was no loas of life

(cy The following measures have
been taken to reduce accidents o sail-
ing vessels:—

(1) Govermment have powers under
Part XV of the Merchant Shipping
Act, 1058, for regulating the carriage of
cargo ©r passengers in sailing vessels
and the protection of life and pro-
perty on board such veasels.

suffered;
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(2) The Principal Ofticers, Mercan-
tile Marine Departments and all Port
Officers on the coast have been em-
powered to prevent any unseaworthy/
unsafe sailing vessels from proceeding
to sea.

(3) The Port Officers exhiblt storm
warning signalg on receipt of advance
information ifrom the Meteorological
Department. They also bring to  the
notice of Tindals of sailing vessels the
danger of going out to sea in  de-
teriorating weather conditiuns.

(4) Government have  sanctioned
short term training eourses to cducate
Tindals and crew of sailing vessels in
practical navigation, fire fighting, iife
saving appliances, light and  souad
signals and other statutory equip-
menis, Rule of the Road, Meteorology
ete. These training courses have been
placed on permancnt footing in con-
sullation with the State Governments
concerned,

(5) Government have established
Ajr/Sea Seach and Rescue Organisa-
tion to assist ships in distress on Lhe
high seas. This machinery which s
available to sailing vessels also is set
in ‘motion immediately any informa-
tion about sailing vessels in distress is
reicived.

(6) The Maritime State Govern-
ments have installed and are in the
process of installing wirecless recewver
sets at some of the minor parts consi-
dered important from the sailing ves-
scls trific point of view go that port
authorities could forewarn seagoing
vessels with a view to their taking
timely shelter.

(7) The various Sailing Vessel As-
sociations have been instructed to ad-
vise the owners of seagoing sailing
veseels to carry transistor radio sets
on a voluntary basis in the first ins-
tance to enable them to pick up perio-
dical whether bulleting put outby the
All India Radlo in consultation with
the Indian Metrological
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Santa Crus Alrport

™8, 8hri Vishwa Nath Pandey:
Will the Minister of Tourism and
Civil Aviation be pleased to state:

(a) whether it is fact that Gowv-
ernment are considering to remodel
the Santa Cruz Alrport, Bombay;

(b) it so, when; and

(c) the total amount
this scheme?

involved on

The Minister of Tourism ang Civil
Aviation (Dr. Karan Singh): (a) o
(c). Yes, Sir. The work on expan-
sion of the Internutional Wing in the
Saniacruz Terminol Building has just
kteer. completed at a cost of about
Rs. 125 lakhs, Certain additions and
alterations costing about Rs. 40 lakhs
have recently been sanctioned. These
works are cxpecied to beé complelrd
by the end of 1968, The qestion of de-
veloping @ new International Termi-
nal Complex is under consideration,

Rise in Prices of Fond-stuff in Hima-
chal Pradesh

949, Shri Bal Raj Madhok: Will the
Minister of Food and Ariculture
be pleased to state:

(a) whether i\ is a fact that prices
of food-siuffs have suddenly shot up
in Himacha! Pradesh in the wake of
introduction of single State Food
Zones;

(b) if so, the steps which Govern-
ment have taken to ensure adegumite
food supplies at reasonable rates to
Himachal Pradesh; and

(¢) whether there is any proposal
to re-constitute a single Food Zone
of Punjab and Himachal Pradesh?

The Minister of Staie in the Minis-
try of Food, Agricultare, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) Prices of
somre foodgrains which registered an
upwerd trend immediately after the
creclion of single State Zones have
recorded some decline recently.

(b) Additional quantities of wheat
and rice have been made available to
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Himachal Pradesh from the Central
stocks and also by the Punjag Govern-
ment, during May, 1967,

(c) A proposa] wap received from
Himachal Government.

Accident to Bydney-bound Qantas
Boeing

950, Shri Vishwa Nath Pandey: Will
the Minister of Tourism and Civil
Aviation be pleased to state:

(a) whether it is a fact thot pas-
sengers and some members of the
crew were injured when a Sydney-
bound boeing of Qantas airlines sud-
denly dropped before landing at Dum
Dum Airport, Calcutta in March,
1967:

(b) if so, the causes of the accident;
ang

(c? the
jured?

The Minister of Tourism and Civil
Aviation (Dr. Earan Singh): (a)
(e). Qantas Empire Airways Boeing
aireraft, operating a scheduled service
from London to Sydney on 27th
March, 1967, encountered excessive
turbulence near Jamshedpur on the
Karachi/Calcutta sector. As g result,
eight unstrapped pasSengers and {wo
Flight Stewards were flung about in
the cabin of the aircraft and were
injured. ‘The aircraft was given a
priority landing and it landed at Cal-
cutta after 23 minutes from the time
of the incident. Six passengers, who
received minor injuries, were given
first aid and were allowed to proceed
on the flight. The remaining two
passengers and the two Flight Ste-
wards were admitted to hospital at
Calcutta.
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Sale of gift clothes in Bibar

954, Shrl X, N, Pandey: Will the
Minister of Food and Agricultare be
pleased to state:

(a) whether it iz a fact that giits
of clothes from Europe and North
America distributed among the desti~
tute persons in Bihar are sold in the
open market to shopkeepers; and

(b) it so, the steps being taken to
eheck this practice?

The Minlster of Siate in the Minls-

Gifts of foreign cloths have been
received from Europe only by the
Central Relief Committee (India),
New Delhi for distribution among the
destitutes in the scarcity affected

Detention of Vessels at Port Bialr

935, K. R. Ganesh: Wil] the Minister
of Transport and Shipping be pleas-
ed to state:

(a) whether it i3 a fact that the
mainland-island Vessel ‘M.V. Nicobs?
on her voyage ex-Port Blur on um
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2nd May, 1967 was detained in the
Port for about ten days;
(b) if so, the reasons therefor;

(c) the number of days for which
the Vessels normally half at Port
Blair; and

(d) the oxtra detention charges
paid by Government on account of
enforced haltage of ‘M.V. Nicobar’
during her voyage cx-Port Blair on
2nd May, 19677

The Minister of Transport and Ship-
ping (Dr, V. K. R, V. Rao): (a) and
{b). Yes, Sir. The ship was detain-
ed for abou! 3 to 4 days on account
of the rush of passengers and to
provide transport facilities for teachers
and their families entitled to free
passage to the main-land during the
vacations.

{¢) Normally the stay of the ship
is 8 to 10 days depending on the
nature and quantity of the cargo to
be handled and the weather.

(d) The detention charges, if any,
to be paid in this case will be known
only after the receipt of annual
accounts [or the operation of the
vessels, This wiil be rendered by
the Shipping Corporation of India at
the end of the current financial ycar.

Scheduleg L A.C. flights to Port Blair
from Calcutta

956. Shri K, B, Ganesh:
Shri R. K, Sinba:
Wili the Minigter of Tourism and
Civil Aviation be pleased to state:

{(a) whether the Indian Airlines

‘Skymaster’ on its

scheduled flight to Port Blair on the

15th May, 1967 had to return to Cal-

cutta from near Port Blair due to
cloud formation over Port Blair;

(b) whether it is a fect that the
Indian Air Force Terminal Base at
Car Nicobar could not be contacted by
the aircraft;

(c) if so, the reasons therefor; and

(d) whether Government propose
{0 instruct the Indian Air Force Ter-
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minal Base at Car Nicobar to keep
walch on the movement of the Indian
Airlines Corporation aircraft on its
scheduled flights to Port Blair and
Calcutia?

The Ministey of Tourism and Civil
Aviation (Dr. Karan Singh): (a) and
(b). Yes, Sir

(c) ang (d). As there was &
thunderstorm and heavy rain at Port
Blair and also as the hill tops on the
approach to Port Blair aerodrome
were covered by clouds, it was not
possible for the aircraft to land there,
The pilot tried to contact Car Nicobar
to obtain the weather conditions but
he could not do se. Car Nicobar has
been designated as alternate airport fur
Port Blair for 1.A.C, scheduled flights.
Arrangements already exist for Car
Nicobar airfleld to remain open ome
hour before the expected time of
atrival and one hour after the ex-
pected time of departure of the air-
craft, The circumstances in which
the pilot was unable to contact Car
Nicobar on that particular day, are
being lookeq into.

Andaman Labour Force Co-operative
Soclety

857. shri K. R, Ganesh: Wil the
Minister of Food and Agriculture be
pleaged to state:

(a) whether the Andaman Labour
Force Co-operative Society is not
tunctioning now;

(b} whether the accounts of the
miid society have been audited;

(c) the main findings of the audi-
tors;

(d) whether large number of share-
holders have not been given thelr
share-money back; ang

(e) if so, the number of such share-
holders and ‘the reasoms therefor?

Cooperation
Ansapabib Shinde): (2) to (). The
information is being collected ang will
be placed on the Tabls of the House.
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Sailings ex-Port Blair

958, Shrl K. R. Ganesh: Wil] the
Minister of Transport and Shipping
be pleased to state:

(a) the number of passengers who
had applied for passages during the
saiiings of M.V, Andaman’ ang ‘M. V.
Nicobar', during their voyages ex-
Port Blair on or about 2nd and ard
May, 1987;

(b) the number of passengers who
we.¢ refuseq passages during these
Voynges,

(1 the number of passages gllatted
tu tiyp gencral publie during these
voyaies und their pcrceniage tu the
tolal  secommuodation in  both  the
vessels;

(d) the number of passengers who
have continuously been refused pass-
npes during the Lﬂ three sailings of
the {wo vessels;

(e) whether it is a fact that passen-
gers who had come from the different
parts of the Islands have been strand-
ed at port Blair; and

(f) it so, the remedial measures
luken to clear the backlog of passen-
gers awaiting accommodation in the
vessels during the last few montha®

The Minister of Transport and Ship-
ping (Dr. V. K. R. V, Rao): (a) The
number of passcngers who applied for
passages by ‘M. V. Nicobar' (sailed for
Calcutta on 2ng May) and by ‘M. V.
Andamans’ (sailed for Madras on 3rd
May) ex-Port Blair for saloon, bunk
and deck is 2701

(b) 1852 (one Thousand
hundred and fifty two).

(c) Eighty six. This is a litile over
ten per ocent.

(d) and (e). The information is not

eight

As a long term uarrangement it B
pioposed to operate g larger vessel
on this service from about the last
weak of June this year,
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1743
Ministery being In pay e
of Birlas (C.A)
2555 Lum Minister has been called. You have

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE
RepORTEID NEWS ABOUT BOME OF THE

CenrTRAL 1£1:14TERg BEING ON THE

PAY NOLL uF BIRLAS

8hri S. M. Banerjee (Kanpur): I
call the attention of the Prime Minis.
ter to the following matter of urgent
public importance and I request that
she may make a statement thereon:

Reported news about some of
the Central Ministers being on the
pay roll of Birlas.

Bir, before ashe makes & statement,
I may suggest that we expect that
one of the Ministers who Is taking
honoraria from the Birla trust and
other institutions. ..... (Interruption)

Mr, Bpeaker: Don't anticipate any-

thing.
st ok wee (wad-gfa) :

WEUW HEIET, A7 UR SAEqT §7 N
g wai weh W W W T sEw
wEf &t wmfgg | § w00 A7 §
fagar 7 g g8 AFgrarfie T sfmdr
e Tt 1 wET HAY ATy A
wfiw 6§ ¢ ... (fogw)

Mr. Speaker: That has nothing to
do with it. (Imterruptions).

ot WA SN fazer A
g . .. (fevesw)

st my fmd (7<) : g W
¥ o wew & | v WERT GEET
TEed & € ol Y T RS A
t?

Mr. Spoaker: All of you may please
sit down. (Interruptions). Order,
order. Will you kindly sit down?

Mr, Fernandes, you cannot discuss
& private conversation over romebcdy.
,Bhe is the Prime Minister. She has
to reply. Tha attention of the Pnime

no right to object to it (Interrup-
tiong).

Now 1 will not allow anything. Will
you take your seats? She is the Prime
Minister, She has to answer, (Inter-
ruptions).

Mr. Speaker: Order, order. May I
request all of you to sit down? (Inter-
ruptions)., That would not help the
proceedings. You are only complicat-
ing it further. May I request all of
you to sit down? She isg the Prime
Minister. She will now answer.

Shri Mathyal Rao (Nagar Kurnool):
He must withdraw what he said.

Mr, Speaker: He did not say any-
thing. I have prevented him from
nying.

ot wy fomd : 57 Fow §
gl TfeaEd FrEngaw § ?
e Y T wrer urar § 7

Shri M. R, Krishna (Peddapalli): It
should be expunged.

An hon, Member: He is made to
say this.

Mr. Speaker: The Prime Minister is
on her legs. (Interruptions).

Shri Vasudevan Nalr (Peermadc):
1s it Birla's Government?

Mr. Speaker: He may consider the
Government as Birla's Government of
they may consider him as somebody's
agent. Where will it lead us, I want
to knaw. I request you all {o main-
tain order.

ot oy femd : (agwi &7 AW
&% f fead A wE oy f, ot
& gt qwar g
Shri Baburao Patel (Shajapur): On
a point of order.
Mr, Epeaker: There are no proceed-
ings before the House. Thate cannot
heapplntoterdu._
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Ebri Babarao Patel: It will add to
the prestige of our country if you ask
the foreign press to withdraw on such
occasions,

Mr, Speaker: No, please. Our pro-
ceedings are public, There is nothing
to hide from anybody.

Wt woidt: wHe @ ferd
Qo frore Wt fager @ e frrerelt
g. .. (fevdw)

The Prime Minister and Minister of
Atomic Energy (Shrimati [Indira
Gandhi): Before ] make the state-
ment, may I just make one remark?
Listening just now to the hon. Mem-
ber, Mr. Fernandes, it seems to me
that he is in the confidence of Mr.
Birla. (Interruptions). WNo such con-
fidential remarks have been made to
me by anybody so far as my know-
ledge goes.

So- far as the statement lg con-

Bhri S. M. Banerjee rose—

An hon. Member: Sit down, (Inter-
ruplions).

Mr, Speaker: Order, order. All of
you may please sit down. Now let us
hear the Prime Minisier's statement.

Shrimati Indira Gandhl: At the
recent meeting of the Congress Parlia-
mentary Party, Bhri Arjun Arora
made a general statement to the effect
that some Central Ministers were in
the pay of Birlas. I have requesied
Shri Arora to furnish whatever facts
or information he may have in his
possession to support the allegation.

receive this, 1 shsll naturally look
into it. Until then, it would be im-
propar!ormwuylnythln;mon.

Mr. Bpeaker: May 1 now suggest
that at this stage....

" shrl 8. M. Banerjes: We have got
information. I also coms from
‘Eanpur.

1880 (SAKA)- Ministers bChﬂ' in 1746
pay of Birlar (C.A.)

Mr. Speaker: 1 do not think the
Prime Minister can have better infor-
mation at this stage. She says she is
awaiting further information,

Shri Dhireswar Kalita (Gauhati):
We have further information. (Inter-
ruptions).

Shri 8. M. Banerjee: May I know
whether it is a fact that a Cabinet
Minister and a Minister of State, who
were on the Birla list of honorarium,
are still getting the honorarium? The
Cabinet Minister was the Chairman or
Vice-Chairman of a Birla tryst. The
Minister of State was not a Minister
of State, I belleve, in 1966. I would like
to know whether they are getting it
still. Is it also a fact that the worthy
son of a Cabinet Minister got
Rs. 1,80,000 as commission from Birlas
in 19667 I would like to know whe-
ther the hon. Prime Minister knows
this fact, and whether the fact about
the Cabinet Minister was brought to
the notice of Bhri Kamaraj who
shamelessly said that he knows it.
(Interruptions).

Mr, Speaker: Whatever it is, they
cannot now reply....

Shri J. M, Biswa (Bankaura): She
must reply.

Shrimati Indira Gandhl: I do mot
know. It has to be looked into....
(Interruptions).

Mr. Speaker: 1f Shri Banerjee has
got Information, he can pass it on.
The Prime Minister has to look into
it. If he or any other hon. Member
has got some information, they maYy
pass it on to the Prime Minister and
she should be given a clear ten days.
Naturally she has to verify It

Bhri N. Sreekantan Nair (Quilon):
Has Shri Arjun Arora become the
head of the intelligence
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[Shri S. M. Banerjee]

the Congress members, Even in this
call attantion notice, there are so many
Members who have put their signa-
wure to it, but all are Opposition
Members and none a Congressman.
No Congressman dare sign this call
attention notice,

I seek your guidance. Can the
Prime Minister withhold information
about what 1 am asking? We know
that Shri C. D. Deshmukh had written
a letter to the ex-Prime Minister, Shri
Nehru, giving information. ...

Mr. Speaker: No, no. He is going
far beyond.

Shri §. M. Banerjee: You have
admitted the call attention. Let me
have my say.

The Prime Minister can withhold
information on two grounds. One is
that i1 cannot be disclosed in the
interest of the security of the State.
If a Cabinet Minister is in the payroll
of Birlas, it is not a security matter,
Ra'her, the elimination of the Cabinet
Minister from the Cabimet will be in
the interest of security.

The second point on which she can
withhold information is public
interest. 1 have put a pertinent ques-
tion whether a Cabinet Minister and

Caeg Jo Jnspw e

Shri Piloo Mody (Godhra):
him.

Name

Mr. Bpeaker: Do not name him.
Shri Piloo Mody: What is the point

in not dis-losing the names? (Inter-
ruptions),
‘Shri 8. M. Banerjee: 1 want to

know whether this was reporied to
Shri Kamaraj, the Congress President,
about the Cabinet Minister, the Minis-
ter of State and the worthy son of
Cabinet Minister who got Rs. 1,80,000.

‘Some hon. Members: Name them.
(Intertuptions). '

MAY 30, 19067 Ministers

inpoy 1748

being
of Birlag (C.A.)

Skri 5. M. Banerjee: Shri Eatys
Narayan Sinha; and my friend, Shri
K. C. Pant, when he was not a Minls-
ter—he was getting the money when
he was not a Minister. 1 would like
to know whether he is getting it
(Interruptions).

Several hon. Members: Shame,
shame,

Mr, Speaker:
Madhu Limaye.

Shri S. M. Banerjee: Let the Prime
Minister say whether It Is within her
knowledge or not. They are trying to
gag Shri Arjun Arora and asking him
not to disclose the names. But it is
in the public interest to disclose them.
The public should know who are the
Miristers who are in the poayroll of
Birlas who are controlling the Udyog
Bhavan licensing committees and
o'her important offices. ... ..

Shri P. Venkatasubbalah (Nandyal):
On a point of order.

I am calling Shri

Shri J. M. Biswas: Let the Prime
Minister reply.

Shri Shashl Razjan (Pupri):
point of order . ..

On a
(Interruptions).

Mr, Speaker: She says she is look-
ing into it. How can she reply now,

ot oy femit : AT @%eT w7
garer "B 6 TS niw wAw w
wid § a1 T

Shri 8. ML Banerjee: I want to know
whether it is in her knowledge.

Shrimatl Indira Gandhi: He has
referred to things of the past, not
about the present. He has made some
allegutions. One cannot say anything
about them until those allegations are
inquired into.

lh:l!-ll.l;;r;l;:'t:omw
maotlve, . ook
;'mdm w‘:’
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. ot wy fomd : werw Wi, W
w7 wdrer X oY T eny R/, WA
X & IXF O T g% wyr o1 wwat
i fs ¥ Wiy widw e #Y dew &
W g & o qg 99 W aaeAr
T f—graife & @ ara W ol
qTaT, WifE oW wEArd ¥ ag @
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@ a1 §—, /fe7 e wa W T
Wit g adtw fear § fe
ot w7 wim & gro sfasfoeg
¥ waedi & fams g7 awg & W09
WY g § WX IR 9T & am,
wow foly § i wwa W wim ¢ @
for s 7z ATHET ¥4 sATATEREOT
o AL WAT R | T Fa A o ddaey
* aw wx it favterfaere & mame
&Y T T AAT ALLT | WA AR qTHET
SETT @AY, IR A G e
ST & AT FT wHTAT AR @ 1T
3, wiifs dfrafcay #r faedardy s
wifaey vk Wt & wfa &, avq wwr
¥ af aff | o Afarafoeg & fecht ot
WeEy 9T XA ATE & W 9 |wieT
g ama §, Ay gard fou @ §f vy
A § 1 TR AT 7w § I gw o s
WO & %3 fF ag 7 a5 a1 @ quw
R OF W & aA 9F 9aey
Wt w7 Arfam #€ 1w g wrmy
st arfaw w1 far s, @ whay
¥ famrs srdardy o ar vt g o
sl Tfgg—a & M T F a%
foamer ¥ T g—u% afx @ weiw
T AT WrONT ¥ qfee g s
§—x7 9T 1 oF Faw o Frdt w3
% ar, ot fac g ot woiT woner
¥ fawrs WY wrianly w<Y qdfr | o
o sifera wr ArraT § 1 R XW & e
wf & fe Wt oow wwr ¥ W

X & VR

Ministers being in 1750
pay of Birlas (C.A)

Shri Krishna EKumar Chattarjee:
(Howrah): On a point of order....
o e aee ;W g o
¥y g ? .
Shri Krishna Eumar Chatterjoe:
Vhere are more Birla agents on the-
other side than on this side,
I refer to rule 41(2)(ix) and (x):

“it shall not reflect on the
character or conduct of any per-
son whose conduct can only be
challenged on a substantive
motion;”

“jt shall not meke or imply a
charge of a personal character.”

1 want your guidance whether in the
light of this, he cou'd be allowed to
make these remarks....

ot wy fewd : et wween faae
ff ard & Wi o AT awi
st
Shri Krishna Kuomar Chatterjee:

He is circumventing the purpose of
this rule.

Mr. Speaker: The hon. Member can
#o ahead. He hag not made such an
allegation now.

ot aq famdt : & 3 w1 wrdw
AT eTAT

fTmuadstEiariF @y
wif greT =g # fr aafue wdt weg
AT H AT & AT HF TAT & AE
o7 et ot Tt & weeg Y §, waife
wet g & AT T W Ay Y fawr-
ferer ey &, Y T A Wy AvA i
# o ferarer ¥ar f Forw w7 diw oo
& W ¥ 1 ST oE A wTiw
g g & & g AT A

Mr, Speaker: Al]l those things conhd
be given to the Cammiites, # St i
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[Mr. Speaker]
there. But now we are on a call atten-
tion notice. You are expected to ask
A question.

wWuy fand: Sa07 50 & qwaey
¥z ¥ fadfascd I A vz UIH)
AT IT F qF 0T T I DT AT
ST W A TR AR g
WA, oY % KT T ¥ A ISIAT)

F3zy wrr & Fyars o v§ arde
FQ g ¥, ITHF AT A PR oTEY
R few 1 ff & A ¥ qam & fag
@t wr g femr, 9@ A IEE
s g @ Prar MIT wodt At &
fag &1 & @i & faa gwzar fear
qFamg Wi, fog ST
g% qg fmqgade @y

As for Dodd's trip to West Germany
in 1984 allegedly to promote the busi-
ness of Lobbyist Julius Klein's an
agent for indusirial and quasi political
interests, the committee said that
Dood had been indiscreet,

Mr. Bpeaker: Huw is it relevant?
ot ay fomir : Hwaz g

“The six member committee of
standards of conduct unanimously
recommended that the Senale cen-
sure the Conneticut democrat for
behaviour that js contrary to good
morals, derogateg from the public

- trust expected of & senator and
tends to bring the Senate into dis-
honour and disrepute.” Time-news
magazine.

oW WEEY, U9 O 7g ATAAT

© saT ST ot 9T 7 oifew | 9g wx wEA

w1 arreT Y AT g0 & ¥ whr o ot

. wmt § gk Prow 184 & WTOR O

Ty w1 MNfew frar § ) a7 A O
‘W frlwrirwTe & T % fotfiesTc

. wufafy o dicfifag o gl

£
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fr s war demr v & i off ool
wdtpr & gror sfraforg & vt
¥ farars o grdty warg wq §, 37 6
wiw v ¥ fag dry wEt A1 ox
dadry afafs aanf wrg wrc 78 9T
@ g ATqax X ¥ faq owr awr
WY faadfr o amg | dar i & ¥ Wy
&, ar o ury ¥ fydariawre & weam
w1 arfrg, a1 AT ¥E wemw g TEw
Y | APTATHY WY H WA WY g

T &, Ad wa ag ¥aw wfrafoag
w7 wRnr qran § 9 T § |y
WIRT, IT-RE HAT W ey
thaar widt & @ 7 Froft s
& 1 o forg e arewrer A g < gt
& wo A e sintamw
KT aga v s ateT

Bome hon. Members rose—

Mr. Speaker: I am now calling Shri
Hardayal Devgun . . .(Interruptions).
He has made a proponl and 1 shall
consider it. 1 cannot give a ruling
now. He told me that he has given
notice of something. I have not even
seen it. I will see it and then decide
on it

Shri H. N. Mukerjee (Calcutta North

East): Before you decide on it, you
should give us an opportunity.
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admi; in so many words and even
mentioned the name of the Msmber
of the other House and said that he
had made certain allegations in regard
to the members of the Cabinet of
Ministers. As long as some inner
party investigation conducted by the
Prime Minister takes place, every
Member of the Cabinet, the Prime
Minister herself, Mr, Morarji, Mr.
Chavan and the whole lot of them
will be under suspicion ... (Inter-
Tuptions).

An hon, Member: This is most un-
fair,

Mr. Speaker: Let me call the name
of Members, We can look into this,

oft ww foerd : oerer wEEa, A91q
g1 Afag ) &F gAY aTrarT gy
L1

Shri H. N. Mukerjee: Mr, Limaye
has pointed out very legitimately that
from the implications of the statement
of fact which is uncontested, this is
a matter which should be taken pos-
session of by the House and not by
the Prime Minister herself who might
herself be the accused person, for all
1 know or do no! know. Therefore,
it is something of which the House
must take possession. It is immate-
rial to get one fact or the other from
Mr. Banerjee or Devgun or whoever
else might be the signatory to this
motion. These facts might be very
important. But those facts should, in
the nature of parliameniary propriety,
be placed before some parlimentary
body for investigation and not in this
kind of** that we are having at this
particular moment. (Interruption).

Bhrimati Tarkeashwari Sinka (Barh):
‘We object to thg word **. Parliament
ja mot a ** Parliament cannot be

a ",

Shrl Sheo 'Naraln (Basti): Parlia-
ment is pot & **, It is wrong for him
say that. (Interruption).

pay of Birlas (C.A)
Mr, 1 Order, order. This is
an hon. House where all the Members
are meeting. I expunge that word,
(Interruption).

The DPeputy Prime Minister and
Minister of Finance (Shri Morarji
Desal): It is wrong for the hon. Mem-
ber to have used that word., He must
express regret. This is an hon, House
of Parlisment. (Interruption),

Some hom. Members rose—

Shri H- N. Mukerjee: I do not hesi-
tate for 8 moment to withdraw that
word; sfter all, the hon. Finance
Minister, I thought, had a sense of
humour, but that is an illusion.

Seversl hon, Members rose—

Mr. Speaker: Order, order. [ am
calling Shri Dange, the leader of the
communist party,

Shri §. A, Dange (Bombay Central
South): Mr, Speaker, Sir, I wanted
to say, arising out of the remarks you
were plessed to make—

Shrinsati Lakshmikanthamms
(Khammam): Mr. Speaker, Sir, I am
raising # point of order. Under rule
187, sub.rule (2), it is said that ““There
shall be no debate on such statement
st the time it is made”. WNow, you
are allowing a debate.

Mr. Speaker: There is no debate.
They are raising a point that it should
not be discussed now further, because
it should be sent to a committee. This
Calling Attention, they say, should not
be digcussed here. He has given
notice; § shall give it my considera-
tion later on. Whatever may be the
aTgumept, I am not going to take a

motion, if any hon. Member wants to
say anything, this is not the
He has given notice. It will
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Shri Ranga (Srikakulam): In bet-
ween, Yoy have allowed this,

Mr, Speaker: 1 have called Shri
Devgun now.

Shri 8. A. Dange: 1 have been
standing, Sir. Arising out of your
remarks, that you will give considera-
tion to Mr. Madhu Limaye's resolu-
tion later on, ] want to bring to your
attention one more point.

Mr. Speaker: It is not discusged
now.,

Shri 8. A. Dange: You said just
NOW-—

Shri SBurendranath Dwivedy (Ken-
drapara): Sir, you want to punish us
because we are silent? There must
be a procedure.

Shri 8. A. Dange: I am not asking
any question——

Shri Surendranath Dwivedy: 1 am
asking the Speaker lor my own inlor-
mation,

Mr, Speaker: Nobody can discuss
the motion. The notice which he has
given—that will be considered sepa-
rately. Now, we are only taking up
the Call Attention Notice. Hon. Mem-
bers should confine their remarks to
the Calling Attention Notice, 1f any
hon. Member has something to say,
he can certainly say. But this is not
the forum for discussing the other
thing, Shri Devgun.

Shri 8. A. Dange: You allow me to
speak, Sir.

Mr, Speaker: Not on this.

Shri 5. A. Dange: I rose to speak

on your remarks, I am not speaking
on the resolution.

o o gorm dww (¥ ferw) ¢
wwWy wEiy, wiiw T W difen &
centragorwfrng. ..

Shri Serendransth Dwivedy: Sir, a
point of order, It ia sbout the pro-
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cedure that you have follewed in this
House, Now, there I3 3 Calling Atten.
tion Notice. Shri Madbu Limaye was
a signatory; he waa perfectly within
his rights to put a question. He con-
tinved with some other matter, and
you permitted that to be recorded
here, Therefore, it becomes neces-
sary now, on that very matter which
you permitted, to make observations,
and observations can be made by as
many such Members as want to make
them. This i3 a serious matter that
has come before the House. It will
not be proper to bar othcr members
from making ony observations, once

having permitied Mr. Limaye to
inlroduce this.
Mr. Bpeaker: That is a separale

matter. We will finish the Call Atten-
tion Notice first.

ot wy fomd . &7 g7 for 5o
T ger  wWifs T A & s
¥ forafirs a1 wteAr are e
a1 mar 1 4 AT § 79 e R
for & et g fr o s @ w7
afra—at ot ™ & a1y Fagar qxy

£

ot germm T . wa JE,
26 Wt %1 wgdt Ty 7 W dve
g, fom W oy wroe sr mar
27 € 1 g AT AT oo
g WX A I & ¢ 7 oAt dur
gt dew ¥ wAw ATl O Ag
oI AT, & 9 ¥ Sa1 §, 48 AWy
o xw A e oqw W oA
Wt g mar &, O A AIE sl
qTen WOETT Aifen g s ATt fw ¥
T ot A ¥ sk wd € 0w
A wiy W sTA-gdwa w1 Afew o,
I T Ay wwensy wtw fow, e
¥4 ifen & e vt ¥ wa7 wOw
w7 w1 fis o vy sty o Ay v i
fe uror wa woft weht & fix 5-¢
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firr & wrx wolt o T W TTH aA™
aE A g X9 T we W
k7 fored wror &t A § ey 8,
ardr wadiz wrs frenr e 2 el
wifer & | wx a% 37 ® W TN
wff o & %% wTyw BT O AT aw Ay
W a7 %1 fawara & &1 1

ot waera st (Zfer Frel)
vETy AEieT, A A qw .,

oft sz fagrlt Aoy (TaTragT):

weaey 9479, IW W IAT i faqn
T, ¥ AT AN GEAEA G AW 98
g

staat gfwo miat 0 &4 gz 48
%71 # fr qa am owg oh ¥ om of
o T A M aman 2 frosw e
Fav donaaw e, (erEary)

ot wrw fagrd aeddy - qaE
seft wEmat & wat & Fr oz wiw w7 @
fimmar A frazzwd, L.

sitwelt gfie ot & w oiw
LR i F A

it Wy fawd - AY war w2 @ E,
TIT TG E

a1 fafrex & art & oy felt ardf

®Y fifer # ar wwwre & €€ ¥ fasw

WY, WT A SH-Y2AA W Gl T
. wear § 7 & sy wrgan § fe wed

AR agiTciwrg? | gam
- fioar v ?
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st wew fagrdt wrwddht : W
o=, T AT W IAT A{T Aw@r |
waTe ag qor T & fiv wr e Al
wgrat ¥ ot wFT wdar & gy arrk
¥ ¥xferw 1 5 37 ¥ wrdr e sl
Fat # ¥ ? wur qolt @ wEAr
& fis & o 7Y &7 W@ &, a7 | T
Wi

Shrimati Indira Gandhi: What [
have said is this:

“1 have requested Mr. Arora to
furnish whatever facts or infor-
mation he may have in his posses-
siop 1o support the allegation. He
has promised to do so. When 1
reccive this, 1 shall naturally look
into it”

ol gaTw AW WEE AERA,
ot vwAfaw A agr foAt ®
sfrr g am &, v il fr o 2o i -
a¥ far 1 21337 &, 39 ¥ A9 goreq
TR My T o et
(wwar)

Y% RPeG Waty & AW & e
T A ATAY R FAE |

wT W W T R, VT ¥ WA
¥ v 3 & fv g8 @ WIC g
ARt @ ¥ T g, yofed
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dA T A v R fe 3T & AR
# ¥ dwza o3 v ot § 1 ag A W
wsuer § Xa ® Y gar WAy A Hade e
§ R wifgfead sl R O
faw ¥ 39 dufw dvw ® afs7 e
g AT oy Tam ®f & o= & oo
¥ ¥ W & gorr & FF 37 7 qAmw
# faear gra s w0 AT THAT HAT
& Aq@nmagwg.. .. .. (3qawY)
a1t g gam FE—agr
AT W1 TG AX—TE AW AR AW
WAt |
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rRAa gET maves @ wife
TZ A1 @I G W v &y sfaer
§ mow § 1 F g wEar g
fErrgm s & 3T d@1 gRW
fear mar 3 fe o afaarfew3d
Ff NEH €L K IT FAEF AAT AT
a1t e s WA GO WY TR,
SuTq #ft Wt @E 9w wat Wt
o M FE & AR AT W e
gra A #ar ag ¥@ & fag darc §
g ¥ oF Hifery matw § WRIW
Wy IATAITAOE !

wwx-ond et Hwe Wy (W T

g fay) : wsaw qgneE, A wwOr
oIS ¥ qurr gt oft & fag o

8hri Bal Raj Madhek: ] want an
answer from the Prime Minister.

e viw gwm fg : T camgz
oW sz § fr arftT ageg = weoy
AW & TEr gl ¥ fae off g -
ey gt 1 IR ey

L LI
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Shri Rangs: Is he answering the
questien or is he raising a point of
order? What is he doing?

Mr. Speaker: He is raising a point
of order.

o T gwer Fag : ag At AT
a5 oY AT W X wa e oag
A BT A T &7 9@ wer ¥ Fag
AW O W gRwTE weAT A
& ot 17 Ty v ot Ay WA T I
e ¥ wfgg
Sir, 1 want your ruling as to whe-
ther it is parliamentary. If it is not

parliamentary, it must be expunged
from the proceedings. (Interruptions).

Mr. Speaker: Unfortuna'ely, this is
tending to become something out of
which nothing will come out. The
point made by Shri Madhok and others
is that there should be a parliamen-
tary committee. That is a question
which cannot be decided here and
now. This is only a Calling Atten-
tion Notice. In view of the fact that
there iz already a substantive motion,
I do not know whether there is any
point in discussing it now in this
House,

Shri Bal Raj] Madhok: Sir, my ques-
tion arises out of the statement made
by the Prime Minister. She sald that
she has not the facts at her command
and she is trying to get those facts.
In view of that statement of the Prime
Minister my question arises. It is a
very pertinent question and g specific
question. Therefore, she must ans-
wer it. (Interruption).

Shri Ranga: Sir, my hon. friend
wants to know whether she would be

preferably
the Privileges Committee. It iz ror
her to say Yes or mo.

Some hou. Members: No, no. (Inter-
ruptions) .

nmmmmh
mrullunnrMet
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Mr. Speaker: If those words were
used against the Prime Minister, I am
very sorry. :

Member, least of all the Prime Minis-
ter. I used only & Hindi proverb.
It is not meant mgainst anybody. 1
do not think it is unparliamentary. It
means thal the same people who made
the charge .cannot be the judge also.
Shri Arjun Arora of the Congress
Party has made the charge. The
Prime Minister belonging to the same
party cannot sit in judgment over that.
It ig wrong.

Mr. Speaker: If those words “chor™
and all that were meant against the
Prime Minister, they are unparliamen-
tary and I would have them expunged.
But 1 shall feel happy it Shri Madhok
says that they were not meant against
the Prime Minisler and they were said
in o general way.

Shri Bal Raj Madbok: I only quoted
a Hindi proverb which means that the
thief and the judge cannot be the
same person. 1 did not call the Prime
Minister ‘thief".

Mr. Speaker: Then it is all right.
The hon. Member says that they were
not used against the Prime Minister.
(Interruptions).

conduc'ed. We are not able to follow
anything. Tbe hon. Member, Shri
Madhok, has put a question. [t is for
the Prime Minister to say ‘yes' or ‘no’.
Instead of asking the Prime Minister
to give her reply, you are proceeding
. with the next question.

Shrimatj Indira Gandhi: Sir,....
(Interruptions).

Mr. Speakes: Order, order. Do you
not wan: to hear the reply of the
Prime Minister? All of you resume
your seats.

Shrimati Indira Gandhi rose—

St Abdel Gbanl Dar (Gurgaon):
Air, on & point of order.

Allegationg re, JYAISTHA 0, 1889 (SAKA) Ministers

being in 3762
pay of Birlas (C.A)

Mr, Speaker: You do not want te
hear the Prime Minister? Let us hear
her. Now the short point made by
the opposition is whether instead of
a further inquiry the Privilege Com-
mittee or some other committee of
the House could go into it

st wzw fugrl waddy: wene
qgrzg, ¥ qu Aol & a7 geAr wge
g fr wifar ag woa o on W w
foreiierdr wf aelt & 7

Shri Shivajl Rao §. Deshmukh (Par-
bhani): 8ir, I rise on a point of order.
By the very nature of the guestion,
whether the issue should be left to
the commiltee of this House or the
Privileges Committee to consider, #t
is not for the Prime Minister to decide
this question.

wt wy foed © o3 o7 M e
mEw AW I |

was accepted by the House.

oh wy fowg :  wer wtar v
a0

Sari Nath Pal (Rajapur): Mr.
Speaxer, will You allow me to speak
cne sentence to help you?

Mr. Bpeaker: The position is yet to
be clarified.

Shri Nath Pal: 1 want only to heip
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Ghani ir, a N
poiet of order. ffgrarcfend dw © M o Luwl 4 oW
g e v wdwaifed o gt [2 e
o fad wrd § 37 ¢ WY Y FTNT “zrmm There is no point of
el ) AR TT W were qwR 5

m Y e i AT
A AT AT E IS F AT some use to you in reaching a final
wittg g% ® A fraranar g gl :o“hio; s.: uﬁm proposal put l:;rm
u ri aye. In the House
wer A AT e . AU U (S Common: there was an incident
&% Wfay 4 i wIWI T 77 AATATD very identical to the one with which
! ? you are concerned now. One Mr.
o w7 e 7Y g fear v § Belcher, Minister snd Under Secretary
in the Ministry of Lord Attlee, it was
sufigested was gullly of accepting
& s wgen g f wrdw 6 ﬂlh:aal gratification. dNo substantial
. Charge was mentioned and no facis
WOAT AN & o wwr Wl WY N orsfrniched at that time. What
sravm ¥ fo g oz sy fomga ::cp'pmd }nl. at the Tory Club it
' fe g Foamea ame a fashion those days to re-
bibadeiinid il mark that since the worthless mem-
it w7 T bers of the proletariat have become
Ministers, naturally corruption is in-
evilasble and Britain is going to pieces.
- a report was again repeated by
He v 10 Gl g8 Mr. Winston Churchill. But when
Mr. Churchill repeated it, Mr, Attlee
SIS g ey e )l ;'f:':ghhiil_gl h:uBndm't indu‘{u::d the
. .. = e Minister of Britain 10 on
PENP TG P 5‘;‘"’" e th:lﬁoor of the House and say “here
; ; d4nd now I announce the appointment
I Qe erl "’J e of a Committee under Lord Sankey,
andes ¥ A 1 & anyhody who has got any evidence"—
» i ”’ dt o not only Mr. Arora—“may come and
W SUE (U S g yeb K¢ furnish it; | shall bow down 1o the
) . . » . verdict of that Committee”. Now the
o gt - e deR e ey :osilion is that the Prime Minister has
ecn, good enough to make a reference
o adye K dap Wb ol to the Code of Conduct.  She was not
= pre 1 when only last week her right
crsle ayle 97y ‘L.f: :nn:. man, Shri Chavan, said here that
_ v &bl e has not accepted the Code of Con-
A g duct of the Santhanam Committee.
derst My 3¢ of oSS Urkb+  So. when did they accept it? '

boiel/ i e &adye K
2 Us W gy ¥ e But 1 submit that before you give
Prime Minister shosid setse the intia-

y . n selze the initia-

N ad S e Lala ULy | yee tive. Very serious allegations are
F 21 being made. The allegations may be

SR e B § il S wrong, but this Is a parliamentary -
a,i.ﬂ,ﬂll'-w ¥ o\& S  democracy and when allegations are

; made on the fioor of the House—I] am
& eyl B oMl 09y not concerned with what Shri Arors
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says—when a senior Member says
that, she just cannot say that ghe is
asking somebody to furnish the facts,
That will not satisfy anybody and the
cloud of suspicien will coatinue 10
heng. Therefore, I appeal to her not
to go by small procedural things,
whether it was in order or not. What
is important is that serous allegations
have been made and therefore let us
call the highest judiciary to our
rescue. But first I want a parliamen-
tary committee to go into this.

Mr. Speaker: Shri Madhu Limaye
says that he has written to me on this
but I have not yet seen that. Now a
new suggestion has been made. In
view of this, may 1 suggest that we
proceed with the next item so that it
will give me time to see that and
later gn, if necessary, I will consider
this,

Shri 8, A. Dange: When you pay
attention to Shri Madhu Limaye’s pro-
position :n your Chamber, may I
request you to add to that onc more
item. It is pot only a question of
Shri Arjun Arore’s facts being weri-
fied but also it is a question of Shri
Gulzarilal Nanda, the ex-Home Minis-
ter, having stated that 45 Members
of this House were in the pay of
Birlas. That ghould also be added to
Shri Madhu Limaye's proposition.

Shri Hem Barus (Mangaldai): May
1 cite a precedent of this House?

Mr, Speaker: So, if the House
agrees, 1 would take it out now and
consider the question raised by Shri
Dange, Shri Madhu Limaye, Professor
Ranga and o' hers.

Bhri Hem Harua: 1 want to help you
in that.

Mr. Speaker: If you want to go
through the calling-attention, each one
of you is going to put questions and
unaturally she has no answer because
she has asked 8hrl Arjun Arora to
give her the facts.

Skrl 8. M. Banerjee: It is no use. ..
(Interruption). )
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Mr, Speaker: Now we will proceed
to the next item on the agenda and
will take up this question separawy.

1253 hrs,
PAPERS LAID ON THE TABLE
Avprr Rerort (Civin), 1967 oN ReveEnue
Reczrrrs

The DéPuty Prime Minlster and
Minister of Finance (Shri Morarjl
Desai): Sir,

1 ‘oeg o iy vn e Talthe a cupy
of the Audit Report (Civil), 1967
on Revenue Receipts, under article
151(1) of the Constitution
[Placed in Library. See No. LT-
450/87]

Axnvar ACcOoUNTs OF THE CoCHDN
Porr TrusT Fomr 1085-88 Anp Nori-
FICATIONS UNDER MoTor Vesrcres
Act

The Minister of Transpory and
Shipping (Dr. V. K. R. V. Rao): Sir,

(1) I beg to re-lay on the Table—

(i A copy of the Annual
Accounts of the Cochin Port
Trust for the year 1965-66 and
the Audit Report thereon
under sub-section (2) of sec-
tion, 103 of the Major Port
Trusts Act, 19063, [Placed in
l‘..i?bmm. See No, LT-105/

.1

{ii) A copy each of the following
Notificatlons under sub-section
(3) of section 133 of the
Motor Vehicles Act, 1539:—

(a) The Delhi Motor Vehicles
(Third Amendment) Rules,
1966, published in Wotifica-
tion No  F.B8(13)/85-88.
Transport In Delhi Gazette
dated the 22nd December,
1568,

(b) Notification No, 158/08/F.
No. 63-322/68-Pub. publish-
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Gazette daied the Bt Dec-
ember, 1966, making certain
amendments {o the Anda-
msn and Nicobar Islands
Motor Vehicles Rules, 1689.

(c) Notification No, 166/68/F.

No. 68-281/66-Pub. publish-
ed in Andaman and Nicobar
Gazette dated the 27th Deec-
ember, 1966, making certain
amendments to the Anda-
man and Nicobar Islands
Motor Vehicleg Rules, 1839.
[Placed in Library. See
No, LT-186/67.]

(2) | beg to lay on the Table—

(a) Annual

(b) Annual

(i) A copy of the following papers

under sub-section (2) of sec-
tion 103 vf the Major Port
Trusts Act, 1083:—

Accounts of the
Visakhapatnam Port Trust
for the year 1964-85 and the
Andit Report  thereon.
[Placed in Library. See No.
LT-451/67].

Accounts of the
Mormugag Port Trust for
the year 1964-65 and the
Audit Report thereon.
{Placed in Library. See No.
LT-452/67.)

(i) A copy of the Annual Report

of the Centra] Road Transport
Corporation Limited New
Delhi, for the year 1985-88,

(1) of section 8IGA
of the Companles Act, 1906
[Ploced i Library, See No.
LT-458/67.)

(iii) A copy each of the following
Notifications

under sub-gection
(3) of section 122 of the Major

‘Port Trusts Act, 1908: —

MAY 20, 187

Amendment HRules, 1968,
published in Notification No.
G.SR. 1977 In Guzette of
India dated the 24th Decem-
ber, 1086. [Placed in Lib-
rary. See No. LT-454/687.]

(b) The Major Port Trusts
(Payment of Fees and Al-
lowanceg to Trustees)
Amendment Rules, 1966,
published jn Notification No.
GSR 2027 in Gazette of
India dated the 31st Decem-
ber. 1966, [Placed in Lib-
rary. See No. LT-455/67.]

Bgrnoaws Scmrr or Lasourn MmnisTer's:
TALK

The Depaly Minister in the Minis-
try of Informatiom ang

(Shrimatl Nandinl Satpathy): Sir, on
behalf of Shri K K. Shah, I beg to
lay on the Table a copy of the
Bengali Script of the Labour Minister
of West Bengal, Bhri Bubodh Banerif's
proposed talk on the All India Radio
on the 1st May, 1967 along with its
English translation. [Placed in Lib-
rary. Seg No. LT-438/87.)

Shri 5. M, Banerjeo; (Kanpur): Sir,
Shrimati Nandiné Satpathy has leid &
of the Bengali script of the
Labour Minister of West Bengal, Shri
Subodh Banerji’s proposed talk on the
All Indis Radio on the 1st May, 1967
translation.

§
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‘Mir. Bpeaker: You want them to lay
Shri Nande's speech also?

dwghod: gwgR § o
fran war W |

Shri . M. Banerjee: In this parti-
culay case, because Shri Subodh
Banerji hagy mentioned the name of
some party in hiy proposed speech, it
was disallowed by the Station Direc-
tor. We wanted to know under what
rule it was done. At the same time,
we wanted to know under what rule
Mr. Nanda, when he was the Home
Minister, was aliowed to make his
speech in which there wag a similar
remark to g particular political party,
the Left Communist Party, on the All
India Radio. Both these statements
should have beep laid on the Table of
the House so that we could have
judged whether Mr. Nanda was correct
or Mr, Subodh Banerji wag correct,

Bhrimati Nandini Satpathy: About
the ecode angd Mr. Nanda's speech on
the All India Radio, the hon. Minister
said that he would look into those'

he said that it would be laid on the
Table. About other things, he said
that he would look into them.

Shri C. K. Bhattacharyys (Raiganj):
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Mr. Bpeaker: They will look into
the legal aspect og it.

NomiricatioNs UNDER AIRCRAFT ACT

Tae Minister of Tourimm ang Civil
Aviation (Dr. Karan Singh): I beg to
lay on the Table 5 each of the
following Notifications under section
14-A of the Aircraft Act, 1934, to-
geither with Explanatory Note:—

(1) The Aircraft (Amendment)
Rules, 1967, published in Noti-
fication No. G.SR. 484 in
Gazette of India dated the
8th April, 1967,

(2) The Aircraft (8econd Amend-
ment) Rules, 1967, published
in Notification No. G.S.R. 511
in Gazette of India dated the
15th April, 18867,

(3) The Aircraft (Third Amend-
ment) Rules, 1967, published
in Notification No. G.S.R. 548
in Gazette of India dated the
22nd 1867, ([Placed in.
Library, See No. LT-457/67.]

Nortrication unpem Rice-Mnimve
InvusTRY (REGULATIONS) AC)

The Minister of State in the Minis-

try of Food, Communily
Development and (Sarl
Annasahib Shinde): (1) [ beg 1o re-
lay on the Table a copy of the Rice-
Milling Industry (Regulation and

Licensing) Amendment Rules, 1987,
published in Notification No. G.S.R.
167 in Gazette of India dated the 1lth-
February, 1867, under sub-section (4)
of section 22 of the Rice-Milling In-
dustry (Regulation) Act, 1058, [Plac-
ed in Library. See No. LT-128/87.)

(2) 1 beg to lay op tha Table—

(i) A copy of the Rice-Miling
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Licensing) Second Amend-
ment Rules, 1967, published in
Notification No. G.S.R. 785 in
Gazette of India dated the 20th
May, 1987, under sub-sectlon
(4) of section 22 of the Rice-
Milling Industry (Regulation)
Act, 1058, [Placed in Library.
See No LT-458/67.1

(ii) A copy each of thg following
Notificatlons, under sub-sec-
tion (8) of section 3 of the

Essential Commodities Act,
1958 —
(a) GS.R. 497 published in

Gazette of India dated the
S5th April, 1987, making cer-
tain amendment to Notifica-

tion No. G.B.R. 153 dateq the

1st February, 1967.

(b) GS.R. 499 published in
Gazeite of Indig dated the
10th April, 1867, rescinding
the West Benga) Essential

Commodities (Restrictions
on Movement) Control
Order, 1565.

(c) The Rajasthan Foodgrains
(Restrictions on  Border
Movement) Second Amend-
ment Order, 1967, published
in Notifieation No. GSR.
561 in Gazette of India dated
the 22ng April, 1967

(d) The Inter-Zonal Wheat and
Wheat Products (Movement
Control) Fourth Amend-
ment Order, 1967, published
in Notification No. G.SR.
582 in Gazstte of India
dated the 22nd April, 1967.

{(e) GSR 583 published iIn
Gazette of India dated the
22nd April, 1987, rescinding

the Gujarat Roller Mills
Mixed Atta (Price Control),
Order, 1966.

(f) The Inter-Zonal Whest and
Whest Products (Movement
Control) Thirg Amm
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Order, 1967, published In
Notification No, G.S.R. 887
in Gazette of [ndia dated the
18th April, 1967,

(g) The Delhli Specified Food
Articleg (Movement Con-
trol) Amendment Order, 1967
published in Notiflcation No.
GSR 868 in Gazeite of
India dated the 15th April,
1967.

(h) The Northern Inter-Zonal
Rice (Movement Control)
Order, 1967, publisheq in
Notification No. GS.R. 573
in Gazette of India dated the
18th April, 1967,

(i) GS.R. 574 published In
Gazette of India dateyg the
18th April, 1967, rescinding
the Northern Zone Paddy
(Restriction, of Export)
Order, 1958,

()) The Northern Inter-Zonal
Gram (Movement Control)
Order, 1967, publisheq in
Notification No. G.S.R. 575
in Gazette of Indig dated the
18th April, 1967.

(k) The Nomhern Inter-Zonal
Maize (Movement Con-
troly Order, 1867, published
in Nolificatlon No. G.S.R.
658 in Gazette of India
dated the 3rd May, 1007

() GSR 708 publisheg in
Gazette of India deted the
10th May, 1967, making
certain amendments to No-
tification No. G.SR. 1842
dated the 24th December,
1064,

(m) The Rajasthan I\:uuulu,
(Restrictions

Movement) ‘rh.ira M
ment Order, 1967, published
in Notification No. QAR
88 in Gazette of Indla
rmﬁium?mm
LT-450/91.] &
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(i§) A copy of the Annual Ac-
counts of the Animal Wellare
Board, Madras for the year
1906-66 along with the Audit
Report thereon. [Placed in
Library. See No. LT-460/67.]

Onoexrs UNDER Dxrimararion Comis-
ston Act

The Deputy Minister In the Minls-
iry of Law (Bhri D, R, Chavan): I beg
to lay on the Table—

(1) A copy each of the following
Orders of the Election Commission
under sub-section (2) of gection 11 of
the Delimitation Commission Act,
1082,

(1) Order No. 6C published in
Notification Nov. S.O0 147 in
Gazette of India dated the
11th Januady, 1967, making
certain amendments in the
Delimitation Commissjon's
Order No. 5 dated the 2nd

June, 1968, relating to the,

State of Bihar,

{1i) Order No 15A published in
Notification No. S.0O. 352 in
Gazette of India dated the
Z7th January, 1967, making
certain  corrections in the
Delimitation Commission's
Order No. 15 dated the 23rd
May, 1966, relating to the
State of Uttar Pradesh.

{iii) Order No. 5D published in
Notifieation No. 8.0. 420 in
Gazelite of India dated the 3lst
January, 1967, making certain
correctiong in the Delimita-
tion Commission’s Order No. 5
dated the Ind Jume, 1866, re-
isting to the State of Bihar.
[Placed in Library. See No.
LT-481/861.]

(3} A copy of the Delimitation of
? Constituencies

1889 (SAKA) Popers Laid 1774

o ¥ st
the Representa le
1950, [Placed in Library. See No.
LT-462/57.)

(3) A copy of the Registration of
Electors (Amendment) Rules, 1967,
published in Notification No, 8.0, 1127,
in Gazette of India dated the lst April,
1967, under sub-section (3) of section
28 of the Representation of the People
Act, 1950. [Placed in Library. See
No, LT-463/87.)

(4) A copy of the Conduct of Elec-
tlong (Amendment) Rules, 1967, pub-
lished in Notification No. S.0_ 1542 in
Gazelte of India dated the 25th April,
1967, under sub-section (3) of section
169 of the Representation of the Peo-
ple Act. 1951, [Placed in Library.
See No. LT-484/67.)

12.59) nrs.

! PETITION RE. SHIFTING OF VEHI-
CLE RESEARCH DEVELOPMENT
ESTABLISEMENT FROM
AHMEDNAGAR TO AVAD|

o i et (v e ):
e AEEa, ¥ afrwA Frod iz
e2feaffizc w1 wEmEmT & sred
g ¥ BN X apnw oy 8 awa
argdy TweW w1 v afewi #
W @ oF qifw dn wew g )

w=T AFIAN, 73 AfAwT w0, ..

Mr. Speaker: No speech please ..
{ Interruption)

The House stands adjourned for
lurwh to meet at 2 O' Clock

1% hrs.

The Lok Sabha then adjourned for
Lunch 81l Fourteen of the Clock
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The Lok Sabha re-ossembled after
lunch gt Fourteen of the Clock.

[Mg. Derury-Sreaken in the Chair]

STATEMENT UNDER DIRECTION
116 RE. FOODGRAINS SUPPLIED
TO KERALA

Shri Vasudevan Nair (Peermade):
Sir, onder Direction 115(1) by the
Speaker, I seak to make g statement
correcting the statement made by Shri
Jagiivan Ram, Hon. Minister for Food,
concerning monthly food supplies to
Keraia.

I am quoting a portion of the state-
ment made by the Minister on 22nd
May, 1967 while replying to the debate
on the adjournment motion. He has
repeated the same in Rajya Sabha also.

“Shri Jagjivan Ram: In April,
the shortfall had been quite size-
able. Instead of 70,000, it has
been 53,00,

Shri P. Ramamarthi: 41,000,
That was what the Keralg Chief
Minister told me the day before
yesterday.

Shri Jagjiwan Ram: [ am quite
sure of my facts. 1 am not going
to take figures from my friend™

Subsequent to this statement by the
Central Fooq Minister, thy Kerala
foud Minister has sent a message to
Shri A. K. Gopalan, M P. In that

MAY 30, 1060 Foodgrain mapked to I
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other surplus Statey within the coune -

try or from imports or from their
locsl procurement. The Food Corpo-.
retion hag confirmed that 83,000 tonnes
of rice was issued through its depots
tu the Ration Shops in Kerala during

43,680

la Re-

There has been no attempt on my
part to mislead the House, (Interrup-
tions).

Shri N. Sreekantan Nalr (Quilon):
What ig this? W, do not understand
this.

Mr. Deputy-Speaker: No discussion
now,

Some hop. Members rose—

Mr. Deputy-Speaker: Mr, Vasude-
van Nair made a statement and the
Minister hag made a statement in
reply. There cannot be any discussion
now.

Shri A. K. Gopalan (Kasergod):
Generally, according to rules, it Is cor-

fipure. There iz difference 1in
those figures. This is what we are

Kerala have given their figure and they
bave written to Members of Parlis-
mon!
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. Mr Deputy-Bpeaker: Will the hon.
Member please resume his seat? Iam
not just pointing out the rules of pro-
cedure, but I am Only saying that if
he is not satisfied with the reply, then
there are other methods. He can put
a question and pursiie the matter, but
it we continue like this, it would be
very difficult.

Shri A. K. Gopalan: We are forced
10 continue this discussion.

Shri 8. M. Banerjee (Kanpur): 1
want to rise on a point of order .,

Shri A, Srecdharan (Badagara): He
must apologise to the House.

Shrl E, K. Nayanar (Palghat): H
should spologise to the House.

Shri Jyotlrmoy Basy (Diamond Har-
bour): We have been misled all the
time with wrong figures,

Shri E, XK. Nayapar: Let the hon.
Minister say whether the figure !3 cor-
rect or not; if it is incorrect, let him
apologisc to the House.

Shri A. Sreedharan: Let him say
that his figure was incorrect. He cac-
not just make this statement and get
away with it

Shri E, K, Nayanar: Let him say
whether the figure is correct or not,
and if it is incorrect, he should apo-
logise.

Mr. Depuly-Speaker: He has given
certain fAigures which he has ascer-
tained to be correct; his agencies are
there. 1f the hon. Member wants to
challenge those figures, he can cer-
tainly request him to dari!!ll.ht posi-
tlon. 'Beyond that, what
in the circumstances? Couldthe hon.
Minister enlighten me on that?

Sl A, K. Gopslan; We have got
this information that a ship that was
mlh&nhlnvllh 10,000 tonnes . .

wu if the hon.
give me some time for
. perhaps, there
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may be no necessity for any disecus-
sion.

Bhri A. K. Gopalan: Belore he clari-
flez the position, I want tum to answer
this point also, A ship laden with
10,000 tonnes of rice had gone to
Cochin; out of that, 5,000 tonnes had
been unloaded, and 6,000 tonnes had
nut been unloaded, and that ship then
went to other places, That is what
the Chief Minister and the Food Minis-
ter of Kerala have said. If they are
wrong, then certainly the hon. Minis-
ter can make an enquiry and punish
them for saying that. But if the Food
Minister here is wrong, then something
must be done in thaf regard and there
must be some inquiry pbout it. We
have been supplied with certain facts
by the Food Minister and Chief Mim-
ster of Kerala. When we had asked
them why they were saying like that,
they told us that this was the poai-
tion and that the ship had gone to
other places after half the quantily
had been unloaded. It looks as if,
therefore, that if a ship goes to Cochin
with 10,000 tonnes, that goes into the
account of Kerala. Is this the way
in which it should be done?

Mr, Depaty-Speaker: Let the hon.
Minister have his say.

Shri Jagjiwan Ram: 1 was going to
exp'ain why this divergence had
arisen. There is no intention to with.
hold anything from either the hon.
Members of Kerala or from the whole
House, because I have admitted that
there has been a shortfall. The point
is that we have been maintaining here
the figures of supply to Kerala, which
the Food Corporation gives us, and
that iz what has led to this difficulty.
1 have no difficulty in admitting that.

Shri Vasudevan Nalr: Who is wrong?
1s the Food Corporation wrongt

Shri Jagjiwan Ram: The Food Cor-
poration is wrong to this extent that
what they are supplying includes not
only what we have given from Andhea
Muwmmhﬂ
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country but also imported from ahroad
it may contain also certain quantities
procured locally. Therefore, this
difficulty has arisen.

Shri E. K. Naysnar: Let the hon.
Minister accept that his figure is in-
correct.

Shri Jagjiwan Ram: As regards why
this divergence in ligures has arisen,
I have since gone into that, What ]
said was the quantity supplied to
Kerala. Naturally, one will presums
that the supply meant supply from
outside Kerala. The practice has been
That ‘he Food Corpotation has Heen
releasing from its stock. 53,000
tonnes is the quantity moved from
rice procured in Andhra Pradesh,
imported from outside and alsa relea-
sed from the stock of the Food Cor-
poration which they may have pro-
cured local'y there. I shall give the
figures presenily. Since then 1
have ascertained the position. That
is the figure of supply, and that is
what we have been maintaing here, I
have got the figures for the last year
and also this year.

I shall give the quantities which
have actually moved into Kerala and

that will remove the misunderstand.
ing that has arisen,

In January, the total movement of
rice was 66300 tonnes.

Shri E. K. Nayanar: That is incor-
rect.

Some hen. Members: Let us hear the
hon, Minister fully,

Shrl Jagjiwan Ram: In February,
it was 48200 tonnes. 1In
it was 70,7700 tonmes. In April,
it was 45,200 tonnes.

Shri E. K. Nayanar: That is wrong.
It was 43,860 tonnes.

Shri Jagiiwan Ram: There are ac-

eonﬂnl the figures that have beem
supplied to me. There i a difference
t.lnn mmdhshmm
hﬁ. lcmnul shall look ioto
that pdid- see why this mu
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about a thousand tonnes has arisen.
I shall iry to see why this divergence
hag arisen.

Bhri{ Vasudevan Nair: That is not
the main divergence. The hon. Minis-
ter made a statement that it was about
53,000 tonnes. We challenged it at
that very time. Shri P. Remamurti
said that it was not 53,000 tonnes. And
now the hon. Minister says that it was
only 45,000 tonnes. That means that
his statement at first was incorrect.

Shri Jagliwan Ram: T am saying thnt
53,000 tonnes is the quantity that has
been supplied by the Food Corporation
which functions on our behalf, and on
the order of the Kerala Government~
releases {o the various ration shops and
fair price shops. That hasg been the
misundersianding. The figure that I
had quoted was the figure supplied
by thc Food Corporation which had
bteen doing this for the last | . .

Shri E. K. Nayanar: That is incorrect.

Shri Jagjiwan Ram: There is no
intention 1o withhold information . . .

Shri A. Sreedharan: The maln point
is that the hon. Minister had made an
incorrect statement on the floor of the
House. What was the actual quaniity
supplied?

Bhri E. K. Nayanar: That means
that the hon. Minister admits that he -
had made an incorrect statement to
the House,

Shri Jagjiwan Ram: I do not admit
that. 1 say that the figure that I
have supplied is the gquantity supplied
by the Food Corporation to the Kerala
ration shops and fair price shops and
other places,

smn.&mwmbemw
it with the State Government?

he verified it, and if so, what is ﬂn
reply given by the State Government?

mm 1 am giving the

the te
hm thepe, .
because -

E.

Shri
figure that
thinks has

5

5
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wantﬁ.y supplied and the gquantity re-
celved from outside are different. I
shal] give the quaitity received ...

Shri A. Breedharan. What was the
reply from the State Government?

Shrl Jagjiwan Ram: This js the
figure that the Siate Government pre-
sumably quotes; and if there is any
divergence in this figure, I have said
that I shall ascertain from the State
Government why this divergence of
2,000 or 3,000 tonnes has arisen.

So far os April is concerned, 1 have
said that the figure is 45,000 tonvnes,
but according 1o them and according
to the telegram, it is 43,869 tonnes.
So, there is a slight differcnce of
about one thousand tonnes. We shall
have to check up why this difference
has arisen,

That was why ] wanted to explamn
to the Members that there was no in-
tention 1o withhold any informa.
tion, because I have admitted already
that there has been a shortfall, The
difficulty has arisen only because we
have given the figure of supply made
io Kerala......

Shri P. Ramamurt]l (Madurai): What
obeout May?

Shrl Jagjiwan Ram: ....from the
stock that is maintalned in Kerala,
either the imported foodgrains or
foodgrains procured in this country
or procured locally in Kerala itself.

Shri P. Ramamurti: What about
May? The hon. Minister had said that
by the end of May, about 83,000 tonnes
would have moved to Kerala.
was the sclemn promise that he had
made, We would like to know how

Foodgraina  JYAISTHA 9, 1889 (SAKA) mm‘a :tml.u 1782

Shri P. Ramamurti: Would he be
surprised if I tell him that till the
24th of this month, as against 63,000
tonnes, only 29.000 tonnes have been.
moved?

Shri Jagjiwan Ram: I shall not be
surprised,

Shri A. K Gopalan: It 15 a very
serious 'matter. 1 can understand his.
saying that there was no time to en-
quire. Before the day of the adjourn-
ment motion also, 1 had sent a letter
to the Food Minister giving all these
figures. 1 had gol a letter from the-
Food Minister of Kerala where all the
figures had been mentioned, and the
April figures were also there. I had
sent a letter to the Food Minister here
pointing out all those figures, When
the hon. Minister here knew from the
letier that 1 had written on the basis
of the information supplied by the
Food Minister of Kcrala, that there
wnt some differcnce between  his
fieures and the figures given by the
Kerala Food Minister, he should have
vnquired about it and found out why
the difference had arisen. On the day
of the adioutnment motion also, we
had referred 10 it. Then also, instend
of going into the matter, the hon.
Minister said that we might have got
the information from some other place,
and it might not be correct. This
morning, the Chief Minister of Kerala
has given a press statement wherein
also the figures are like this. So, it
is not a question whether there is
some discrepancy. Why is it that
when we, Members of Parliament,.
get some information from our State,
from the Minister, the Food Minister
or the Chief Minister—and I wrote a
letter to the Food Minister saying all
these things—the Food Minister here-
did not at least look into it? Ewven
though he does not reply, and when
he understands that there ls some-
discrepancy? It may be that wien we
wrote letters some flgures may mnot
have been correct, but he should have-
said “No; ygur figures are not correct”,
or he should haye engquireq from

.
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State and then said, “there is gome
discrepancy. I shall enquire into it
S0, it may not have been done con-
sciously or unconsciously, but it is mas-
leading the people and it is mislead-
ing the House also, because, so many
times the letters have been sent to
‘the Food Minister, The same copy of
the letter sent to me was sent to him,
In that, the figures are given. At
least at that time, he should have en-
quired into it. He must have respect;
it may not be a Congress Food Minister
in Kerala, but when the Food Minis-
ter of Kerala says something, he must
have enquired and then adviseq the
Food Minister, “Your Agures are not
correct,” or told the Food Minister
that “my figures are correct, or the in-
formation that 1 have got is not cor-
rect.,” It is not a simple thing today
to say that “there is some discrepancy
and I shall enquire into it.” It must
have been enquired into earlier.

We are sitting here as Members of
Parliament. I have respect for Shri
Jagjiwan Ram. I am also a Member
of Parliament elected to this House
from 1952 onwards. When I send a
letier to him saying this is the posi-
tion, he must reply and say “Your
figures are not correct,” or “I shall
enquiry into it.” There were 15 days'
time for enquiry. Even now, it is not
being done.

ot T eTeT (®EET)
mwm%mwﬁ

oy g §

8hri Jagjiwan Ram: Mr. Gopalan
wrote a letter to me. Unfortunately,
at that time, I was out of the head.
qQuarters. I returned only on the 21st
morning. Unfortunately, I saw the
letter of Mr. Gopalan after the Ad-
Sournment Motion was over. That ia
whylhanndbemnblewnMu-
pliep to his letter.

Shet Maneharan (Madras North):
Even now you are not in a position
to say.

skl Jagjiwan Ram: There is no
question' of mincing matters. I am
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saying that a misunderstanding has

arisen because here, in the depart-
ment, they have been maintaining the
figures of supplies from the Food
Corporation,—
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The figures that have been maintained
are the figures relating {o the supplies
from the stocks of the Food Corpora-
tion to the fair price and other shops
of the Kerala Statc.

Shri N. Sreekantan Nalr; Even 1n

try has given to the press that
tont have been supplied, dbut the
Minister of Kerala says it is only
tons. How is it that always the figures
given by the Government of India are
higher than what we receiver Itisa
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that, certainly I will check
with the Food Minister of Keralu
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a3 the minister would make
there is a discrepancy in the
upplied by the Food Corpora-
tion and these figures. The polnt la,
10,000 tonnes of rice which were arriv-

te

ing by a steamer was also taken
into account here. But the Kerala
¥Food Minister had  specifically
pointed out In her letter to

of her repeated telegrams as-
king the Food Ministry to allow the en-
tire quantiey to be unloaded in Cochin,
Even after all this,
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Shri Jagjiwap Ram: Bo far as
10,000 tonnes are concerned, the figure
of 10,000 hag not been taken into
account here. Only 5,000 has been
taken into account, It so happened
that in the previous month, the 10,000
tonnes that was to be unloaded arrived
two days later. It came on the 2nd of
the succeeding month and it was taken
into account in the succeeding month
as 10,000. So far as the 5,000 is con-
cerned, only 5,000 has been taken into
account. (Interruptions).

Shri Vasudevan Nair: What is the
explanation for giving out, wvarious
figures like 63,000, then 60,000 and
then 50,0007

Shri Jagjiwan Ram: So far as the
supply lo be made was concerned,
that was on the expectations of the
despaiches from Andhra. When there
wag a meeting of ths Southern Zonal
Council, the Food Secretary met the
Chief Minister gnd Food Minister of
Andhra and he was assured that the
despatches will increase. On that
basis, it was expecled that larger
quantities of rice would move from
Andhra to Kerala. Op that basis, I
said our expectation is that larger
quantities of rice will move to Kerala.
I never said that it has moved.

Shri H. N. Mukerjee (Calcutta North
East): It does seem very queer that

position that certain guantities might
have moved, a Minister made a state-
ment in this House which has led to
al] this imbroglio. We sare

with a very peculiar situation, where
the Chle? Minister of a State issue a
press gtatement after paying a visit
1o Delh cnly the other day that In
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remediey and those remedies should

be applied.

peculler situation for which there are
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i N. Sreekantan Nair: Sir, he
has no business to interfere. 1 can
and the Food Minister giving
a reply. Our people are starving.
de must sit down.

nders

' Mr. Deupty-Speaker: Order, order.
Let all hon. Members resume their
sea This being a sensitive issue I
wed some latitued and allowed
questions seeking clarification to be
put. There is no question of argu-
nents and counter-arguments being
put forward at this stage. What I
would suggest is, the hon. Minister
‘hag given an explanation and, there-
fore, let us stop it here. If there is
any further argument.... (Interrup-
tion) .

. i S. M. Banerjee: Sir, on a
point of order. From the statement
the hon. Minister it is clear now
t whatever he said on the 22nd,
e of the figures have been proved
e wrong. He has taken shelter
er the plea that he did not know
ly what was supplied or procured
the Food Corporation. As men-
neq by Shri Ramamurti, the Chief
ster of Kerala, who is here today
has given a statement that the total
allotment from December to May was
94,059 tons while the actual receipt
1p to 24th May was only 3,14,269 tons.
you will permit me, Sir, I would
> to pay it on the Table of the
se so that hon. Members may
e for themselves who is confusing
e country, whether it is the Chief
ister of Kerala or the Food Minis-
0 e Union Government. T shall
it on the Table ©of the House,

Deupty-Speaker: This will be

d and sent to the Food Minis-

e will go through it. It is not
' to lay it on the Table.

%l

Shri S. M. Banerjee: Sir, if you
| allow me, I will lay it on the

Al

Deputy-Speaker: If public
ments of either the Fooq Minis-
(& or the Chief Ministers of different
N ‘-Sté'tes are to be laig on the Table of
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(St.)
the House, it would create a difficult
situation. He can send it to the Food
Minister sp that he can go through
it. .

Shri S. M. Banerjee: I wish to know
whether that statement is correct or
not.

Mr. Deputy-Speaker: He has already
replied to it.

Shri Chengalraya Naidu (Chittoor):
Sir, on a point of order. The Minister
hag given 3 statement. Are we to rely
on that statement of the Foogq Minis-
ter or the statement of somebody who
does not belong to this
(interruptions). If this continues you
are not going to get any more rice
from Andhra. ... (interruptions).

s qATE ST gEA @i
2, i Ffame Fzmar 1@

Mr. Deputy-Speaker: The hon. Mem-
bers are within their right to quote
what their Chief Minister has stated
and try to seek further clarification
from the Central Food Minister. There
is nothing wrong in it

Shri Tenneti Viswanatham (Visakha-
patnam): I would like to say g word.
I understand that a friend fromn
Andhra Pradesh has said that if this
continues Andhra will not supply rice
to Kerala. Did I hear him correctly?

Mr. Deputy-Speaker: I do not think
he has said anything of that sort. That
is a personal expression. ... (interrup-
tions). It is not the Government’s
view nor is it the party’s view; it is
an individual 'opinion.and it has no
value. Anyway, I thank you for
pointing it out to me.

Shri Tanneti Viswanatham: Shall
we take it that he has not saig it?

Mr. Deputy-Speaker: I would like

to agree with you.

Shri Tenneti Viswanatham: He has
not said it.

Mr. Deputy-Speaker: Yes.
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Sari N. .Sreckantan Nair: Two
weeks ago there wag a statement by
the official spokeman of the Andhra
Government that because the attitude
of Kerala was not reasonsble, they
were not going to give Kerala the
priority,. We are not at enybody’s
door with the beggar's bowl. If you
cannot give us rice, we will get rice
from outside; give ug the foreign ex-
change. We are not begging. We do
not go about seeking almg at the doors
of Andhra, We are people who do
our work and earp foreign exchange.,

Shri Jagliwan Ram: 8ir, may I say
just one thing? As regards the ques-
tion of figures, I attach great impor-
tance to the figures given by the Food
Minister or Chief Minister of Kerala—
I cannot brush them aside—and I will
have to se that we reconcile our
figures of arrivals in Kerala with
their figures of arrivals in Kerala.

So far ns Andhra ig concerned, it
will be our endeavour to sec that
Andhra meets the commitment of 6
lakh tonnes of rice to be given to the
Centre for supply to Kerala.

14.38 hrs,
ELECTIONS TO COMMITTEES

(1) Inpiaw CoUNCIL OF ACRICULTURAL
RESEARCH

The Minister of Food and Agricul-
ture (8hrl Jagfiwan Ram): ﬂr!m
1o move:—

the members of Lok Sabha do

to serve as membery of the Indiat
Council of Agricultural Research.”

Mr. Deputy-Speaker: The question

“That in pursuance of Rule
3(13) of the Ruleg of the Indian
Couneil of Agricultural Research,
the memberg of Lok Sabha do
proceed to elect, in such manner
as the Speaker may direct, four
members from among themselves
to serve as members of the Indlan
Counci] of Agricultural Research.”

The motion was adopted.
(1) NatiowaL Sawrrine Boaxp

The Minister of State in the Minjs-
try of Food, Agriculture, Community
Development and Oo-operation (Shri
Annasahlb Shinde): Sir, on behalf of
Shri V, X. R. V. Rao....

Shri A, B. Vajpayee (Balrampur):
Has he been authorised?

The Minister of Parllamentary
Affairs and Commanications (Dr. Eam
Subhag Singh): . Yes,

Shri Annasshib Shinde: 1 beg to
move: —

“That in pursuance of sub-
section (2) (a) of
Merchant Shipping Act, 1936, the
members of Lok Sabha do pro-
ceed to elect, in such manner as

Natlonal Shipping Board to be
reconstituted with effect from the
8th June, 1867."

irlll-. Depuiy-Speaker: The question

“That in pursuance wof sub-
mﬁm(l)(n)duﬁn‘dh
Marchant Shipping Aet, 1808
the membery of Lok Seliha dogow- ..
Mh“h”“-“‘

4
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Shri Anrasahib Shinde: I beg to
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unfair, Even then, I shall try to dis-
charge my responsibility in the best
way poasible under the circumstances.

When the interim budget proposals
came before the House, our Railway
Minister gave some sinister hints
about the proposals to come. The
financial position as he has pictured
in the railway budget is far worse
then it was in the interim budget. We
find that the fall expected in the
railway earnings amounts, to Rs. B0
crores and the expenditure has gone
up by Rs. 14 crores. Naturally the
Minister finds himself in between
Sueylla and Charydis—on the one
hand the stern warning of the Deputy
Prime Minister that he will not be
1olerating any deficit budget from any
quarter and on the other some unwar-
ranted and 1 should any irrelevant
attack from the other side shaking

B
giel- i
HHARHHHE

E

In the matter of investment
taken the House into confidence
said that he will not go beyond
present level, he will not incresse
investment But one thing he
forgotten, that many sectors of
economic life depend on railway
vestments and railway ordary ta
them. I come from a constituency
which is full of big engineering firms
and also small ones. They want the
rallway orders to keep the economy
golng. The employment potential
there also very much depends on the
railwsy orders. All of a sudden, be-
cause of this resason, if the Railways
curtail their investment, naturally it
and social

7

Eregseie

come in due to want of proper plan-
ning and due to want of foresight.

already pointed out, tne
deflicit is on two
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[Shri Krishna Kumar Chatterji]

harmful to the railway interests be-
cause ultimately we may find that
the amount of goods traffic has gone
down because of these higher rates.

Sir, one other thing has contribu-
ted to this kind of deficit. The work-
ing expenses have been going up. The
ordinary working expenses rose, from
Rs. 325 crores, in 1961-62 to Rs. 362
crores and in 1962-63 to Rs. 392
crores, In 1963-64 it went up to
Rs, 433 crores, in 1964-65 to Rs.
486 crores and in 1965-66 accord-
ing to the aporoximate figures
now available Rs. 53], crores. Out
of the increase of Rs. 124 crores
in ordinary working expenses bet-
ween 1962-63 and 1965-66 nearly
Rs. 77 crores was on the cost of staff.
This was in spite of the fact that the
number of staff on million gross ton
per kilometer fell from 3.52 to 3.37
between 1962-63 and 1965-66. The
biggest single factor in the increase
in expenses has thus been the jncrease
in the cost of staff, which has risen
from Rs. 19.53 to 19.62 and 23.28 in
1965-66. Thus, it appears top me that
the hon. Minister has been forced to
balance the budget to avoid deficit
financing and there went one step
further by trying to save something
to the extent of Rs. 14 crores.

Here I want to say that the hon.
Railway Minister must choose one
thing. He must not choose the same
old path lest one day he may find
himself in the wilderness of ineffici-
ency, mismanagement, corruption and
certain obscessed ideas which will
land him fnto difficulties. I must con~
fess that sometimes I feel dejected
that even after freedom we have been
pursuing the same course of action
in administrative matters.

Here is a huge piece of document,
the report of the Railway Board, that
august body. I am one of those who
seldom agree with our friend over
there, Shri George Fernandez, but I
am at one with him at least on this
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count that I agree with him that this
august body should be wound up and
repiaced by a department of the
Ministry which can do a goud piece
of job. In that case I am sure there
will be no necessity to increase the
{fares and freights.

As I go through this document it
appears to me to be a lifeless piece
of document without any sense of
purpose or urgency in it. I will read
& few observations that will substan-
tiate what I want to convey. The
members of the Railway Board have
Yrought out this report for perusal by
the Members of Parliament. With
regard to ticketless travel it has enu-
merated how they are very vigilant
rnow, how they have organised a pilot
scheme where additional ticket check-
ers and all the paraphernalia has
been brought into existence. But
what is the result? Look at the
result. Here I wil] quote only one
itemn, item No. 6, amounts realiscd
from unbooked and partially booked
luggage. In 1964-65 the realisation
amounted to Rs. 40.59 lakhs and in
1965-66 aftey so much effort on the
part of the officers of the Railway
Board, what an improvement, it has:
gone up from Rs. 4059 lakhs lo
Hs. 40.78 lakhs. I am sure the ex-
penditure involved in this process
must have much out weighed the gain
that we have got. Not only this.
There are other portions of the report
which reveal the same position. Be-
cause of the limited time at my dis-
posal, I cannot refer to all of them.
The Efficiency Bureau ang the Econo-
mic and Statistical Bureau are some
such departments. I woulg request
the hon. Railway Minister to look
into the archives of the Railway
Ministry. Probably, in the early part
of the 19th century you will find some
such reports underneath the dust
there, written or couched in the same
language, printed in the same noble
manner and presented to the Parlia-
ment of those days. T would, there-
fore, request the hon. Minister of




Rly. Budget—

tailways to think whether the Rail-
ray Board is really a necessity now.
his is a fast changing world ana we
in the atomic age now. We must
stick to old ideas; we must leave
- old moorings and try to think in
a dynamic manner so that we move
with the times.

- Mr. Chairman: The hon. Member
- should try to conclude now.

Shn Krishna Kumar Chatterji: I
wﬁll only point out a few irreguiari-
es and finish my speech. It s wery
interesting to note how our adminis-
ve machinery is functiening.
e for example the affairs of he
M (Statistical Branch), Easiern
gilway. The irregularities have
en so pronounced that a leading
ali newspaper of Calcutta came
with a list of these irregularifies
It was published in Bengali
e and I may read out a trans-

“A deep sense of resenlment
frustration s haunting the
d of each and every staﬁ'

2 1rregu1ar promotions of a few
hot favourites in supersession of
many deserving and efficient
persons far senior to them. Ex-
lent rules regarding selection of
andidates for promotion to higher
osts are honoured by the officer
n charge of the departmeni more
eir breach than in observa-

s only one part of it. In the
- of selection of staff for train-
[BM machines installeq on this
the selection of staff fcr IBM
~at Faridabad was made
bitrarily. As per Board's
rg, staff attached only to the Ma-
e Section were to be sent for

g at the Faridabad Training
‘But a junior staff not work-~
he Machine Section at that
sent for such training and
| therefrom posted in the

tion and within a wvery

elevated to the pust of
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Machine Superviser in supersession to
many of his seniors. This 15 a very

serious matter.
L

Then, the initial selection nf other
staftf for operating the IBM machines
including Punchers was done in the
most erratic manner.

Then I will refer to the injustice to
ex-North Eastern Railway staff ab-
sorbed in the Eastern Railway. When
In 1958 NE Railway's neadguarters
offices were shifted to Gorakhpur, the
Railway Board's notification mention-
ed that staff who declineq to g9 to
Gorakhpur were Lo he absorbed by
Eastern and South Eastern Kailways.
The NE Railway staff were not given
regular cadre at that time due to
shortage of sanctioned staff strengih.
lailway Board have directed that zll
staff would be absorbed in the regu-
Jar cadre gradually. But 8 years
have elapsed since then. 'The late of
these staff still remaing u.odecided
without having equitable scope of pro-
motion. The local authorities are not
implementing the Board's oraer.

There are a few more cases. in
1956 when the Second Five Year Plan
work was very greatly hampered due
tc want of technical stalf, to face this
critical sitwation draftsmen/estimators
were recruited locally, but they have
been denied all the priviieges of
seniority hecause of some techniczl
auestions although it is found that the
Railway Board in certain similar cases
have gone over their owa decision and
have alloweq thgm this facility.

Mr. Chairman: The hon. Member

should conclude now.

Shri Krishna Kumar Chatterji: In,
the end I will submit that unless the
hon. Minister decides to think anew
as to how the administrative machi-
rrery can be streamlined and how we
can bring down the cozt of running
the railway, probably the necessity
for such kind of increase; of fares and
freights will be there and th= mise-
ries of the people will not be remov-
ed. Of course, I stand in support of
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o afsr ¥z qfwd § ot AW
w7y g § fe o ok few
w1 gzt w1z ot ot &« wfar
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Wt aetw % for el £ 0 &
argar § f vz wre fafar faa ag
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war Wt fan gy, It fgere @&
grer g wer A fed
arg & et wwr AY forde § =ey
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otz w4 dmouy ¥ oY Faw ¥ Am-
dreifeww safwr wic wwec wrie g o
ag ALY I AnY ¥ WATET w gne
frr s WeITHN ERFR ¥ IO

wt
8hri N. K. Sanghi (Jodhpur): I
along with the millions of people of
this country) have been watching the
being de-
am

80Ty to say that the hopes and ms-
pirations of the people have
completely belied in this budget It
has been termed &s a routine accoun-

has reduced, and the revenues have
fallen, and naturally, as a corollary
to that, the freights and fareg have
been increased in order to present a
balanced budget to this House. May
I be permitted to say that instead of
a Railway Minister’s budget it is more
a Railway Board Chairman Budget?
The Chairman of the Railway Board

official meetings, which we find today
incorporated in this budget.

The budget lacks complete dyna-
mism. During the last twenty years,
we have been discussing the various
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or the Rallway Administration on
their feet; it that is done, I am sure
problems like in the

dation in the third class carriages etc.
crould certainly be solved, and the
Railway Administration would be om
their feet to find out a way to see
what best can be done to improve the
position.

8ir, 1 come from Rajasthan, and I
would be failing in my duty if |
not point out that Rajasthan
suffered very badly at the hands of
the Railway Ministry all these years.
We have suffered both in regard
the development of new lines
also in regard to intensification
the present services there. If
Railway Minister or the VIPs of
Railway Administration would evar
care to go to Rajasthan, they would
themselves realise how slow the
movement is; both in regard to pas-
senger as well as freight traffic. I
shall give you just one example. The
journey from Udaipur to Jodhpur, a
distance of 285 km. is completed in
sixteen hours. This gives an Average
speed of 19 k.mph,
right if we call the Railway Minis-
try the Ministry of “Cartways” ins-
tead of Railways. I think that would
be the most appropriate name for it.
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are in the midst of famine for the
last many years. The attention of
the whole House had been attracted
to the food shortage. In Rajasthan
there is complete lack of arrange-
ments for providing water to the peo-
ple. There are no rail-borne water

where there is absolutely no drink-
ing water. But no action has been
taken and the famine in Rajasthan
has been continuing with vigour year
after year.
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[Shri N. K. Sanghi]

tion thought of connecting 4 small
sector between Pokran to Jaisalmer
only due to the hostilities in 1963, I
am sorry they did not pay further
attention to this matter, In case there
ane hostilities again, it will be difficult
for us unless stations like Jalsalmer
and Gadra Road are joined by the
railways. The Centre is spending a
lot of money in the provision of bor-
der roads. It is high time the Railways
took up the conmstruction of border
wailway lines which help the defence
cf the country.

The progress of the Rajasthan Canal
is well and it is going at full speed
and vigour, The Centre is spending
a large amount of moncy on this Canal
but I am sorry to say that no plan-
ning had been done for providing a
:ail link by the side of the Rajasthan
canal. It is time that some action 1s
taken on these lines, simultaneously
while the canal works are in progress.
After the lands are allotted and other
developments had taken place, it will
be very difficult for the railways 1o
plan the line. What has really hurt
us has becn the statement of t_ht
Railway Minister that no priority
would be given to railway lines unless
they are fully economical. If that is
the attitude, I do not think any ex-
pansion of the railways can be done
in Rajasthan.

We And a lot of attention paid Lo
Cying; we hear a lot from the Mem-
bers about it. Caravelles are bought,
viscounts are added and jets and Boe-
ings are asked for. They talk of more
speed. But when it comes to the rail-
ways, they ar» slowing it down. Now
dynamizm haz to be brought into the
rallway ministry and they should
adopt the slogan. Why fly? Fly via
the Railways and see the country side.

are mhmur:::uuihemm
over prove that fagter trains
there are less accidents because every-
fhing moves faster. Not only that.

MAY 30, 1967

point to another, the depreciation of
the rolling stock
the wage-bill of the operating
would be much lesser. Al] these things
will go a long way in reducing the
malaise in the economic sluggishness
of the running of the railway adminis-
tration to »n end, and will bring eff-
clency in the administration.

1§ hrs,

Every year, we find that the railways
are coming out with a time-table;
rather cvery six months, they bring
out g revised time-table, in gwhich
there are some adjustments made here
and there. If you go through these
time-tables, you will find that a train
is speeded up by flve minutes and the
starting time of another train is put
back by five minutes and so on; there
are some minor changes made here
and therc. And a few air-conditioned
coaches are added. These are the
things that are done in every revision
of the time-table. If you look into it
deeply, therc is railly no fundamental

ministration.

1 would draw the attention of the
Railway Minister here to ome point,
namely, that in making these time-
tables, some incentive should be given
to the operating staff who are handling
these time-tables, if they show a bet-
ter way of co-ordinating and giving
faster services; that will go a long way
in bringing efficiency to the rallway
administration,

I also find that the price of the plat-
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ling on these trains, there is usally a
large crowd waiting on the platform,
and the people who are travelling by
the train cannot see where the guard
is, or where the conductor is or where
the coach is. I do not mind if the
price of the platform tickets is further
increased but the whole idea is that
the influx of unwanteq people on the
platform  of people who are mot tra-
velling, should be reduced. That is
an important matter, and that should
solve a lot of difficulties of the travel-
ling publie,

Mr. Chalrman;
time is up.

Shri N. K. Sanghi: So, I hope all
these things would be given a thought-
ful consideration. 1 request that the
case of Rajasthan should be looked
into. It has been forgotten history as
far as the Railway Ministry js con-
cerned.

Shri Saminathan (Gobichettipala~
yam): *Mr. Speaker, Sir, at the out-
set, let me express my grateful thanks
to you, Sir, and this august House to
have given me this opportunity to
participate on the Railway Budget and
begin my malden speech in the Lok
Babha,

The hon. Member's

The Budget presented by tne Fon'ble
Railway Minister is most disappoint-
Ing in
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fares. But after the elections, with
only a slender majority, the Congress
Government has come forward to bring
all round increase in the passenger
fares not even leaving the poor third
class passengers. Not only the increase
in railway fares approximately Ra. 110
crores are proposed to be collected
from the people by way of general
taxation by the Finance Minister which
will undoubtedly hit the middle class
and lower midle class people of our
country. It should be remembersd
that the Railways is a national and
monopoly institutlon and if it goes on
increasing the burden of the pecple
without adequately making provislons
for the convenience of the travelling
public, it deserves to be condemned.
At present over-crowding in Railways
which is very heavy in the Southern
Railway, has gone to such an extent
that one passenger train nOormally car=
rise a passenger load which should be
carried by at Jeast two trains, Even
inspite of the fact that the income of
the Railways has increased substan-
tially on account of the over-crowd-
ing, yet the net gurplus shown during
the year 1967-88 is Rs. 1.28 crores only,
which is really a very sorry state of
affairs and the Railway Ministry
should be ashamed at this poor per-
formance. According to the Budget,
the passenger income for ‘he year
1987-68 is expected to increase from
Rs. 237 crores to Rs. 256 crores, thus
fetching an addilional fncome of
Rs, 19 crores than the last year by
way of passenger fares. Similarly the
expecled income from freight charges
during the year 1967-68 would be
Rs. 528 crores, as compared to the
last year's figure of Rs. 507 croves, The
total income that would accrue to the
Raflways by way of jncreased pas-
senger fares and freight rates would
come to Rs. 38 crores. I should like
to emphasize that out of a total income
of Rs. 847 croves and with the addition
of Rs. 38 crores by way of increase in
passenger fares and freight rates,
net surplus is as Rs. 1.2%

only. Tt is really distressing

i
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travel being made more costly as
those who travel in such class could
easily afford to pay the increased fares,
It is really pitiable that by increasing
the III clasg passenger fases by 12 per
cent the poor people will be heavily
hjt. We are Members of this august
House and are entitled to travel by
First Class. If we travel from Madras to
Delhi, thanks to the dqust and the heat
when we get down at New Delhi, we
look like Desert Nomads. Only when
the Hon'ble Railway Minister travels
by First Class from Delhi to Madras,
he could realise the hardships cnd
sufferings undergone by First Class
passengers, Why I am saying *‘his is
that if such ig the condition of First
Class passengers, nothing need he
sald about third class passcngers. It
has become customary with our Minis-
ters that whenever they bring forth
any fresh taxation proposals, com-
parisons are made with some foreign
countries and the Railway Minister is
no exception to this general practice.
But when comparisons are made as re-
gards fare, it iz only proper if at the
same time we take into consideration
the conveniences and amenities pro-
vided to people in other countries. I
think the amenities ang conveniences

foreign countries arp not
even by the first class pas-
sengers In  our country and

MAY 30, 1987
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pendence and if-the Railway Adminls-
tration iy not able to provide mare
traing and attach morg bogies so that
our people could afford to travel to
their without much physical
hardships, what justification is there
for the Railway Minister to bring
forward all round increase in the fares
which will add to the miserl™s of our
people.

Not only that, I should like to ex~
press my indignation at the suddenm
increase in the cost ©of meals, both
vegetarian and non-vegetarian, gerved
at the Dinning Cars in the trains,
which has been effected from 15th
May 1967. Before 15th May, a veget-
tarian meal cost Rs. 1.35 which has
now been increased to Rs, 1.86—an
increase of 37 per cent, When the meal
was charged at Rs. 135, Rasam, Dhall
and Ghee were gerved. It is really
strange that after the meal charge is
increased to Rs. 186, g1l the abowve
three jtems are not being served, for
what reasons one does not know. Simi-
larly the non-vegetarian mesl pnow
costs Rs, 2.37 as compared to Rs. 15%
befare, 15th May 1967. I should like the
Railway Minister to inform the House
the reasons and the compelling circum-
stances for the steep and sudden in-
creage in the cost of vegetarin and
non-ve, meals served in the
dinfing cars. In the present state of
our economy ang the conditions of
our people, it is the duty of the Go-
vernment to keep the price line mnd'
instead of doing that, the Railways
are dding everything to aggravate the
I would appeal to the Rafl-
way Minister to ponder over this im-
portant aspect and see that the Rail-
ways being a national institution
should not adopt measures which
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sound. It will also be of great help
10 the people in the sbove places, 1
would, therefore, once again humbly
appea] to the Hon'ble Minister to
conaider my above suggestions and
implement them as early as possible,

Mr, Speaker, Sir, onee again 1
thank you on my behalf and on be-
half of my Party for having afforded
me this opportunity of participating
on the Railway Budget.

1612 hxs.
[Mr. DepuTY-SPEAKER in the Chair)
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Mr: Depuly-Speaker: The speech
of the hon. Member has been tape-
recorded. The hon. Member, if he so
desircs, will submit & translation
his speech. -

8hri S. Kandappan (Mcttur); Sir,
the record is played back, a lransla-
tion is made and incorporated in the
procecdings,

Mr. Deputy-Speaker: If need be
we will supply a translation for cor-
rection by the hon. Member,

Shri 8. Randappan; On a  pre-
vious occasion the hon. Speaker said
that Member's can speak even with-
out supplying prior translation,

Mr. Deputy-Speaker: That is what
I ruled once. I know it, That is why
he got permission 10 speak and he
has spoken,

Shrl 8, Kandappan: The guestion
is about records.

Mr. Deuply-Speaker: I have al-
ready said that his speech has been
tape-recorded.

st W T (TTORGIE) ¢ W
wré ot fafreee wolt smpwmer & wmy
Tawr g ?

Soms hon, Membery rore—
Mr. Doupty-Spesker: Bhri Hem
Raj—

Shri Randhir Singh (Rohiak): Bir
the Chairman had gromised that he
would call me,
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Mr. Dewpty-Speaker: You will get
your opportunity.

Some hon, Members rose—
Mr., Deupiy-Speaker: Everyone

will get an opportunity if his neme
hthl‘w.vou:bem

Shri Chengalraya Nalda (Chit-
toor): Sir, what is the procedure that
you follow in calling names?

Mr, Deputy-Bpeaker: BSo far as
Himachal Pradesh is concerned, 1
think Shri lem HRaj is the first
speaker,

Shri Mudrika Singh  (Aurangs-
bad): Sir, those who have not spoken
should get a chance. We are also
elected Members, This pick and
choose method should go.

Mr. Deputy-Speaker: As far as
possible cvery one will be accom-
modated. T should also see that all
the States are given representation.

ot oA (FTET) . IMAR ALY
@, & st wrard § fe s qw
T X wwE F STy w1 /v fer
kv s @ & f5 s oo
s wer # ¥ ew gEmr
) ALAXT 7@ U FEA qg e
3 fy og ot v T A9E R ap W
TWE 7 ¥ W EH F A ¥E WW
ol w1 frar foar amm Afew &
waw § f& waz g g g
Iw 7 ardt afe ag wor A feardde
¢ I ¥ Tw¥ 5 ag o A wfr
% @ ol § wfes am oeinirefe
qEaTY WY & AT o IR aga wd
ot § 1 Y vt § o3 59
oo #F t st § i g 9 g
fafrerer §, o7t E

agt o AT w1 T §, Wi
g st fafrez s e wr . faan
i wr T Wk frrdife wr gt o
g § fs ot st @b wEE €A
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A IR 1 ww WY gAR W §
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agi A uref g g 1 & wwwy
§ 5 T darm ® @ 9 da
wifgy mifie 3 & gequfadt 72

¥ & 9 A9 uvs agt o
v i T @ ) T Ow
AT w215 43 @r & qgt 9 ¥ A
wrk agt 3 e s Su A
@ ¢ Uk Xw e & ot ot
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freqy a3 wr &1 & 1962 ¥ et
" 72,567 Y A TF ¥T 65~66
% 100530k 1l & o ol
FwTTeT wrowT oY @7 @ § e
e wqar o @ { YWET e
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Shri Dattatrays Kmnte (Kolaha):
1 was hearing very patiently what
my friends were suggesting as re-
gards {mprovements in rallways and
1 was trying to understand where
my constituency stood. 1 come from a
cu:nknlhmney which has no railway

An hon. Member: He is fortunate.

It is not that the constituency is
otherwise inaccemsible, As a matter
of fact, it is a stone's throw from
Bombay City. As you kmow, on the
wesiern coast there are nice ports
like Bombay and Marmagoa ports
and new ports are also coming up at
Mangalore and Ratnagiri, Even then,

will look to the railway map
will find that there is

188 (SAKA)

Ratnagiri district where
plenty of iron cre which is being
ported. There is plenty of bauxite-
both in Ratnagirl district and my
district, the Kolaba district, with
about 65-66 per cent content. ¥ think
the State Government is trying to
build up an aluminium factory on:
the west coast, but the plan has not
yet fructified, I these minerals
which are now exported have 1o be:
exploited in our own country, there
must be railway connection to trans-

LEHETL

§
?

]
g

:
i

=5
1
€

2

P



- g

MAY 30, 1067

Rly, Budget—

847

m

WM

N L e
ity silatpebatis athhi ol
m mﬂmmmu j ».Mvw wmm mmm mmm .dum _mmm
ﬁwmmmmdm i s T«: w 3 mmmmm mmm
Mhmmm Hie mmmmmm m MWW mmw me¢ wmuum»m nmmmm
WmmMmmmmm L MmmmmmwmwMMmmmm mwmmwmm WMMMM 883« w«
R § 3.8°358 H Mu
kg G
w:m mﬁ mw.:mmm kL m ot
mmmm w.mmémﬂ mz tH PEHS m mﬁmm
mw xmmmwmm +F mmm wummmmw m m m mmm uMmm mmmm



18490  Rly, Budget— JYAISTHA 9

if the railways are charging you
more, they take more time also’. We
heard the instance of a train taking
0 days from Faridabad to reach
Jullundur, Therefore, he has really
to make his freight rates more at-
iractive, I should have thought that
as a good businessman he would
have come out hed said that since
the wagons are not sufficiently uti-
lised, he would rather reduce the
railway freight so that there would
:a more custom coming to him, and
thereby he would eatn more re-
wunue, which will be a better way of
ronning the business, not the mana-
verial way where as long as the pay
14 assured on the last day of the
rwonth or the first day of the next
month, one does not bother. Hence I
suggest that the attitude ought to be
that of a good husinessman,

But [ have a feeling that somehow
or other he wanted to raise the pas-
senger fares, and if he only raised the
pvassenger fares for the third class—
which gives all the money to the rail-
ways—there would be criticism. So
he has ralsod the freight as well.
Otherwite, as a good businessman, I
dn not think he would huve rtalsed
the freight rates at all.

Coming to the incidence of the in-
crease on the travel'ing public, he
was kind enough to say that ‘we arc
just it and whatever the in-
cresse, it is a mergina] one'. I do not
know, I think he knows how the
poor man's budget stands nowdays. Is
_a 12°1/2 per cent increase in the
third class fares a marginal  in-
crease? I do not think so. Consider
the conditions under which third
clasg passengers travel todsy. Firstly,
on many occasions they do not g't
doul

1889 (SAKA)  Geners] Dis.  y8s0

wepeaaft fefemr s

There is & boil on the cheek; on that
sumething {s put which aggravates it

Therefore, really aspewking, Le
should, at this particular stage of our
country's economy when there is
fesr of & recession, when we are
wanting better development, not have
ralse either the freight or the pas-
senger fares. I would have considered
him to be a good businessman if he
had given some relief. He may sty:
how Lo make bath ends meet. I was
trying to look through his budget.
As compared to last year when he
provided Rs. 98 crores—in March this
vear that was the provision—he has
raised the provision to 105 crares for
epreciation reserve fund because he
1s increasing the [reights and fares
He says that the requirements are of
the order of Ra, 115 crores. There is
another ltem—dividend to general
revenues, Last year the estimates
. 133 crores and the actuals
were 132 crores. He has made a pro-
vision of Rs, 141 and odd crores, He
will give the reason that this is ac-
cording to the formula laid down,
mnpar!imﬂ"r - lmiu: e Naetesaed by
one was in v
y another item, if
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The shifting of Changail station from
an old site to & new site, a distance
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On thig point, there has been a lot
of representations from  different
sources, from the local people and
alsp from the Chie! Minister of West
Bengal. This point has been looked
into very carefully and we “ave
tried our best to accommodate all

of all these things, it has been found
that the shifting of the station was
sbsolutely necessary for the purpose
of operation, and for the purpose of
operation, and for the purpose of
getting more traffic; because of the
Haldea port, that would be necessary.
The Chief Minister of West Bengal
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carefully. When a high-powered com-
mittee headed by Shri Gajendragad-
kar is going into jt and the report ia
coming very shortly, we thought it is
belter to wait for the report before
taking any interim decision in this
matter.

Mr. Biswag also referred to casual
labour. He wants that all casual la-
bour should be decasualised ang brou-
gnt on a par with other railway staff,
There are two types of casual labour—
casual labour mainly engaged in a
work which is essentially of a project
nature and casual labour working in
the main line or on the open line.
Casua] labour working jn @
project area, ag a matter of fact not
exactly railway workers. They are
picked up from the place where the
projects are taken up. As a rule, these
workers are also taken from the local
people and their rates of wages are
fixed by the local authorities at the
time we employ them. There is an-
other type of casual labour working not
on a project, but doing works of & na-
ture which are wabsolutely geasonal,
wporadic or intermittent. In thelr case,
she moment they complete six months
o continuous service, they are entitled
to most of the CPC benefits. For ab-
sorption into the main line, they are
a8 good as any body and they can also
appear before a Rallway Service Com-
mission or in gome examination along
with other candidatex. In respect of

possible to do away with the casual
labour. The Pay Commission also has
considered these points and was of the
opinion that this is absolutely nece-
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(Shri Parima)l Ghosh)

wherefrom he got those figures. Asa
matter of fact, we find that never the
guards were paid at a higher rate than
drivers. Even before the introduction
of CPC in 1947, when there wag no
regular form of pay scale, even at
that t:me by and large the drivers were
paid better than the guards. After the
introduction of CPC, the pay-scalg of
drivers has always been at a highu:
level than that of the guards.

17 hrs.
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Shri Biswas, in his speech, made a
very caustic remark about the pur-
chase of coal by the railways. In tha
matter of purcfiase of coal we follow
only one principle. The rallways as
& whole consume mainly the grades of
coal guch as selected grades and grade
1 and 11, The price of these two grades
are fixed by the Coal Controller and
there is no question of our accepting
a higher or lower rate for the first
two grades. There are some gradcs of
coal—grade 3(a) and grade 3(b)—
which are not controlled. But they
have & ceiling price fixed. So far as
the latter grades of coal are concern-
ed—normally the railways do not
as a rule purchase these grades of coal
but whenever they need some such
grades of coal—we go in for open
tenders. There have been some ques-
tions alsp about the selection of the
grades of coal, The grading of coal iz
not actually done by the railway peo-
ple, it is the Coal Board which actu-
ully takes samples of the different
collieries and fix the grades. On the
basis of that the ceiling price have
been fixed. Tha Rajlways, whenever
they purchase these grades of coal

MAY 30, 167

. feeling that because
of the cutting down of the order

dustries, particularly in the Calcutta
Atea, It is a fact that therg has been
8me cut in our placement of grder
for wagons. But even the cut is only
to the extent of about 20 per cent., on
the average production, till the year
1963-64. The Railways procured during
the year 1063-84. to the tune of about
25000 wagons in terms of four
Wheelers. After the cut, after 1964, the
order has been reduced only to the
extent of about 21,000 wagons, But tha
fact is, even after this reduction in the
Placement of orders, even to day, we
find that the industries with whom
these orders have been placed, even
these reduced orders that have been
Placed, have not been able to deliver
the wagons. Due to non-delivery of
Wwagons the back-log that is being car-
ried by all these industries will be to
the tune of 4500 wagons in terms of
four wheeler units,

Most of the hon Members who took
bart in the debatg mentioned about

saloore that are being used by the rall-
ways. There has been some miscon-
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While they go out they have to ins-
pect the functioning of the tracks,
signalling lines and other things.

Bo, it is a very sweeping remark
about galoons, probably besed on mis-
conceptions.

Shri Thirumala Rao (Kakimada):
Which are the categories of officers
that are entitled to saloons and others
to inspection carriages?

Shri Parimal Ghosh: Most of the
officers are entitled only to 1aspection
carriages.

Shri Thirumnla Rao: 1 am asking
about the salonns. Besides the Gene-
ral Managers, who else are entitled to
saloons?

S8hri{ Parimal Ghosh; It la true that
the Genersl Managers and higher
officers are entitled to salovns.

oft wey fama (FiT) @ g9 fr
I w0 T g aw weqr
8hri Parimal Ghosh: That is a noint

that we have to take into considera-
tion.
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sShyl Chengalraya Naldu: Before
1 speak on the Railway budget, I
would first speak about the unfortu-
nate accident that took place oo the
21st night at .30 in my constituency.
It was due to and careless~
ness. After lcaving Bangalore, the
traln passed through Malur snd when
it came to Thekkal Railway Station,
the Driver found out that the vacuum
brake was nat functioning properly.
He attended to that but could not re-
pair it as he had no equipment. Then

him to proceed or the Driver told him
that he could manage to go uplo
Kuppam. Anyhow, the Driver, ins-
tead of attending to the repairs, pro-
ceeded to Kuppam. In s junction,
they shoulg have a. tooly room; they
hag a room, but there was no equip-
ment in that room; probably there
were Some old tools left out by the
MSM Railways, but after getiing
Independence, no new tools were
added. So, the Driver had
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He has not provided any amenities to
the third class passengers. When the
Britishers were here, the White peo-
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[Shri Chengairaya Naidu]
themselves, when they do not provide
proper accommodation for the third
clags passengers.

The major income is derived from

the third class passengers, and yet we
find that they are being neglected.
if the hon. Minister wanls to increase
the fares, then he has to improve the
amenities for third class passengers
the first step that he has to take is
to pee that the use of these special
carriages by the higher-ups is stopped
forthwith. Even the Railway Minister
sometimes travels in an ordinary com-
partment, but these officers want
specia] carriages for themselves.

M. Deputy-Speaker: The hon.
Member should try to conclude now.

Shri Ohengalraya Naidu: I have
hardly taken about 7 minutes. Nobody
from my State has spoken go far.

Mr. Deputy-Speaker: He wil! have
to conclude in a couple of minutes,

Bhri Chengalraya Naldu: My re-
ference to the railway accident gshould
not be taken into cunsideration for
this purpose, because it concerns all
the people.

Mr. Doputy-Bpeaker: It was his fault
if ve hay taken go much time on that.

Sbri Chenguiraya Naidu: 1 would
request you to kindly give me five
minutes more.

Mr. Deputy-Speaker: He has to
conclude in two minutes.

MAY 30, 1907

be about 2,000 tons compared
to about 300 tons which will be the
weight of the lorries and other vehi-
cles, So, the State Government should
be asked to pay the money only in
that ratio. Two bridges had been
constructed over ihe same river at
a cost of Rs. 3.5 crores but the rall-
ways want more money. We can cons-
tructed a separate bridge for that
money,

huar Kutnaguaam we have coal-
laed. fur wans ol wagons, ine pro-
uucuvn nad Leen reaucea by hall.
when nere wuy Ssaortage of coal
everywhere, ine rdiiway pevple were
uOL wple 1o wranspost coul trom Xoiaa-
guaum. ‘1he Andahra Government is
swarting a ihermal power gtalion nes
the ¢oul mines. Tne present rate of
tanspurting coal is 6.16 per ton of
cval ransporled over 40 kms. This
piace is aoout 6 or 7 kms and they
want the same rale even for lhis
short distance. Thig will put up the
cost of generation of electricity and
so we could not use coal; we can as
wel] use oi] instead of that. ] request
the Railway Minister to consider this
and charge only for 6 or 7 kmy, and
not for 40 kms.

Shri H. Ajmal Khan (Periskulam):
Sir, a bandit when confronted by the
court ag to why he could not be use-
fully employed was reported to have
replied: “Why, your honour, should I
earn, when I can easily steal other's
money?"

When 1 heard the budget
of the Railway Minister, 1
reminded of that story. He
soried to the easiest way of
tie people instead of finding
avenueg to meet the deficit. There
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given, remain only on paper but not
in reality. Adding to this or rather
crowing it all is the insecurity and the
hazard and dangers by way of acci-
dets which have become an everyday
feature in the working of gur railways.
Even now, I am afrald we are not
out of the wood, My statement is con-
fimed by the fact that there was an
accident near Jalarpet involving the
death of more than 82 passengers on
the very day the presentation of the
rallway budget, There is a standing
joke in the country that passengers on
our rallways offer special poojas if
they reach home safely. This is the
dismal picture we have, and yet, this
Government, which I am tempted to
call as a heartless government, have
come out to increase the fares and
also increase the freight rates which
again add to the miseries of the poor
consumer at large, who are already
groaning under the spiralling prices.

Sir, I do not know whether our
railways will be able 1o maintain its

1888 (SAKA)
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1 can suggest a new line, where a
single line will feich this railway a
lew croter of rupees annually. The
lina [ refer to is the longstanding
demand of Dindigul-Gudalur line in
Madurai district. Dindigul is an im-
portant junction in the Southern Rall-
way, and this is to be connected with
an equally important place called
Gudalur at the foot of the Western
Ghats. | am sure that the Railway
Mirister will be aware of the fact that
Gudalur is an important place for
cardamom, coffee and tea. If a con-
nectlon is given from Gudalur to
Dindigul, the revenue of this parti-
cular line will be the largest in the
whole of the Southern Railway.
This remains to be the erying need of
this area for the last 70 years. It
will be interesting for the Railway
Minister to know that as early as 1805,
a survey of this line was taken by
the then railway authorities, and it
was sanctioned by them. It appears
from the records that because of the
failure of the contractor,
could not come into existence.
Further. 1 find another attempt was
made by the Madurai District Board
which tried its hand to have this line
and failed for want of finance. Now,
the need has increased & hundredfold,
but the pity is that no attempt is
made to have this line. 1 am afraid
that there are vested interests in the
country who do not want their mono-
poly of road transport to be affected
by this new lime. These vested
interests had such a pull in the ruling
party till very recently. I do not
know whether their Influence ls still
there even afler the last general elec.
tions In the Madras State.

Whatever it is, the point is that the
line is a very important one as it
would bring much revenue to the
Govermment c©nd it is also a strategic
one, if [ may say so, of connecting
Kerala and Madras States on a vital
route. This new line would also cover
up places like Theni where, the.
shandy ar the weekly market is ohs .
of the biggest in the whole She "

Madras State. Tt the line is prepurly. .
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[Shri H. Ajmal Khan]

managed, it will bring Jarge revenue
to the railways.

I have pointed out one instance in
the Madras S'ate, but there are s0
many instances sll over India, and if
2 survey is taken on an all-India level.
the Ministry would find ilsel! in a
better position to meet its deficit, I
am sure there would not be any need
for further increases in either fare or
freight charges,

Thank you.
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PERSONAL EXPLANATION UNDER
RULE 357 RE CERTAIN

The Minister Wikhout Portfells (Shri
Batys Narsyun Sinbs): Sir, I was not -
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